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Class 99

4636000 16/06/2020
[International Registration No. : 1547288]
Xiaomi Inc.
No. 006, Floor 6, Building 6, Yard 33, Middle Xierqi Road, Haidian District Beijing CN

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.2;Dyes; pigments; food dyes; ink for leather; toner cartridges for printers and copiers (filled); marking ink for animals;
lacquers; anti-corrosive preparations; mastic [natural resin]; colophony; fluorescent brightening agents [dyes];
watercolors; ink for photocopiers; toner cartridges, filled, for printers and photocopiers; anti-tarnishing preparations for
metals; paints; undercoating for vehicle chassis.

Cl.4;Grease for leather; lubricants; fuel; gas for lighting; firelighters; wax [raw material]; candles; dust removing
adhesive; dust laying compositions; electrical energy; motor oil; industrial oil; liquefied natural gas; coal; industrial wax;
dust removing preparations; dust binding compositions for sweeping; perfumed candles.

Cl.8;Blade sharpening instruments; razor cases; shaving cases; manicure sets; apparatus for tattooing; flat irons; air
pumps, hand-operated; engraving needles; beard clippers; stropping instruments; sickles; fruit pickers [hand tools];
instruments and tools for skinning animals; harpoons for fishing; glaziers" diamonds [parts of hand tools]; household
knives; truncheons; cutlery; knife handles; hand tools, hand-operated; screwdrivers, non-electric.

Cl.8;Blade sharpening instruments; razor cases; shaving cases; manicure sets; apparatus for tattooing; flat irons; air
pumps, hand-operated; engraving needles; beard clippers; stropping instruments; sickles; fruit pickers [hand tools];
instruments and tools for skinning animals; harpoons for fishing; glaziers" diamonds [parts of hand tools]; household
knives; truncheons; cutlery; knife handles; hand tools, hand-operated; screwdrivers, non-electric.

Cl.13;Firearms; cartridges; rocket launchers; projectiles [weapons]; rockets [projectiles]; explosives; gunpowder;
pyrotechnic products; fog signals, explosive; sprays for personal defense purposes; torpedoes; sighting mirrors for guns
and rifles; shoulder straps for weapons; flare pistols; apparatus for filling cartridge belts; guncotton; detonating fuses for
explosives; fireworks; firecrackers.
Cl.15;Pianos; musical instruments; stringed musical instruments; guitars; electronic musical instruments; music
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synthesizers; cases for musical instruments; musical boxes; music stands; stands for musical instruments; drums
[musical instruments]; violins; tambourines; keyboards for musical instruments; guitar picks; keys for musical
instruments.

Cl.19;Building timber; potters" clay; gypsum; cement; concrete building elements; bricks; fireproof building materials,
not of metal; asphalt; water-pipes, not of metal; foundry molds, not of metal; buildings, not of metal; safety glass; binding
agents for making briquettes; works of art of stone, concrete or marble; memorial plaques, not of metal; paving blocks, not
of metal; gypsum [building material]; cement for furnaces; cement slabs; fireproof cement coatings; bitumen paper for
building; doors, not of metal; luminous paving blocks; veneer wood; tombs [monuments], not of metal; greenhouses,
transportable, not of metal; insulating glass for building; coatings [building materials]; binding material for road repair.

Cl.23;Yarn; darning thread and yarn; elastic thread and yarn for textile use; rayon; thread; thread of metal for
embroidery; waxed thread; woollen thread and yarn; bulk yarn; cashmere; rayon thread and yarn; spun cotton; sewing
thread and yarn; spun silk; yarn for hand-knitting; gilt thread for textile use; linen thread and yarn; spun wool; chenille
yarn.

Cl.31;Trees; grains [cereals]; live animals; nuts [fruits]; betel nuts, fresh; vegetables, fresh; seeds for planting; animal
foodstuffs; malt for brewing and distilling; litter for animals; plants, dried, for decoration; undressed timber; unprocessed
cereals; flowers, dried, for decoration; live livestock; arrangements of fresh fruit; seed germ for botanical purposes; bred
stock; sanded paper [litter] for pets.

Cl.33;Spirits [beverages]; piquette; alcoholic essences; alcoholic beverages containing fruit; pre-mixed alcoholic
beverages, other than beer-based; digesters [liqueurs and spirits]; alcoholic extracts; white wines; alcoholic beverages,
except beer; edible alcohol.

Cl.39;Freighting; packaging of goods; shipbrokerage; freight [shipping of goods]; car transport; air transport; car rental;
carting; storage; rental of diving suits; distribution of energy; operating canal locks; parcel delivery; arranging of tours;
transport by pipeline; freight brokerage [forwarding (am.)]; wrapping of goods; piloting; storage information; flower
delivery; escorting of travellers; electricity distribution; rental of wheelchairs; launching of satellites for others; bottling
services; transportation logistics; hauling; aircraft rental; horse rental; courier services [messages or merchandise]; travel
reservation; rental of baby strollers.
Cl.40;Metal treating; applying finishes to textiles; woodworking; bookbinding; pottery firing; food and drink
preservation; stripping finishes; dressmaking; processing of cinematographic films; waste treatment [transformation];
rental of space heating apparatus; water purification services; framing of works of art; custom assembling of materials for
others; air freshening; engraving; services of a dental technician; production of energy; rental of generators;
cryopreservation services; processing of medicinal materials; processing of fuels; custom manufacturing and processing
of chemistry reagent; providing information relating to material treatment; key cutting; crease-resistant treatment for
clothing; window tinting treatment, being surface coating; ceramic processing; fruit crushing; photographic film
development; upcycling [waste recycling]; air purification; water treating; generation of solar electricity; rental of heating
boiler; custom blending of essential oils for aromatherapy use; rental of three-dimensional [3d] printers; molding of plastic
materials; contact lens tinting; polishing of diamonds; natural gas liquefaction; processing of rubber; rental of chemical
processing machine; oil refinery services; mixing paint of custom colors; mixing lubricants for third parties; rental of
tobacco processing machines.

Cl.44;Medical assistance; artificial insemination services; dietary and nutritional guidance; beauty salon; veterinary
assistance; gardening; tree planting for carbon offsetting purposes; fitting of eyeglasses; rental of eyeglasses; rental of
sanitary installations; nursing, medical; health care; sanatorium services; visagists" services; pet grooming; landscape
design; hearing aid fitting services; opticians" services.
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Class 99

4637710 10/07/2020
[International Registration No. : 1547103]
AMPERE COMPUTING LLC
4555 Great America Parkway 601 Santa Clara CA 95054 United States of America

Address for service in India/Attorney address:
GROVERLAW ADVO,
H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.9;Computer systems, namely, silicon based microprocessors, servers, and software for operating computing systems
used in datacenters and cloud computing.

Cl.42;Computer services, namely, design and development of computer systems and software for datacenters and cloud
computing.
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Class 99

4637713 20/05/2020
[International Registration No. : 1547457]
SMART DEVIL TECHNOLOGY CO.,LTD
5th-6th Floor, Building C, NO.10, Shangxue Science and Technology Park East, Bantian Street, Longgang District, Shenzhen 518000
Guangdong China

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations; polishing preparations; polishing preparations; essential oils; cosmetics; dentifrices;
scented wood; cosmetics for animals; air fragrancing preparations; soap.

Cl.11;Lights for vehicles; lamps; usb-powered cup heaters; cooling installations for water; air cooling apparatus; airconditioning apparatus; electric fans for personal use; steam facial apparatus [saunas]; pocket warmers; usb-powered
hand warmers.

Cl.12;Tyres for vehicle wheels; safety belts for vehicle seats; baby carriages; cigar lighters for automobiles; head-rests
for vehicle seats; sun-blinds adapted for automobiles; covers for vehicle steering wheels; vehicle covers [shaped]; signal
arms for vehicles; windshield wipers.

Cl.35;Direct mail advertising; publicity; advertising; online advertising on a computer network; presentation of goods on
communication media, for retail purposes; outdoor advertising; organization of exhibitions for commercial or advertising
purposes; providing business information; search engine optimization for sales promotion; web site traffic optimization.
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Class 99

4639660 15/06/2020
[International Registration No. : 1547569]
JIN JIANG INTERNATIONAL HOLDINGS CO., LTD.
23F, No. 100, Yan An East Road, 200002 Huangpu District, SHANGHAI China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising agency services; organization of exhibitions for commercial or advertising purposes;
business management of hotels; import-export agency services; personnel management consultancy; office machines and
equipment rental; business auditing; business management consultancy.

Cl.43;Accommodation bureau services [hotels, boarding houses]; food and drink catering; café services; cafeteria
services; hotel services; hotel reservations; snack-bar services; motel services; day-nursery [crèche] services; bar
services.
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Class 99

4639671 06/05/2020
[International Registration No. : 1547861]
POLYPLUS TRANSFECTION
Bioparc, Boulevard Sébastien Brant F-67400 ILLKIRCH-GRAFFENSTADEN France

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical products for scientific use and for research; chemical and biochemical products for
scientific use and for research in the field of genetics, for the transfer of biological molecules into living cells, integration
of foreign nucleic acids into the genome of living cells and production of transfected cells, cell lines, recombinant
proteins, peptides, antibodies, viruses and/or pseudo-viral particles; preparations, agents and reagents for scientific use
and for research for genetic diagnosis; chemical or biochemical test kits for scientific use and for research containing
preparations, agents and reagents; chemical or biochemical test kits for scientific use or for research containing
preparations, agents and reagents in the field of genetics, for the transfer of biological molecules into living cells,
integration of foreign nucleic acids into the genome of living cells and production of transfected cells, cell lines,
recombinant proteins, peptides, antibodies, viruses and/or pseudo-viral particles.

Cl.5;Chemicals and biochemicals for medical and clinical use; chemicals and biochemicals for medical and clinical use
in the field of genetics, for transferring biological molecules into living cells, integrating foreign nucleic acids into the
genome of living cells and producing transfected cells, cell lines, recombinant proteins, peptides, antibodies, viruses
and/or pseudo-virus particles; preparations, agents and reagents for medical use for research and for genetic diagnostics;
chemical or biochemical reagent test kits for medical and clinical use including preparations, agents and reagents; assay
kits and chemical and biochemical test kits for medical and clinical use in the field of genetics including preparations,
agents and reagents for transferring biological molecules into living cells, integrating foreign nucleic acids into the
genome of living cells and producing transfected cells, cell lines, recombinant proteins, peptides, antibodies, viruses
and/or pseudo-virus particles; pharmaceutical products; medicines; medical and veterinary preparations; sanitary
products for medical purposes.

Cl.35;Retail and wholesale sale services, including online, of transfection agents, products, agents and reagents for
scientific and clinical research, in particular in the field of genetics.
Cl.42;Chemical, biochemical and genetic analyses; structural and functional analysis of genomes; analyses in the field
of molecular biology; scientific research and analysis; scientific analyses and research in the field of transfection;
software design, computer software design in the field of scientific research and genetic analyses; consulting in relation to
research and development of transfections agents and agents, reagents and chemicals and biochemicals used in the field
of genetics; development of pharmaceutical products; development of transfection agents; development of new products
in the field of gene therapy; computer-aided scientific testing; laboratory research in the field of genetics; conducting
clinical trials for pharmaceutical and genetic products; research in the field of medicines; scientific research in the field of
genetics and genetic engineering; scientific research for medical purposes; services of a genetic research laboratory;
research and development of new products for third parties; scientific testing services.
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Class 99

Priority claimed from 04/02/2020; Application No. : 88785286 ;United States of America

4646897 23/07/2020
[International Registration No. : 1548642]
TEN63 THERAPEUTICS, INC.
424 Lakeshore Ln. Chapel Hill NC 27514 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.
Cl.9;Downloadable software, namely, an artificial intelligence-based software to discover and design novel chemistry.
Cl.42;Software as a services (SaaS), namely, an artificial intelligence-based software platform to discover and design
novel chemistry.
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Class 99

4646898 23/07/2020
[International Registration No. : 1548657]
VSB OPCO, LLC
600 Playhouse Alley, 4 Pasadena CA 91101 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.29;Legume-based snack foods; potato-based snack foods; vegetable-based snack foods.
Cl.30;Puffed corn snacks, excluding breakfast cereals and cereal bars; rice-based snack foods, excluding breakfast
cereals and cereal bars; corn-based snack foods, excluding breakfast cereals and cereal bars; grain-based chips,
excluding breakfast cereals and cereal bars.
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Class 99

4646910 20/04/2020
[International Registration No. : 1548059]
NICHIA CORPORATION
491-100, Oka, Kaminaka-cho, Anan-shi Tokushima 774-8601 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Phosphor for cathode-ray tubes; phosphor for lighting; phosphor for x-ray; phosphor for light-emitting diodes;
phosphor for laser diodes; magnetic metal oxides; salts (chemical preparations); scientific chemicals; industrial
chemicals; chemicals for use of food additive; siccative to absorb moisture; catalyst; catalyst agents; polymerization
initiator; salts for battery; material made of lithium salts for electrode of secondary cell (chemicals); magnetic material
compounds made of mixtures of rare earth iron nitride (chemicals); pelletized magnetic materials made of mixtures of rare
earth iron nitride and macro molecular compounds (chemicals); magnetic powders made of mixtures of rare earth iron
nitride (chemicals); magnetic molding made of mixtures of rare earth iron nitride (chemicals); sintered phosphor; sintered
body consists of phosphor and inorganic oxides (chemicals); phosphorescent complex compounds coordinated with rare
earth schiff base; salts from rare earth metals.

Cl.2;Fluorescent paints; fluorescent pigments.
Cl.7;Printing machines; ultraviolet irradiator being parts of semiconductor manufacturing machines; semiconductor
production equipment incorporating semiconductor photolithography equipment; machines for accelerating ultraviolet
irradiation to cure ultraviolet curing resin in manufacturing of semiconductor; lithography machines for flat panel display
manufacturing; etching apparatus for flat panel display manufacturing; photolithography equipment for flat panel display
manufacturing; laser glass processing equipment and non-laser glass processing equipment; laser plastic processing
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equipment and non-laser plastic processing equipment; laser marking device; 3D printer; electric vacuum cleaners for
domestic use; vacuum cleaners for commercial use; machines to improve surface of resins using ultraviolet light emitting
diodes in manufacturing of semiconductor wafers, electronic components or resin parts.

Cl.9;Semiconductor elements; semiconductors; semiconductor wafers; semiconductors chips; light emitting diodes;
light emitting diode chip on board; micro light emitting diodes; mini light emitting diodes; organic light emitting diodes;
laser diodes; applied electronic machines, apparatus and parts thereof; telecommunication machines, apparatus and parts
thereof; portable electronic devices; dot-matrix light emitting diodes displays; display with light emitting diodes; light
emitting diodes display for cars; display with laser diodes; display with micro light emitting diodes; display with mini light
emitting diodes; head mounted displays; heads up displays; display monitors for shelf or rack of products; shelf or rack
display monitors for shops; road signs with light emitting diodes; traffic light with light emitting diodes; back light for
liquid crystal display with light emitting diode; panel-type electronic displays; meters; permanent magnets; rare earth
bonded magnets; projectors; fiber laser with optical fiber doped with rare earth elements (other than medical use);
counterfeit money detectors; optical inspection equipment for industrial use.

Cl.10;Medical and dental equipment and devices; endoscopes for medical use; catheters; dialysis machines; blood
testing apparatus; medical equipment and devices using laser; ultraviolet irradiator used for phototherapy in
dermatotherapy; DNA and RNA analyzer for medical use; DNA and RNA testing equipment for medical use; genetic testing
devices for medical use; testing devices for nuclear medicine; automatic body fluid testing devices for medical use and
parts thereof; medical examination devices; blood testing equipment; therapeutic devices using ultraviolet light emitting
diodes for atopic dermatitis and pollen allergy; accelerating devices for anti blood infection and immune stimulation using
ultraviolet light emitting diodes.

Cl.11;Light bulbs and other lighting apparatus; penlights; penlights with keyrings; headlamp; reading lamps for vehicles
or domestic use; headlamps and headlights for vehicles; interior lights for vehicles; lighting equipment; lighting
equipment for accelerating light-growth reaction and increasing useful components in plants using ultraviolet light
emitting diodes; flashlights; spotlights; electric nightlights; lighting equipment with light emitting diodes; electric lamps
for cars and lighting apparatus; lights for cars; headlights for cars; fog lamps for cars; lights for cars using light emitting
diodes lamp; lamps for vehicles; back lights for land vehicles; interior lighting fixture for vehicles; light bulbs of turn
signals for vehicles; lights of turn signals for vehicles; lamps of turn signals for vehicles using light emitting diodes; lights
and lamps of turn signals for cars; lights bulbs of turn signals for cars; interior lighting apparatus and lights bulbs for
cars; lighting apparatus using light emitting diodes for cars; ceiling lights; fishing lights; lighting equipment using light
emitting diodes or laser diodes; lighting apparatus for underwater use; lighting apparatus with light emitting diodes for
underwater use; lighting apparatus with fiber optics; fiber optic lighting equipment; air purifiers; air conditioners;
refrigerators; water purifiers for domestic use; water purifiers for commercial use; ultraviolet irradiator to cure artificial
nails for commercial use; ultraviolet irradiator to cure ultraviolet curable resin for commercial use; tanning equipment
using ultraviolet lamps for commercial use; tanning lamps; disinfection device of fungus, bacteria or virus using ultraviolet
light emitting diodes.
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Class 99

Priority claimed from 18/06/2020; Application No. : 90009074 ;United States of America

4648678 24/06/2020
[International Registration No. : 1548840]
SUNNEN PRODUCTS COMPANY
7910 Manchester Road St. Louis MO 63143 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING REGISTRATION NO..3331394.

Cl.1;Industrial fluids and concentrates for cooling used in honing, grinding, press fits, metal cutting machines and
processes, skiving and roller burnishing, and deep hole drilling.

Cl.3;Industrial abrasives for use in metal working; abrasives for polishing; honing abrasives; abrasive grains; smoothing
stones; polishing stones; abrasive lapping pastes and preparations for industrial use.
Cl.4;Industrial lubricants, namely, fluids and concentrates for lubrication used in honing, grinding, press fits, metal
cutting machines and processes, skiving and roller burnishing, and deep hole drilling; honing, deep hole drilling, skiving
and roller burnishing oils.

Cl.7;Machine tools, namely, powered machines for cutting, shaping, or finishing metals or other materials; metal cutting
machines; honing machines for metal working; honing machines, namely, power driven rotary abrasive hones and parts
thereof; computer controlled honing machines, tooling and parts therefor; honing stones, being parts of machines;
grinding machines; cylinder grinders, honing, grinding, and abrading machines and parts thereof; lapping machines and
parts therefor; drilling machines and related tools, cutting inserts and components for drilling machines; filter units for
honing, grinding and abrading machines and accessories; precision machine tools for skiving and burnishing and parts
and accessories therefor, namely, tools, rollers and cutters, filtration and coolant units; deep hole drilling machine, tools,
cutting inserts, filtration and coolant units, and components and accessories therefor; repair parts for the foregoing
machines and tools; chip conveyance systems.
Cl.8;Honing tools and honing accessories and parts thereof; lapping tools and accessories and parts thereof;
sharpening wheels [handtools]; hones; whetstones; sharpening stones; abrasive sticks for use in honing.

Cl.9;Precision measuring equipment and accessories therefor, namely, gauges for measuring the accuracy of surfaces
and measurements: fixtures for setting gauges and parts and components thereof; gauges, namely, precisions gauges,
dial bore gauges, engine building gauges, valve guide seat gauges, mechanical gauges, electrical gauges and air gauges.
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Priority claimed from 07/04/2020; Application No. : 4637568 ;France

4655748 17/07/2020
[International Registration No. : 1549977]
SANOFI
54 rue la Boétie F-75008 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products intended for industry and science, biological preparations intended for industry and science,
including polypeptides, heteromultimeric polypeptides, antibodies and antibody derivatives, and light and heavy chains of
antibodies.

Cl.5;Pharmaceutical and veterinary preparations based on or containing polypeptides, heteromultimeric polypeptides,
antibodies and antibody derivatives, and light and heavy chains of antibodies.
Cl.42;Scientific research and laboratory research services in the field of biotechnology; biotechnical research;
consulting in the field of biotechnology, bacteriological research, biological research, research and development of new
pharmaceutical products and components for third parties, clinical trials, chemical research and analysis services,
medical research, pharmaceutical research services.
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Class 99

4665221 20/08/2020
[International Registration No. : 1449310]
SBK BRAND LTD
First Floor, Block One, Quayside Business Park Dundalk, CO LOUTH A91 DP8R Ireland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Game software; gaming software; betting software, gambling software; computer games; computer games
programmes.

Cl.41;Provision of internet games; gaming services; gambling services; betting services; online gaming services; online
gambling services; online betting services; online slot machine games; slot machine games provided through mobile
software.
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Class 99

4669204 03/07/2020
[International Registration No. : 1550740]
SANJIAO ORAL HEALTH CO., LTD
No. 1 Building, 4th Street, Hulu Industrial Area, Xiangang, Simapu, Chaonan District, Shantou City Guangdong China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.3;Mouthwashes, not for medical purposes; preparations for cleaning dentures; denture polishes; breath freshening
sprays; dental bleaching gels; breath freshening strips; teeth whitening strips; dentifrices.

Cl.10;Gloves for medical purposes; clothing especially for operating rooms; sanitary masks for medical purposes;
sterile sheets, surgical; boots for medical purposes.
Cl.21;Toothbrushes; water apparatus for cleaning teeth and gums; toothbrushes, electric; toothpicks; floss for dental
purposes.
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Class 99

4676552 31/03/2020
[International Registration No. : 1551755]
KITZ CORPORATION
10-1, Nakase 1-chome, Mihama-ku, Chiba-shi Chiba-ken 261-8577 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal valves with actuators, not including machine elements; metal valves, not including machine elements; metal
cocks, not including machine elements; metal strainers for filtering liquid in pipes; metal stoppers for industrial packaging
containers; metal lids and caps for industrial packaging containers.

Cl.7;Hydrogen refueling station equipment; valves for hydrogen refueling station; valves, machine elements, not for land
vehicles; cocks, machine elements, not for land vehicles; junction for pipes, machine elements, not for land vehicles;
electric-driven, pneumatic-driven, hydraulic-driven industrial actuators to be mounted on valves for opening and closing
valves, not for land vehicles; pneumatic actuators; mechanical actuators; gas unit for semiconductor manufacturing
machines; antistatic device for semiconductor manufacturing machine; pure water booster for semiconductor
manufacturing machine; filter for filtering machines; hollow fiber membrane filter for filtering machines; hollow fiber
membrane filters for machines used for filtering liquid or gas.
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Class 99

Priority claimed from 14/04/2020; Application No. : 1145227 ;New Zealand

4688035 29/07/2020
[International Registration No. : 1552612]
THE NEW ZEALAND MERINO COMPANY LIMITED
Level 2, 123 Victoria Street, Christchurch 8013 NZ

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.22;Raw fibrous textile materials; animal fibres, sheep fibres, fleece wool and wool [raw material]; wool flocks, wool
packs, wool tops, shorn wool; raw, treated, combed or carded wool.

Cl.23;Yarns and threads for textiles.
Cl.24;Textiles and textile goods, not included in other classes; woven fabrics, blankets; bed clothes and bed covers;
table covers.

Cl.25;Clothing, footwear and headgear.
Cl.27;Carpets, rugs, mats and matting, other materials for covering existing floors, wall hangings.
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Class 99

4690126 05/08/2020
[International Registration No. : 1552977]
GUANGZHOU YATSEN GLOBAL CO.,LTD.
Room1002-1015, Block B, Science Park Of Sun Yat-Sen University, No.135, Xingangxi Road, Haizhu District, Guangzhou City 510000
Guangdong Province China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; hand soap; cleaning preparations for household purposes; shoe polish; abrasive pastes; essential oils;
cosmetics; beauty masks; make-up removing preparations; cotton wool for cosmetic purposes; lip glosses; lipstick cases;
cosmetic preparations for skin care; nail polish; eyebrow cosmetics; mascara; liquid foundation; sunblock; perfumes;
make-up removing lotions; creamy rouge; cosmetic creams for skin care; tissues impregnated with cosmetics; cosmetic
hand creams; cotton pads impregnated with make-up removing preparations; eyeshadow palette; dentifrices; perfuming
stick; shampoos for pets [non-medicated grooming preparations]; lipstick.

Cl.5;Antibacterial handwashes; medicated skin creams; pharmaceutical lotions for the skin; disinfectants; contact lens
wetting solutions; pharmaceutical preparations for skin care; solutions for contact lenses; dietetic substances adapted for
medical use; nutritional supplements; food for babies; protein dietary supplements; depuratives; air purifying
preparations; pharmaceutical preparations for animal skin care; dietary supplements for animals; mothballs; sanitizing
wipes; sanitary towels; sanitary tampons; dental lacquer; diapers for pets.

Cl.10;Esthetic massage apparatus; medical apparatus for introducing pharmaceutical preparations into the human
body; microdermabrasion apparatus; eye massagers; dental apparatus and instruments; electric acupuncture
instruments; galvanic therapeutic appliances; sanitary masks for medical purposes; gloves for medical purposes;
soporific pillows for insomnia; feeding bottles; condoms; artificial implants (artificial materials); abdominal corsets;
compression garments; orthopedic articles; suture materials.

Cl.21;Utensils for household purposes; glassware, porcelain and earthenware; liqueur sets; works of art made of
crystal; china ornaments; boxes for dispensing paper towels; combs; toothbrushes; floss for dental purposes; cosmetic
utensils; make-up brushes; make-up sponges; droppers for cosmetic purposes; make-up removing appliances; appliances
for removing make-up, electric; exfoliating brushes; lip brushes; abrasive sponges for scrubbing the skin; toilet cases;
eyebrow brushes; eye shadow brushes; eyelash brushes; powder puffs; powder compacts; perfume vaporizers; insulating
flasks; foot exfoliating pads.

Cl.35;Advertising; commercial administration of the licensing of the goods and services of others; provision of an
online marketplace for buyers and sellers of goods and services; sales promotion for others; personnel management
consultancy; administrative services for the relocation of businesses; systemization of information into computer
databases; business auditing; rental of sales stands; retail services for pharmaceutical, veterinary and sanitary
preparations and medical supplies.

Cl.44;Medical clinic services; rest home services; aromatherapy services; plastic surgery; dietary and nutritional
guidance; health counselling; beauty salon services; visagists" services; hairdressing and beauty salon services; beauty
care services; foot massage service; consultation services in the field of make-up; beauty consultation services; on-line
make-up consultation services; beauty care services for animals; landscape design; opticians" services.
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Class 99

Priority claimed from 28/02/2020; Application No. : 018203978 ;European Union

4693873 28/05/2020
[International Registration No. : 1552927]
KRONO SYSTEM SRL
Via Sali, 25 I-31040 Mansué (TV) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.11;Shower stalls; shower stalls; glazed shower cubicles; shower stalls; walls for shower cubicles; shower pans;
shower pans; non-metallic screens for shower baths.

Cl.20;Furniture; mirrors (silvered glass); furniture frames; furniture of plastic, wood and wood products; furniture parts
of plastic, wood, wood derivatives namely bases, bases for furniture, divan bases, bed bases; doors for furniture; fronts of
cupboards; doors made of non-metallic materials for furniture; doors made of metal for furniture; doors made of plastic for
furniture; doors made of glass for furniture; prefabricated doors of metal for furniture; prefabricated doors of wood for
furniture; sliding doors for furniture; transparent doors (metal framed -) for furniture; transparent doors of glass for
furniture; transparent doors (non-metallic -) for furniture; work surfaces; shelves; library shelves; paper racks; shelf
brackets (non-metallic -); furniture bodies; furniture; door fittings made of plastics; door furniture made of wood; door
fittings made of plastics; door fittings, not of metal; door buffers, not of metal; non-metallic tracks for sliding doors; hinges
for doors and windows (non-metallic -); devices for opening and closing doors, being non-electric and not of metal;
furniture for doors [non-metallic]; door stoppers; hooks (door -) of non-metallic materials; runners (non-metallic-) for
sliding doors; mechanisms (non-metallic, non-electric -) for locking doors.
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Class 99

4693917 07/05/2020
[International Registration No. : 1553294]
BIOTURM GMBH
Turmstr. 29 56242 Marienrachdorf Germany

Address for service in India/Attorney address:
AUROMAA ASSOCIATES
AA-13, Ground Floor, Prafulla Kannan, Krishnapur - West, Kolkata - 700101, West Bengal, India

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; facial washes [cosmetic]; skin care lotions [cosmetic]; moisturising preparations; organic cosmetics;
emollient preparations [cosmetics]; non-medicated cosmetics; cosmetics and cosmetic preparations; toiletries; body
cleaning and beauty care preparations; hair and body wash; cakes of soap for body washing; sanitary preparations being
toiletries; body and facial creams [cosmetics]; deodorants for body care; cosmetics; body moisturisers; oils for toilet
purposes; body sprays [non-medicated]; washing preparations for personal use; shampoos for personal use; facial
cleansers [cosmetic]; body lotions; moist wipes for sanitary and cosmetic purposes; deodorants and antiperspirants;
shampoo; hair preparations and treatments; bath preparations; salves [non-medicated]; skin cream; cosmetic creams and
lotions; face and body creams; lotions for cosmetic purposes; cosmetics in the form of lotions; bath salts for cosmetic
use; shower gels; moisturizing milk; body milks; cleaning and fragrancing preparations; conditioning balsam; emollient
shampoos; soaps; oils for cosmetic purposes.

Cl.5;Medicinal healthcare preparations; medicinal ointments; anti-inflammatory ointments; lotions for pharmaceutical
purposes; medicinal oils.

7463

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 18/02/2020; Application No. : 88801582 ;United States of America

4695732 13/08/2020
[International Registration No. : 1553462]
3M Company
3M Center, 2501 Hudson Road St. Paul MN 55144 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.41;Continuing education services, namely, providing online continuing professional education and training seminars
and courses in the field of auscultation and cardiovascular diagnostics for medical personnel.

Cl.42;Providing temporary use of online non-downloadable software featuring a database of recorded heart sounds for
use as a teaching aid in training auscultation and cardiovascular diagnostics; providing temporary use of online nondownloadable software featuring a database of recorded heart sounds for use by medical personnel in improving the
ability to recognize benign and pathological heart sounds and murmurs; providing temporary use of online nondownloadable software featuring continuing professional education and training seminars and courses for use by medical
personnel in the field of auscultation and cardiovascular diagnostics.
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Class 99

Priority claimed from 11/03/2020; Application No. : 1142990 ;New Zealand

4696073 12/08/2020
[International Registration No. : 1554743]
PAN PAC FOREST PRODUCTS LIMITED
1161 S.H. 2 Wairoa Road Napier New Zealand

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.1;Wood pulp; wood pulp for use in manufacture; ground wood pulp; thermo-mechanical pulp; bleached thermomechanical pulp; paper pulp; cellulose pulp.

Cl.31;Forestry products; trees; trunks of trees; harvested logs; timber logs; pulp logs; pruned saw logs; unpruned saw
logs; green timber; undressed timber; unsawn timber; unprocessed timber; wood chips for the manufacture of wood pulp.
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Class 99

4707797 15/09/2020
[International Registration No. : 1555081]
YIWU LEDONG IMPORT AND EXPORT CO., LTD.
4F, Unit 1, Buliding 1, Zone 1, Qiaodong, Jiangdong Street, Yiwu City 322000 Zhejiang Province China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.6;Props of metal; bicycle parking installations of metal; shims; containers of metal [storage, transport]; locks of metal
for vehicles; ironmongery; balls of steel; badges of metal for vehicles; tool chests of metal, empty.

Cl.8;Graving tools [hand tools]; harpoons; knives; hand tools, hand-operated; garden tools, hand-operated; manicure
sets; spanners [hand tools]; abrading instruments [hand instruments]; drills; table cutlery [knives, forks and spoons].
Cl.9;Cases for telephones; magnifying glasses [optics]; counters; computer peripheral devices; flashing lights [luminous
signals]; protective masks; goggles; sunglasses; chargers for electric batteries.
Cl.11;Electric torches; refrigerating cabinets; heating apparatus; lamps; bicycle lights; hair driers; disinfectant
apparatus; pocket warmers; griddles [cooking appliances]; air-conditioning apparatus.

Cl.12;Upholstery for vehicles; luggage trucks; bicycles; electric bicycles; pumps for bicycle tyres; bicycle tyres; boats;
cyclecar; hoods for vehicles.

Cl.18;Imitation leather; shopping bags; bags for campers; backpacks; handbags; travelling bags; bags for sports;
umbrellas; mountaineering sticks; covers for animals.
Cl.21;Pitchers; kitchen utensils; glasses [receptacles]; drinking bottles for sports; brushes; vacuum bottles; car
washing mitts.

Cl.25;Underwear; children"s wear; cuffs; clothing; bathing suits; raincoats; soles for footwear; shoes; headgear for
wear; hosiery; gloves [clothing]; scarves; girdles.

7466

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 30/07/2020; Application No. : 302020000064366 ;Italy

4707820 04/08/2020
[International Registration No. : 1555863]
U-EARTH BIOTECH LTD
38 Craven Street London WC2N 5NG United Kingdom

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.7;Filtering machines; cartridges for filtering machines; machines and apparatus for cleaning, electric; filters being
parts of machines; filters being parts of motors; filters being parts of engines; engines for air cleaning apparatus.

Cl.9;Detecting, regulating devices; safety, security, protection and signaling devices; protective and safety equipment;
software; air quality monitoring software; environmental monitoring software; mobile apps; anti-pollution masks for
respiratory protection; filters for respiratory masks; respiratory masks, other than for artificial respiration.

Cl.10;Protective masks for medical use; sanitary masks; reusable sanitary masks; anti-bacterial, anti-viral and antipollen sanitary masks; surgical masks; respiratory masks for medical purposes.

Cl.11;Air purification apparatus, machines and installations; bioreactor devices for air purification; air conditioning
installations; filters for air conditioning; supply air diffusers; installations for deodorising the atmosphere; air sterilizers.

Cl.40;Air purification; air conditioning; air treatment; information, advice, and consultancy in relation to the foregoing
services.
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Class 99

4722819 19/05/2020
[International Registration No. : 1556337]
MARC MÁRQUEZ ALENTÀ
C/ Santa Coloma de Queralt, 25 E-25200 Cervera (Lleida) Spain

Address for service in India/Attorney address:
TRADEMARK JURIS
TRADEMARK JURIS, Advocates, 104, First Floor (3rd Level), Westend Mall, District Centre, Janak Puri, New Delhi-110058

Proposed to be Used
IR DIVISION
Cl.9;Cases adapted for computers; covers for laptops; mobile telephones; digital tablets; cameras; spectacles;
sunglasses; goggles for sports; protective helmets for sport; magnets; decorative magnets; computer game programs;
gaming software for use with video game consoles; programmed video games contained on cartridges [software];
programmed video games contained on cartridges [computer software]; downloadable electronic publications.

Cl.25;Clothing; footwear; headwear; shirts; T-shirts; polo shirts; sweatshirts; jerseys; cardigans; vests; trousers;
shorts; coveralls clothing; romper suits; jackets; ponchos; blousons; coats; caps; hats; headbands (clothing); scarves;
handkerchiefs (clothing); swimsuits; socks; bath robes; dressing gowns; dressing gowns (house coats); beach wraps;
belts (clothing); suspenders; gloves (clothing); boots; sandals; sports clothing and footwear; clothing of imitation leather;
neck warmers; clothing of leather.
Cl.35;Advertising; commercial business management; commercial administration; administrative support and data
processing services; retail and wholesale services and retail services via global computer networks relating to cosmetic
products, non-medicated toilet preparations, non-medicated dentifrices, perfumery, essential oils, soaps, cosmetics, hair
lotions, industrial oils and greases, lubricants, fuel, candles and wicks for lighting, pharmaceutical products, medicinal
and veterinary products and preparations, sanitary products for medical use, dietetic substances and foodstuffs for
medical or veterinary use, food for babies, medical food supplements and food supplements for animals, disinfectants,
products for eliminating vermin, fungicides, herbicides, manually-operated hand tools and implements, cutlery, forks and
spoons, side arms, razors, sheet metal, scientific, research, navigation, surveying, photographic, cinematographic,
audiovisual, optical, weighing, measuring, signaling, detecting, testing, inspection, life-saving and teaching apparatus and
instruments, apparatus and instruments for conducting the use of electricity, apparatus and instruments for carrying out
electricity distribution, apparatus and instruments for transforming distribution of electricity, apparatus and instruments
for accumulating electricity, apparatus and instruments for controlling electricity, apparatus and instruments for
recording, transmitting, reproducing or processing sound, images or data, recorded magnetic data media, software, digital
or analogue recording or storage media, mechanisms for coin-operated apparatus, cash registers, computing devices,
computers and computer peripherals, optical goods, cases adapted for computers, laptop covers, laptop computers,
mobile phones, digital tablets, cameras and electronic devices for the reproduction and acquisition of image and/or sound,
spectacles, sunglasses, goggles for sports, protective helmets for sports, magnets, decorative magnets, vehicles, land, air
or sea locomotive apparatus, precious metals and their alloys, jewelery, precious and semi-precious stones, horological
and chronometric instruments, key rings, paper and cardboard, printed matter, bookbinding material, photographs,
stationery, office requisites, except furniture, adhesives for stationery or household use, drawing materials and artists"
materials, paint brushes, instructional and teaching material, sheets, films and plastic bags for wrapping and packaging,
printing type, printing blocks, books and magazines, leather and imitations of leather, animal skins and hides, luggage,
multi-purpose carrying bags, umbrellas and parasols, walking sticks, whips, harnesses and saddlery, collars, leashes and
clothing for animals, bags, bags, sports bags, travel bags, shopping bags, beach bags, pouches of leather, handbags,
briefcases of leather, purses, household linen, clothing, footwear, headgear, shirts, t-shirts, polo shirts, sweatshirts,
sweaters, cardigans, vests, trousers, shorts, overalls, rompers, bibs, jackets, ponchos, blousons, coats, caps, hats,
headbands, scarves, handkerchiefs, bathing suits, swimwear, socks, bath robes, dressing gowns, belts for clothing,
braces, gloves, boots, sandals, sports clothing and footwear, clothing of leather or imitation leather, backpacks, games
and toys, apparatus for video games, gymnastic and sporting articles, decorations for Christmas trees, beers, nonalcoholic beverages, mineral waters, fruit drinks and fruit juices, syrups and non-alcoholic preparations for making
beverages.
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Class 99

4726574 19/05/2020
[International Registration No. : 1556340]
MARC MÁRQUEZ ALENTÀ
C/ Santa Coloma de Queralt, 25 E-25200 Cervera (Lleida) Spain

Address for service in India/Attorney address:
TRADEMARK JURIS
TRADEMARK JURIS, Advocates, 104, First Floor (3rd Level), Westend Mall, District Centre, Janak Puri, New Delhi-110058

Proposed to be Used
IR DIVISION
Cl.9;Cases adapted for computers; covers for laptops; mobile telephones; digital tablets; cameras; spectacles;
sunglasses; goggles for sports; protective helmets for sport; magnets; decorative magnets; computer game programs;
gaming software for use with video game consoles; programmed video games contained on cartridges [software];
programmed video games contained on cartridges [computer software]; downloadable electronic publications.

Cl.25;Clothing; footwear; headwear; shirts; T-shirts; polo shirts; sweatshirts; jerseys; cardigans; vests; trousers;
shorts; coveralls clothing; romper suits; jackets; ponchos; blousons; coats; caps; hats; headbands (clothing); scarves;
handkerchiefs (clothing); swimsuits; socks; bath robes; dressing gowns; dressing gowns (house coats); beach wraps;
belts (clothing); suspenders; gloves (clothing); boots; sandals; sports clothing and footwear; clothing of imitation leather;
neck warmers; clothing of leather.
Cl.35;Advertising; commercial business management; commercial administration; administrative support and data
processing services; retail and wholesale services and retail services via global computer networks relating to cosmetic
products, non-medicated toilet preparations, non-medicated dentifrices, perfumery, essential oils, soaps, cosmetics, hair
lotions, industrial oils and greases, lubricants, fuel, candles and wicks for lighting, pharmaceutical products, medicinal
and veterinary products and preparations, sanitary products for medical use, dietetic substances and foodstuffs for
medical or veterinary use, food for babies, medical food supplements and food supplements for animals, disinfectants,
products for eliminating vermin, fungicides, herbicides, manually-operated hand tools and implements, cutlery, forks and
spoons, side arms, razors, sheet metal, scientific, research, navigation, surveying, photographic, cinematographic,
audiovisual, optical, weighing, measuring, signaling, detecting, testing, inspection, life-saving and teaching apparatus and
instruments, apparatus and instruments for conducting the use of electricity, apparatus and instruments for carrying out
electricity distribution, apparatus and instruments for transforming distribution of electricity, apparatus and instruments
for accumulating electricity, apparatus and instruments for controlling electricity, apparatus and instruments for
recording, transmitting, reproducing or processing sound, images or data, recorded magnetic data media, software, digital
or analogue recording or storage media, mechanisms for coin-operated apparatus, cash registers, computing devices,
computers and computer peripherals, optical goods, cases adapted for computers, laptop covers, laptop computers,
mobile phones, digital tablets, cameras and electronic devices for the reproduction and acquisition of image and/or sound,
spectacles, sunglasses, goggles for sports, protective helmets for sports, magnets, decorative magnets, vehicles, land, air
or sea locomotive apparatus, precious metals and their alloys, jewelery, precious and semi-precious stones, horological
and chronometric instruments, key rings, paper and cardboard, printed matter, bookbinding material, photographs,
stationery, office requisites, except furniture, adhesives for stationery or household use, drawing materials and artists"
materials, paint brushes, instructional and teaching material, sheets, films and plastic bags for wrapping and packaging,
printing type, printing blocks, books and magazines, leather and imitations of leather, animal skins and hides, luggage,
multi-purpose carrying bags, umbrellas and parasols, walking sticks, whips, harnesses and saddlery, collars, leashes and
clothing for animals, bags, bags, sports bags, travel bags, shopping bags, beach bags, pouches of leather, handbags,
briefcases of leather, purses, household linen, clothing, footwear, headgear, shirts, t-shirts, polo shirts, sweatshirts,
sweaters, cardigans, vests, trousers, shorts, overalls, rompers, bibs, jackets, ponchos, blousons, coats, caps, hats,
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headbands, scarves, handkerchiefs, bathing suits, swimwear, socks, bath robes, dressing gowns, belts for clothing,
braces, gloves, boots, sandals, sports clothing and footwear, clothing of leather or imitation leather, backpacks, games
and toys, apparatus for video games, gymnastic and sporting articles, decorations for Christmas trees, beers, nonalcoholic beverages, mineral waters, fruit drinks and fruit juices, syrups and non-alcoholic preparations for making
beverages.
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Class 99

Priority claimed from 26/03/2020; Application No. : LS/M/2020/110 ;Lesitho

4746652 25/09/2020
[International Registration No. : 1560201]
MICROSOFT CORPORATION
One Microsoft Way Redmond WA 98052-6399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for viewing, editing and sharing visual and audio visual content including documents,
spreadsheets, presentations, and images.

Cl.42;Providing online, non-downloadable software for viewing, editing and sharing visual and audio visual content
including documents, spreadsheets, presentations, and images; software as a service (SAAS) featuring software for
viewing, editing and sharing visual and audio visual content including documents, spreadsheets, presentations, and
images.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 08/05/2020; Application No. : 750633 ;Switzerland

4754789 12/08/2020
[International Registration No. : 1560309]
ONWARD THERAPEUTICS SA
4, route de la Corniche, bat. SC-A CH-1066 Epalinges Switzerland

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; chemical, biochemical and biological products for medical use; chemical reagents and
diagnostic products for clinical or medical laboratories.

Cl.42;Scientific and technological services as well as research and design services relating thereto; product
development services in the scientific, biological, medical and pharmaceutical field; diagnostic test development services.
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Class 99

Priority claimed from 23/09/2020; Application No. : 018312538 ;European Union

4758013 12/10/2020
[International Registration No. : 1561069]
ROCKET MILANO S.R.L.
Via Curiel, 13 I-20060 Liscate (MI) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Coffee extracting machines; power-operated coffee grinders.
Cl.11;Coffee machines, electric; parts and fittings for electric coffee machines; coffee filters, not of paper, parts for
electric coffee machines; reusable pods, not of paper and sold empty, featuring a filter for use in electric coffee machines;
parts and fittings for all the aforesaid goods.

Cl.21;Coffeepots, non-electric; coffee grinders, hand-operated.

7473

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 17/06/2020; Application No. : 018256594 ;European Patent Organisation

4770540 08/09/2020
[International Registration No. : 1562435]
Creative Thinking Institute Pty Ltd
378 Victoria Parade East Melbourne VIC 3002 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; data collection devices for collecting medical information; internet of things devices; computer
software; application software; application software for collecting medical information; application software for the
analysis of medical information; downloadable software for connecting, operating, and managing networked devices in the
internet of things (IoT); electronic publications (downloadable); downloadable application software for the provision,
management and administration of medical, health, healthcare, wellness and psychology services, therapies and
treatments; downloadable application software for the identification and diagnosis of health, medical and psychological
issues, disorders and symptoms; downloadable application software relating to occupational health and safety;
downloadable application software for monitoring and raising alerts in respect of personal activity, health, wellbeing,
sleep, exercise, nutrition, exertion, stress, decision making, occupational health and safety, job performance;
downloadable application software for collecting, analysing, sharing, storing and reporting data relating to personal
activity, health, wellbeing, sleep, exercise, nutrition, exertion, stress, decision making, occupational health and safety, job
performance; podcasts.

Cl.41;Life coaching (personal mentoring and support services).
Cl.42;Software as a service (SaaS); computer services, namely hosting a website featuring technology that allows users
to monitor medical information; electronic storage of electronic media, including images, text, audio, video and medical
data; providing online non-downloadable software for recording, viewing, storing, sharing and analysing medical
information; providing online non-downloadable software for connecting, operating, and managing networked appliances
in the internet of things (IoT); electronic data storage; technical analysis of data; design of computer software; provision of
information, advisory and consultancy services in relation to the aforesaid services; software as service services, platform
as service services and provision of online non-downloadable software for the provision, management and administration
of medical, health, healthcare, wellness and psychology services, therapies and treatments; software as service services,
platform as service services and provision of online non-downloadable software for the identification and diagnosis of
health, medical and psychological issues, disorders and symptoms; software as service services, platform as service
services and provision of online non-downloadable software relating to occupational health and safety; software as
service services, platform as service services and provision of online non-downloadable software for monitoring and
raising alerts in respect of personal activity, health, wellbeing, sleep, exercise, nutrition, exertion, stress, decision making,
occupational health and safety, job performance; software as service services, platform as service services and provision
of online non-downloadable software for collecting, analysing, sharing, storing and reporting data relating to personal
activity, health, wellbeing, sleep, exercise, nutrition, exertion, stress, decision making, occupational health and safety, job
performance.

Cl.44;Medical services; medical analysis services; behavioural analysis for medical purposes; medical diagnostic
services (testing and analysis); meditation therapy services; medical health assessment surveys and testing for fitness
evaluation; occupational health and safety services (therapeutic and rehabilitation services); rehabilitation services;
counselling services in relation to health, healthcare, psychology, medicine, illness, diet, and nutrition; health and medical
counselling services relating to lifestyle, stress; healthcare services; telehealth services; health risk management and
assessment services; provision of information, advisory and consultancy services in relation to the aforesaid services.

Cl.45;Meditation services for spiritual purposes; safety risk management and assessment services; provision of
information, advisory and consultancy services in relation to the aforesaid services.
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Class 99

Priority claimed from 20/04/2020; Application No. : 1415202 ;Benelux

4771822 25/09/2020
[International Registration No. : 1563376]
Koninklijke Philips N.V.
High Tech Campus 52 NL-5656 AG Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.
No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, signaling and checking (supervision) apparatus and instruments; apparatus for
recording, transmission or reproduction of sound or images; apparatus and instruments for scientific research in
laboratories; luminous or mechanical signals.

Cl.10;Medical apparatus and instruments including medical optical instruments and sensors such as catheters and
guidewires.
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Class 99

Priority claimed from 19/12/2019; Application No. : 302019000097471 ;Italy

4772291 28/05/2020
[International Registration No. : 1563230]
CASAPPA S.P.A.
Via Balestrieri 1, Frazione Lemignano I-43044 COLLECCHIO (PARMA) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Pumps for machines; electric pumps; rotary pumps; hydraulic pumps; pneumatic pumps; positive displacement
pumps; controlled volume pumps; centrifugal pumps; screw pumps; feed pumps; high-pressure pumps; distribution
pumps; shafts for pumps; gear pumps; pump diaphragms; lubricating pumps; pump-motor assemblies; compressors for
machines; industrial blowers; rotary gear pumps; pistons for machines or engines; pump control valves; hydraulic valve
actuators; clack valves for machines; valves as machine components; valve actuators; proportional flow valves being
parts of machines; filters for machines; gears for machines; gear couplings for machines; filters for cleaning cooling air,
for engines; oil filters; anti-pollution devices for engines; pressure release screws being parts of machines.

Cl.37;Pump repair and maintenance; providing information relating to the repair or maintenance of pumps; consultancy
and advisory services relating to the repair and maintenance of vacuum pumps and parts thereof; maintenance and repair
of gears; installation of motors; maintenance, servicing, tuning and repair of engines; repair of filters and parts thereof;
repair of filters for machines, motors or engines; providing information relating to the installation of engines.
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Class 99

Priority claimed from 15/06/2020; Application No. : 30 2020 107 964 ;Germany

4774853 16/09/2020
[International Registration No. : 1562374]
WOCO INDUSTRIETECHNIK GMBH
Hanauer Landstraße 16 63628 Bad Soden-Salmünster Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Measuring devices, apparatus and instruments; data recorder; measuring sensors; monitoring devices, instruments
and apparatus; apparatus for data transmission; mobile apps; software; software packages; downloadable software
applications.

Cl.11;Air conditioning and air purification equipment and installations; apparatus and machines for air purification;
separators for air purification; separators for air washing; plasma separators for air purification; room air purifier; room air
purification devices and apparatus; disinfecting devices and apparatus; parts of all the aforesaid goods.

Cl.40;Air purification; rental of systems, apparatus, equipment and machines for air purification; information and advice
in the field of air purification.
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Class 99

Priority claimed from 07/08/2020; Application No. : 018286388 ;European Union

4775074 05/10/2020
[International Registration No. : 1563321]
ATOM S.P.A.
Via Morosini 6 I-27029 Vigevano (PV) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Machines and systems [machine tools] for cutting and processing leather and flexible and semi-rigid synthetic
materials for the footwear, leather goods and textile, rubber, packaging, gaskets, foamed materials, oil and gas,
automotive, aerospace and defence industries, sports and medical accessories, abrasive products and composite
materials, furniture, plastic industry, building components and visual communications; machine tools for milling; milling
tools [parts for machines]; line marking machines.

Cl.37;Assistance, installation and maintenance with reference to machines and systems [machine tools] for cutting and
processing leather and flexible and semi-rigid synthetic materials for the footwear, leather goods and textile, rubber,
packaging industries; assistance, installation and maintenance with reference to machines and systems [machine tools]
for cutting and processing leather and flexible and semi-rigid synthetic materials for the footwear, leather goods and
textile, gaskets, foamed materials industries; assistance, installation and maintenance with reference to machines and
systems [machine tools] for cutting and processing leather and flexible and semi-rigid synthetic materials for the footwear,
leather goods and textile, oil and gas, automotive industries; assistance, installation and maintenance with reference to
machines and systems [machine tools] for cutting and processing leather and flexible and semi-rigid synthetic materials
for the footwear, leather goods and textile, aerospace and defence industries; assistance, installation and maintenance
with reference to machines and systems [machine tools] for cutting and processing leather and flexible and semi-rigid
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synthetic materials for the footwear, leather goods and textile, sports and medical accessories industries; assistance,
installation and maintenance with reference to machines and systems [machine tools] for cutting and processing leather
and flexible and semi-rigid synthetic materials for the footwear, leather goods and textile, abrasive products and
composite materials industries; assistance, installation and maintenance with reference to machines and systems
[machine tools] for cutting and processing leather and flexible and semi-rigid synthetic materials for the footwear, leather
goods and textile industries, furniture, plastic industry; assistance, installation and maintenance with reference to
machines and systems [machine tools] for cutting and processing leather and flexible and semi-rigid synthetic materials
for the footwear, leather goods and textile, building components and visual communications industries; assistance,
installation and maintenance with reference to machine tools for milling; assistance, installation and maintenance with
reference to milling tools [parts for machines]; assistance, installation and maintenance with reference to line marking
machines.
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4915735 25/09/2020
[International Registration No. : 1581887]
NGK INSULATORS, LTD.
2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 JP

Address for service in India/Attorney address:
SHARAD VADEHRA
KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Cermets; iron and steel; nonferrous metals and their alloys; copper and its alloys; copper alloys containing
beryllium; copper alloys containing nickel and tin; wires made of copper alloys; metal materials for building or
construction; metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; metal flanges;
reservoirs of metal; metal hardware.

Cl.7;Metalworking machines and tools and apparatus and their parts and fittings; molds and dies for metal-forming;
chemical processing machines and apparatus and their parts and fittings; agitators for chemical processing and their
parts and fittings; blending machines for chemical processing and their parts and fittings; dust collecting machines for
chemical processing and their parts and fittings; sintering machines for chemical processing and their parts and fittings;
calcining machines for chemical processing and their parts and fittings; cleaning apparatus for chemical processing and
their parts and fittings; reaction vessels being parts of machines for chemical processing and their parts and fittings;
separating machines for chemical processing and their parts and fittings; filtering machines for chemical processing and
their parts and fittings; separation membrane being parts of machines for chemical processing machines and apparatus;
separation membrane being parts of machines for gas separation apparatus for chemical processing; separation
membrane being parts of machines for separating carbon dioxide or nitrogen from gas for chemical processing;
separation membrane being parts of machines for water separators; separation membrane being parts of machines for
machines for pharmaceutical processing industry; food or beverage processing machines and apparatus and their parts
and fittings; plastic processing machines and apparatus and their parts and fittings; molds being parts of machines for
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processing plastics; semiconductor manufacturing machines and systems and their parts and fittings; ultrapure water
antistatic device for semiconductor manufacturing process; ultrapure water antistatic device for liquid crystal panel
manufacturing process; machines and apparatus for manufacturing rubber goods and their parts and fittings; molds being
parts of machines for use in the manufacture of rubber goods; non-electric prime movers, not for land vehicles; parts of
non-electric prime movers; a catalyst carrier for exhaust gas purifiers of internal combustion engines; a filter for exhaust
gas purifiers of internal combustion engines; a catalyst carrier to be incorporated into a catalytic converter; pneumatic or
hydraulic machines and instruments and their parts and fittings; pumps [machines]; vehicle washing installations;
machine elements, not for land vehicles; shafts, axles or spindles, machine elements other than land vehicles; bearings,
machine elements not for land vehicles; shafts, couplings or connectors, machine elements not for land vehicles; valves,
machine elements not for land vehicles; waste compacting machines and apparatus for industrial purposes; waste
crushing machines for industrial purposes.

Cl.8;Tweezers; hoes [hand tools]; digging forks [spading forks]; rakes [hand tools]; bladed or pointed hand tools and
swords; edge tools [hand tools]; hand tools, hand operated, other than bladed or pointed hand tools.

Cl.9;Ozonisers [ozonators]; electrolysers [electrolytic cells]; fire extinguishers; fireplugs; fire hoses; fire hose nozzles;
sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; burglar alarms; laboratory
apparatus and instruments; furnaces for laboratory experiments and their parts and fittings; DNA chips; separation
membrane for laboratory apparatuses and instruments; projectors and their parts and fittings; photographic apparatus
and instruments; cinematographic apparatus and instruments; optical apparatus and instruments; measuring or testing
machines and instruments; sensors for measuring nitrogen oxide concentration in exhaust gas; measuring instruments
for genetic analysis; apparatus for analysing gases; solar batteries; fuel cells; power distribution or control machines and
apparatus; rotary converters; phase modifiers; electric switches; electric circuit closers; lightning arresters; cut-out
switches; bushings for use in insulating and supporting high voltage conductors; batteries and cells; electrical cells and
batteries; accumulators, electric; electric power storage equipment utilizing sodium-sulfur; lithium-ion secondary
batteries; nickel-zinc secondary batteries; zinc battery; electric or magnetic meters and testers; detectors [electric or
magnetic meters and testers]; resistance measuring instruments; electric wires and cables; personal digital assistants in
the shape of a watch; smartphones; covers for smartphones; covers for cell phones; smartphone straps; cell phone
straps; telecommunication machines and apparatus and their parts and fittings; repeater housings or enclosures for
submarine optical communication cables; electronic machines, apparatus and their parts; semi-conductor elements; lightemitting diodes [LED] and their parts and fittings; laser diodes and their parts and fittings; electronic circuits and their
parts and fittings; Integrated circuits and their parts and fittings; circuit boards and their parts and fittings; wafers for
semi-conductor and their substrates; wafers for an electronic device and their substrates; packages for semiconductor
and their parts; packages for LED [light-emitting diodes] and their parts; gallium nitride wafers and their substrates; wafers
for surface acoustic wave filters and their substrates; actuators for ink jet printers; hard disc drive actuators; piezoelectric
actuators for cameras; wavelength conversion elements utilizing cyclic polarization inversion; wavelength conversion
apparatuses utilizing cyclic polarization inversion; printers and their parts and fittings; ultrasonic sensors; lasers, not for
medical purposes; magnetic cores; resistance wires; electrodes.

Cl.10;Medical apparatus and instruments, other than walking aids, and crutches.
Cl.11;Water sterilizers; drying apparatus for chemical processing; recuperators for chemical processing; steamers for
chemical processing; evaporators for chemical processing; distillers for chemical processing; heat exchangers for
chemical processing; gas purification apparatus and their parts and fittings; separation membrane filters for gas
purification apparatus; ceramic membrane for recovering gas from associated gas generated during oil production;
ceramic membrane for separating or removing gas during natural-gas processing; milk sterilizers; pasteurisers; industrial
furnaces or kilns and their parts and fittings; fittings, shaped, for industrial furnaces and kilns; nuclear reactors; boilers,
other than parts of non-electric prime movers or engines; air conditioners for industrial purposes; tap water faucets; level
controlling valves in tanks; pipe line cocks; waste water treatment tanks for industrial purposes; septic tanks for industrial
purposes; separation membrane for waste water treatment apparatus for industrial purposes; separation membrane for
water treatment apparatus for industrial purposes; garbage incinerators; garbage incinerators for industrial purposes;
incinerators to treat industrial waste; water purifying apparatus for industrial purposes and their parts and fittings;
separation membrane for water purifying apparatus for industrial purposes; water treatment apparatus, namely antistatic
devices for ultrapure water; disinfectant apparatus for medical purposes; electric lamps and other lighting apparatus and
their parts and fittings; luminous tubes for lighting and their parts and fittings; arc tubes for lighting and their parts and
fittings; lighting apparatus for vehicles; household electrothermic appliances; electric water purifiers for household
purposes; household tap-water filters, non-electric; apparatus for filtering drinking water.

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; key rings; jewellery boxes;
trophies [prize cups]; commemorative shields; personal ornaments [jewellery, jewelry (Am.)]; ornamental pins; clocks and
watches.

Cl.16;Pastes and other adhesives for stationery or household purposes; containers of paper, for packaging; bags
[pouches] of plastics, for packaging; food wrapping plastic film for household use; tablemats of paper; banners of paper;
flags of paper; hygienic hand towels of paper; paper towels; table napkins of paper; hand towels of paper; handkerchiefs
of paper; paper and cardboard; stationery; pocket memorandum books; day planners; notepads; writing instruments;
seals [stationery]; bookmarkers; staplers for offices, non-electric; stickers [stationery]; stationery notes containing
adhesive on one side for attachment to surfaces; masking tape (stationery); clear letter files; name badge holders [office
requisites]; printed matter; picture postcards; calendars; diaries; photographs [printed]; photograph stands.

Cl.17;Valves of rubber or vulcanized fiber [not including machine elements]; gaskets; junctions for pipes, not of metal;
joint packings; electrical insulating materials; electrical insulators; rubber [raw or semi-worked].

Cl.18;Industrial packaging containers of leather; bags; folding briefcases; shoulder bags; gladstone bags; Japanese
wicker trunks [Kori]; briefcases; suitcases; carry-on bags; tote bags; trunks; handbags; boston bags; schoolchildren"s
backpacks; rucksacks; pouches; shopping bags, including wheeled shopping bags; purses; money pouches; business
card cases; card cases [notecases]; commutation ticket holders of leather; credit card holders of leather; card holders of
leather; key cases; wallets; commutation-ticket holders; luggage tags; vanity cases, not fitted; umbrellas and their parts.

Cl.19;Ceramic building materials, bricks and refractory products; refractory mortars; insulating refractory bricks;
refractory construction materials, not of metal, for industrial furnaces or kilns; water-pipe valves, not of metal or plastic;
reservoirs, not of metal or plastics.

Cl.20;
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water storage tanks, not of metal or masonry; liquefied gas storage tanks, not of metal or masonry; gas storage tanks, not
of metal or masonry; cushions [furniture]; Japanese floor cushions [Zabuton]; pillows; mattresses; hand-held flat fans;
hand-held folding fans; furniture; wind chimes; pocket mirrors; pocket mirror bags.

Cl.21;Cosmetic and toilet utensils; industrial brushes; industrial packaging containers of glass or porcelain; industrial
packaging bottles of plastics; kitchen utensils and containers, not including gas water heaters for household use, nonelectric cooking heaters for household purposes, kitchen worktops and kitchen sinks; dinnerware, other than knives, forks
and spoons; drinking cups; dishes and plates; lunch boxes; food preserving jars of glass; drinking flasks for travellers;
vacuum bottles [insulated flasks]; cookware; insect collecting cages; indoor terraria for insects; indoor insect vivaria;
indoor insect habitats; piggy banks; coin banks; flower vases.

Cl.24;Woven fabrics; woven textile goods for personal use; towels [of textile]; Japanese cotton towels [Tenugui];
handkerchiefs; Japanese ceremonial wrapping cloth (Fukusa); Japanese general wrapping cloth (Furoshiki); table napkins
of textile; coasters of textile; dish towels for drying.

Cl.25;Clothing; tee-shirts; belts [clothing]; footwear [other than special footwear for sports].
Cl.26;Tapes [haberdashery]; ribbons; charms, other than for jewellery, key rings or key chains; charm bags [Omamoriire]; insignias for wear, not of precious metal; buckles for clothing [clothing buckles]; badges for wear, not of precious
metal; brooches for clothing; special sash clips for obi [Obi-dome]; ornamental adhesive patches for jackets; brassards;
hair ornaments; bonnet pins, not of precious metal (other than jewelry).

Cl.28;Amusement machines and apparatus for use in amusement parks; toys; dolls; paper toys; assorted pieces of
folding paper [origami]; plush toys; stuffed toys; toy construction sets; go games; Japanese chess (shogi games);
Japanese playing cards (Utagaruta); dice; Japanese dice games (sugoroku); cups for dice; Chinese checkers [games];
chess games; checkers games; conjuring apparatus; dominoes; playing cards; Japanese playing cards (hanafuda); Mahjong; game machines and apparatus; billiard equipment; sports equipment; golf equipment; golf balls; head covers for golf
clubs; fishing tackle; butterfly nets.
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4917408 04/02/2021
[International Registration No. : 1537427]
LIMITED LIABILITY COMPANY "DATADVANCE"
Nauchny proezd 17, 15 floor, room XXXI RU-117246 Moscow Russian Federation

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.9;Monitors [computer hardware]; monitors [computer programs]; computer software, recorded; computer software
platforms, recorded or downloadable; computer software applications, downloadable; computer programs, recorded;
computer screen saver software, recorded or downloadable; computer game software, downloadable; computer game
software, recorded; computer programs, downloadable; computer operating programs, recorded.

Cl.42;Installation of computer software; computer security consultancy; information technology [IT] consultancy;
internet security consultancy; computer software consultancy; data security consultancy; updating of computer software;
monitoring of computer systems to detect breakdowns; monitoring of computer systems for detecting unauthorized
access or data breach; monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of
computer software; platform as a service [PaaS]; providing information relating to computer technology and programming
via a web site; computer system design; rental of computer software; duplication of computer programs; development of
computer platforms; computer software design; computer programming; off-site data backup; computer technology
consultancy; user authentication services using single sign-on technology for online software applications; electronic
data storage.
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Class 99

4922732 12/10/2020
[International Registration No. : 1583161]
VIPPS AS
Dronning Eufemias Gate 11 N-0150 OSLO Norway

Address for service in India/Attorney address:
HIMANSHU SHARMA
S & H Partners of the address Flat No.1, Hutchins park Apartment, No.64, Hutchins Road, 2nd cross, Bangalore – 560084

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software applications; bank cards (encoded or magnetic); electronic payment terminals;
electronic access control apparatus; data transmission apparatus; data storage apparatus and devices; data storage
media; telecommunications apparatus; near field communication apparatus (NFC-apparatus); downloadable software in
the form of a mobile application for secure financial transactions and payments; downloadable software in the form of a
mobile application that facilitates several types of payment and debit transactions in an integrated mobile phone; personal
digital assistants [PDAs]; web-based software; software applications that permits electronic transmission of payments via
a global computer network and wireless networks; computer operating software for adaptation of commercial transactions
through electronic means via wireless network, global computer network and mobile telecommunication apparatus;
computer software applications that allow contactless payment via mobile telecommunication apparatus.

Cl.16;Printed matter, namely, magazines, brochures, newsletters; office requisites; instructional and teaching materials
(except apparatus), all the above-mentioned goods for use in connection with banking services and financial transaction
services.

Cl.35;Business management and business administration; office functions; accounting; data processing; advertising;
television advertising; commercial lobbying services; marketing; on-line advertising on computer networks; production of
advertising films; publication of publicity texts; radio advertising; bill-posting; retail services in relation to digital
information products; writing of publicity texts; drafting of publicity texts; dissemination of advertising material [leaflet,
brochure and printed matter; economic forecasting.

Cl.36;Insurance; financial affairs; financing activities carried out via Internet; monetary affairs; banking affairs; stock
brokerage services; real estate agency services; providing secure commercial transactions; payment card and credit card
services; electronic payment services; bill payments and transfer of money with mobile phones and tablet computers;
stock broking; accounts receivables financing; instalment loans; clearing, financial; debit card services; real estate
brokerage; sales of real estate; electronic funds transfer; factoring companies; financial analysis; financial sponsoring;
financial activities; financing services; financial information; financial evaluation (insurance, banking, real estate); financial
consultancy; fund investment; consumer loan services; insurance information; insurance consultancy; real estate affairs;
providing financial information via a web site; debt counselling services; investment of funds; capital investment;
purchasing card services; credit card services; leasing financing; life insurance underwriting; loans [financing];
brokerage; online banking; money exchange and transfer; advice relating to financial questions; property sales; savings
bank services; issuance of credit card; currency exchange; charitable fund raising.

Cl.38;Telecommunication; communications by computer terminals and by fiber-optic networks; messaging services;
mobile telephone services; text messaging services; transmission of messages and images by computers; satellite
transmissions; providing access to a global computer network; providing access to databases, web pages or other
communication networks; providing access to an electronic marketplace (portal) on computer networks; Internet service
provide (ISP) services; computer aided transmission of messages and images; communications by computer terminals;
transmission of electronic data.

Cl.41;Education; education in the field of financing activities; providing of training; providing of training in the field of
financing activities; sporting and cultural activities.
Cl.42;Design and development of computers, computer programs and mobile applications.
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4924100 09/03/2021
[International Registration No. : 1576028]
DREAM OYUN YAZILIM VE PAZARLAMA A.S
Esentepe Mah. Büyükdere Cad., Maya Akar Center B Blok No:102/60, Sisli Istanbul Turkey

Address for service in India/Attorney address:
CHADHA & CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game software for video and computer games; downloadable computer game programs
offered via social media; computer peripheral devices; downloadable image files containing photographic images and
artwork, and text in the field of video and computer games; downloadable image files containing, photographic images and
artwork, and text in the field of video and computer games offered via social, media; downdoalable music files;
downloadable ring tones for mobile phones; downloadable electronic publication in the nature of magazines and
newspapers in the field of computer and video games; headphones; musical juke boxes; microphones; baby monitors;
mouse pads; portable media players; portable telephones; sound recording, transmitting and re-production apparatus;
spectacle cases; spectacle frames; sunglasses; telephone apparatus; blank USB flash drives; video game cartridges;
protective cases and covers specially adapted for mobile phones, tablet computers, laptop computers and netbooks,
portable media players, cameras and other photographic equipment, namely, photographic filters; downloadable
electronic game software for use on mobile phones, tablets and other electronic mobile devices; video game software;
downloadable interactive multimedia computer game programs; downloadable interactive multimedia computer game
programs offered via social media; downloadable, computer software for mobile phones, tablets and other electronic
mobile devices in the field of social media for the creation and exchange, of user-generated content, marketing research,
and also for transmission of electronic, communications, and also, for posting advertisements; downloadable software in
the nature of a mobile application for use in the field of social media for the creation and exchange of user-generated
content, marketing research, and also for transmission of electronic communications and also for posting advertisments;
downloadable computer application software in the nature of video and computer game software; computer application
software for mobile phones, portable media players, tablets, handheld computers and other electronic mobile devices,
namely, video and computer game software; computer application software for mobile phones, portable media players,
tablets, handheld computers and other electronic, mobile devices, namely, video and computer game software offered via
social media; eyewear; eyeglasses; mobile phone covers; radios incorporating alarm clocks; all the aforementioned goods
not relating to wagering activities, wagering devices, wagering and non-wagering versions of casino style games, lottery,
games, lottery tickets, and lottery terminals.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys,
games and playthings; game cards; play sets for action figures; game cards and playing cards; soft dolls; stuffed toys,
water toys, wooden toys, toys made of plastics; children"s multiple activity toys; puzzles; balloons; bags, cases and
sleeves for storing and carrying apparatus for games; all the aforementioned goods not relating to wagering activities,
wagering devices, wagering and non-wagering versions of casino style games, lottery games, lottery tickets, and lottery
terminals.

Cl.41;Educational services, namely, conducting classes, seminars, workshops in the field of games; training in the field
of games; entertainment, namely, providing on-line games; entertainment, namely, providing on-line computer games
available on social media; entertainment in the nature of computer games, namely, providing temporary use of nondownloadable computer games; entertainment, namely, providing non-downloadable computer games online;
entertainment services, namely, providing online video games available on social media; entertainment services, namely,
providing temporary use of non-downloadable interactive games; entertainment services, namely, providing temporary
use of non-downloadable electronic games; entertainment services, namely, providing games and puzzles via a website;
entertainment services, namely, providing online video games; organizing sporting and cultural activities, namely,
conducting tournaments, contests and competitions in the field of computer games; amusement park services; arranging
and conducting workshops for educational purposes in the fields of computers, graphic arts and video games;
entertainment services in the nature of providing casino and gambling facilities; electronic desktop publishing;
entertainment services, namely, live, televised and movie appearances by a professional entertainer; film production
services, other than advertising films; gambling services; providing on-line computer games via a computer network;
operating lotteries; organization of electronic games competitions; party planning services for others; production of
music; entertainment, namely, production of television shows; providing amusement arcade services; conducting social
entertainment events in the nature of karaoke parties for others; providing non-downloadable electronic publications in the
nature of online magazines and online newspapers in the field of computer and video games; publication of books;
publication of electronic books and journals on-line; scriptwriting services for non-advertising purposes; writing of texts
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for others, namely, articles for journals, other than for advertising or publicity; electronic games services provided by
means of a global computer network; entertainment services, namely, providing online electronic games; entertainment
information; entertainment services, namely, providing online electronic games for use on mobile phones, tablets and
other electronic mobile devices; providing information on-line relating to computer games and computer enhancements
for computer games; entertainment services, namely, providing temporary use of non-downloadable single and multiplayer electronic interactive games via the Internet, electronic communication networks and via a global computer
network; entertainment services, namely, providing temporary use of non-downloadable single and multi-player electronic
interactive games via the Internet, electronic communication networks and via a global computer network and on social
media; multimedia publishing of software, specifically of computer game software, electronic games and video game
software; all the aforementioned services not relating to wagering activities, wagering devices, wagering and nonwagering versions of casino style games, lottery games, lottery tickets, and lottery terminals.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design
services; testing services for the certification of quality and standards; computer services, namely, computer
programming, computer virus protection services, computer system design, creating, maintaining and updating websites
for others, computer software design, updating and rental of computer software, providing search engines for the Internet,
hosting websites, consultancy in the design and development of computer hardware, rental of computer hardware;
industrial design services, other than engineering, computer and architectural design; graphic arts designing;
authenticating works of art; all the aforementioned services not relating to wagering activities, wagering devices, wagering
and non-wagering versions of casino style games, lottery games, lottery tickets, and lottery terminals.
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Class 99

Priority claimed from 30/04/2020; Application No. : 88894937 ;United States of America

4924201 29/10/2020
[International Registration No. : 1583236]
KINDEVA DRUG DELIVERY L.P.
42 Water Street, Bldg. 75 St. Paul MN 55170 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515 - B PLATINUM TOWER, 5TH FLOOR, SOHNA ROAD, SECTOR - 47, GURUGRAM - 1220022, NATIONAL CAPITAL
REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.10;Inhalers for therapeutic and medical uses; chambers for inhalers; spacers for inhalers; apparatus for facilitating
the inhalation of pharmaceutical preparations, namely dose counters, dose indicators, and metal canisters for use in
inhalers; instruments and apparatus provided empty for the inhalation of pharmaceutical and biological preparations; drug
delivery systems composed of microneedles in the nature of needle-shaped microstructures for use in delivery of
pharmaceutical and biological preparations.

Cl.40;Custom manufacture of pharmaceutical preparations, biological preparations, drug delivery systems, and drug
delivery agents for others.

Cl.42;Research and development in the fields of biologics, pharmaceuticals, and medicine; research and development
of new products for others; research and development of pharmaceutical preparations; research and development of
biological preparations; research and development of drug delivery systems and devices; design for others in the field of
pharmaceutical preparations; design for others in the field of biological preparations; design for others in the field of drug
delivery systems and devices; testing of pharmaceutical preparations; testing of biological preparations; testing of drug
delivery systems and devices.
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Class 99

Priority claimed from 27/04/2020; Application No. : 88889782 ;United States of America

4924267 26/10/2020
[International Registration No. : 1582247]
MODEVNETWORK, LLC
5558 15th Street N Arlington VA 22205 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA, SECTOR 27, GURGAON-122 002, NATIONAL CAPITAL REGION, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable podcasts in the field of technology and software development.
Cl.41;Entertainment services, namely, providing podcasts in the field of technology and software development (term
considered too vague by the International Bureau - Rule 13 (2) (b) of the Regulations).
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Class 99

4924275 08/02/2021
[International Registration No. : 1583180]
ASPEN AEROGELS, INC.
30 Forbes Road, Building B Northborough MA 01532 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Fire prevention compositions, namely, an aerogel-based composition to block or absorb heat and fire in and around
batteries.

Cl.17;Thermal insulating materials; thermal insulation for use in the automotive industry; thermal insulation for use in
the aircraft industry; thermal insulation for use in the transportation industry; thermal insulation for use in energy storage
applications; aerogel-based insulation products, namely, aerogel-based insulation for use in the automotive industry,
aircraft industry, transportation industry, or energy storage applications; insulating materials; thermal insulation to
prevent thermal runaway; thermal insulation to act as a thermal and fire barrier.
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Class 99

4926250 25/01/2021
[International Registration No. : 1583078]
SEEGENE, INC.
8FL, 9FL., Taewon Bldg., 91, Ogeum-ro, Songpa-gu Seoul 05548 KR

Address for service in India/Attorney address:
REMFRY & SAGAR
Remfry House at the Millennium Plaza, Sector 27, Gurgaon - 122 002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.1;Reagents for detecting or analyzing genetic material; diagnostic reagents for in vitro use in biochemistry, clinical
chemistry or microbiology; reagents for analyzing nucleic acid for industrial, scientific or laboratory purposes; reagents
for use in genetic research; polymerase for nucleic acid amplifications for scientific or laboratory purposes; nucleic acid
for scientific or laboratory purposes; diagnostic preparations for scientific or laboratory use; reagents for scientific or
laboratory use, namely, nucleic acid and chemicals used for their synthesis; reagents for scientific, research or laboratory
use; in vitro diagnostic reagents for scientific, research or laboratory use; chemicals for industrial purposes; chemical
preparations for scientific purposes; chemical reagents, other than for medical or veterinary purposes; chemical
preparations for analyses in laboratories, other than for medical purposes; ion exchangers; electrophoresis gels, other
than for medical or veterinary purposes; diagnostic preparations, other than for medical or veterinary purposes; chemical
reagents, other than for medical or veterinary purposes; ferments for chemical purposes; industrial chemicals;
microorganisms, other than for medical purposes; cultures of microorganisms, other than for medical and veterinary use;
preparations of microorganisms, other than for medical and veterinary use; bacterial preparations other than for medical
or veterinary use; bacteriological preparations, other than for medical and veterinary use; biological tissue cultures other
than for medical or veterinary purposes; biological preparations, other than for medical or veterinary purposes; stem cells,
other than for medical or veterinary purposes; photometric paper; chemical test paper; reagent paper, other than for
medical or veterinary purposes.

Cl.9;DNA chips; biochips; incubators for bacteria culture; food analysis apparatus; physical and chemical laboratory
7490

apparatus and instruments; chemistry apparatus and instruments; apparatus and instruments for physics; optical
apparatus and instruments, except for glasses and photographic apparatus; testing apparatus not for medical purposes;
diagnostic apparatus, not for medical purposes; material testing instruments and machines; apparatus and instruments
for testing material; measuring apparatus; gene amplifiers; real-time gene amplification equipment; apparatus for
analyzing bio for laboratory use; laboratory apparatus and instruments for preparing nucleic acid samples; laboratory
apparatus for extracting and purifying nucleic acid; nucleic acid amplification apparatus for laboratory use; real-time
nucleic acid amplification apparatus for laboratory use; diagnostic chips for medical purposes.

Cl.10;Apparatus for use in medical analysis; diagnostic apparatus for medical purposes; testing apparatus for medical
purposes; apparatus for clinical diagnosis; medical apparatus and instruments; apparatus for taking specimen for medical
purposes; medical apparatus and instruments for extracting and purifying nucleic acid; nucleic acid amplification
apparatus for medical use; real-time gene amplification equipment for medical use; medical analysis apparatus for use in
gene analysis and diagnosis; body fluid and tissues sample analysis apparatus for medical purposes; nucleic acid
analysis apparatus for medical purposes.
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Class 99

Priority claimed from 17/08/2020; Application No. : 90119407 ;United States of America

4926573 12/02/2021
[International Registration No. : 1583030]
Carbon Clean Solutions Limited
2 Eastbourne Terrace Paddington, LDN W2GAA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Regenerable liquid solvent used to remove gaseous carbon dioxide from flue gas generated by the combustion of a
fossil fuel for power and steam generation purposes.

Cl.42;Engineering services in the field of carbon capturing processes and liquid solvents used to remove gaseous
carbon dioxide; Research in the field of scientific technology and provision of carbon reduction processes and solvents;
research on building construction of carbon capturing plants capable of capturing gas generated by the combustion of
fossil fuel; research and development services in the field of gaseous carbon dioxide generated by the combustion of
fossil fuel.
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Class 99

Priority claimed from 25/08/2020; Application No. : 018295778 ;European Union

4927870 02/02/2021
[International Registration No. : 1582623]
SIEMENS HEALTHCARE GMBH
Henkestraße 127 91052 Erlangen Germany

Address for service in India/Attorney address:
L.S DAVAR & CO.,
L. S. DAVAR & CO. GLOBSYN CRYSTALS, TOWER 1, 2ND FLOOR, BLOCK EP, PLOT NO. 11 & 12, SALTLAKE, SECTOR V,
KOLKATA 700 091.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in connection with medical imaging apparatus; software being a component of medical
imaging apparatus; computer software integrated into a medical imagine device for monitoring, recording, analysing and
storing medical image data and for configuring, processing, organising and updating imaging protocols.

Cl.42;Software as a service (saas) for use in connection with apparatus for medical imaging; software as a service
(saas) for monitoring, recording, analysing and storing medical image data and for configuring, processing, organising
and updating imaging protocols.
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Class 99

Priority claimed from 09/06/2020; Application No. : 88955753 ;United States of America

4927919 03/12/2020
[International Registration No. : 1582616]
GLOBAL TAX NETWORK US, LLC
Suite 400, 6900 Wedgwood Road N Maple Grove MN 55311 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
2B, Ground Foor, Solitaire Plaza, M G Road, Gurgaon 122002

Proposed to be Used
IR DIVISION
Cl.35;Tax consulting and advisory services; business management and business consulting and advisory services;
human resource consulting services relating to international assignment of personnel.

Cl.42;Software as a service featuring software for income and social tax reporting, compliance and withholding analysis
of time based compensation for global payroll, restricted stock unit vesting analysis, share administration guidance,
equity analysis, plan administration and plan participant reporting, data collection, data cleansing, data analysis, data
reporting, report generation, dashboard management and statutory tax and social security compliance analysis in the field
of employment related payroll, tax, social security and declaratory requirements for the reporting of compensation,
including reporting requirements in multiple jurisdictions.
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Class 99

Priority claimed from 20/05/2020; Application No. : 018242688 ;European Union

4927959 28/10/2020
[International Registration No. : 1582429]
OASE HOLDING U.K. LIMITED
Fleming Court, Leigh Road Eastleigh Southampton SO50 9PD United Kingdom

Address for service in India/Attorney address:
P.S. DAVAR AND COMPANY
N-220, GREATER KAILASH, PART 1 NEW DELHI-110048

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; agents
for water treatment; filter material (ceramic, mineral, chemical, plant, bacterial and other material), chemical products and
preparations for use in aquaculture; preparations and substances for treatment ponds and aquariums; chemical products
for controlling the growth of aquatic plants; enzymes, living micro-organisms and their enzymes for use in water
treatment; chemicals for use in clarifying water; chemical products for purifying water; fertilizers.

Cl.7;Pumps; filtering machines and filters, included in this class; electronic and electric pumps for fish tanks and
aquariums; valves, flow control valves, all for aquariums; thermostats for temperature control; fertilizer distribution
machines.
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signaling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; electronic
publications (recorded or downloadable), all relating to fish and aquariums, vivariums or terrariums; devices and
instruments for temperature control; thermostats for fish tanks, aquariums, vivariums or terrariums; devices for measuring
CO2 and other fertilizers; ozonizers; parts and accessories for all the aforesaid goods.

Cl.11;Apparatus and installations for lighting, heating, cooling, steam generating, drying, ventilating and water supply
purposes; devices for water treatment and water purification; filters for aquariums, vivariums, ponds, fountains or home
technology; valves for filters, pumps, fountains, water features, home technology; heating systems for temperature
control; lighting and sanitary appliances and equipment; all for use in aquariums, vivariums or terrariums; aeration
equipment; misting apparatus for terrariums, vivariums, water features or fountains; air-conditioning equipment; air
cooling apparatus; air deodorizing apparatus; air purification apparatus and machines; light diffusers; water or air filters
and filtering devices; humidifiers and moisture control apparatus; irrigation apparatus for horticultural or agricultural
purposes; all for use with aquariums, vivariums and terrariums; distribution installations of CO2; water softeners
(chemical); parts, components, accessories and fittings for all the aforesaid goods.

Cl.16;Printed matter; filtering materials of paper.
Cl.19;Decorative sand, gravel and stones for aquariums, terrariums, ponds, water features or fountains.
Cl.21;Statues, figurines, plaques, ornamental objects and works of art, made of synthetic materials, stone, porcelain,
terra-cotta or glass, included in this class; glassware, porcelain and earthenware; sponges; brushes [except paint
brushes]; articles for cleaning purposes; aquariums, fish basins, aquariums with integrated filters and pumps; covers and
hoods for aquariums, terrariums and vivariums; terrariums and vivariums with integrated humidifiers, filters, heaters,
atmosphere and environment controls; stands adapted for aquariums, terrariums and vivariums (other than furniture);
terrariums and vivariums; components and parts for all the aforesaid goods.

Cl.26;Artificial flowers; artificial plants; textile plants on artificial stems; plants for aquaria, vivaria and terraria [artificial];
decorative textile articles, namely artificial plants and flowers of textile.
Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; foodstuffs and beverages for
animals, pet food, fish food, algae for animal nutrition; live animals (organisms for breeding), seeds, bulbs and seedlings

7495

for plant breeding; bedding and litter for animals; natural plants and flowers; bulbs, seedlings and seeds for planting; live
animals.

Cl.35;Retail and wholesale services also via the Internet, in the fields of aquaria, vivaria, terraria and water treatment.
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Class 99

4934620 23/12/2020
[International Registration No. : 1583746]
GIORGIO ARMANI S.P.A.
Via Borgonuovo, 11 I-20121 MILANO (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.43;Bar services; cafeteria services; tourist home services; food and drink catering; restaurant services; rental of
meeting rooms; hotel services; rental of temporary accommodation.

Cl.44;Flower arranging services; health counselling; aromatherapy services; health spa services; beauty salon services;
sauna services; health care; therapy services.
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Class 99

Priority claimed from 22/04/2020; Application No. : 2020-313 ;Liechtenstein

4934768 22/10/2020
[International Registration No. : 1583671]
Apple Inc.
One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail store and online retail store services featuring bundled subscription packages to online digital content and
media services comprised of a music subscription service, a video-on-demand subscription service, a computer game
subscription service, an electronic publication subscription service, a fitness streaming subscription service, and a
personal file data storage subscription service; subscription services, namely, arranging subscriptions to text, data,
image, audio, video, and multimedia content, provided via the Internet and other electronic and communications networks;
subscription services, namely, arranging subscriptions to text, data, image, audio, video, and multimedia content,
provided via the Internet and other electronic and communications networks, namely, arranging bundled entertainment
subscription packages comprised of an online music subscription service, a video-on-demand subscription service, a
computer game subscription service, an electronic publication subscription service, and a fitness streaming subscription
service; arranging subscriptions to downloadable pre-recorded text, data, image, audio, video, and multimedia content for
a fee or pre-paid subscription, via the Internet and other electronic and communications networks.

Cl.42;Electronic data storage for a fee or pre-paid subscription; providing online non-downloadable software for use in
connection with accessing, delivering, purchasing, and sharing bundled subscription packages to online digital content
and media services comprised of a music subscription service, a video-on-demand subscription service, a computer game
subscription service, an electronic publication subscription service, a fitness subscription service, an electronic
publication subscription service, a fitness streaming subscription service, and a personal file data storage subscription
service via a fee or pre-paid subscription; hosting an Internet portal allowing users to preview and download electronic
books, publications, and other documents as part of a fee or pre-paid subscription.
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Class 99

4934879 04/03/2021
[International Registration No. : 1445767]
GUIDEHOUSE LLP
1730 PENNSYLVANIA AVENUE NW WASHINGTON DC 20006 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.35;Business and business management consulting and advisory services in a wide range of fields and industries;
electronic document management for others, namely, document retrieval, document preservation, document analysis and
document categorization; tax consulting and advisory services; business merger and acquisition, business divestiture and
business restructuring consulting and advisory services; business risk management services; business management and
business consulting and advisory services; corporate governance advisory services; market research services; human
resource consulting services; business auditing services; performing business data analytics services directly and
advising businesses and entities in performing business data analytics services, including in relation to business
analytics for business investigations, evaluations, expert appraisals, information and research, and analysis of data for the
purpose of drawing conclusions about that information to allow companies and organizations to make better business
decisions, and to reduce the amount and scope of data and its presentation and provision of information on-line pertaining
to the aforementioned; accounting services.

Cl.42;Information technology and information technology management consulting and advisory services; provision of
information on-line in the field of information technology and information technology management.
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Class 99

Priority claimed from 18/03/2020; Application No. : 30 2020 006 059 ;Germany

4935048 15/09/2020
[International Registration No. : 1584454]
EPPENDORF AG
Barkhausenweg 1 22339 Hamburg Germany

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS
RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.9;Recorded data, in particular databases, recorded media, software, game software, software for virtual and
augmented reality, artificial intelligence software and machine learning software, software for monitoring, controlling and
executing processes in the physical world, web applications and server software, content management software, system
and system support software and firmware, operating systems, firmware and device drivers, utility, security and
cryptographic software, application server software, media and publishing software, communications and network
software, office and business application software, data and file management software and software for databases;
information technology, audiovisual, multimedia and photographic devices, in particular communication equipment,
computer network and data communication devices and equipment, point-to-point communication devices, antennas and
antenna systems as communication apparatus, data storage devices and media, replication devices, photocopiers, image
scanners, printers, data processing devices and electrical and mechanical equipment and accessories, computers; cashoperated mechanisms; peripherals adapted to computers and other intelligent devices; computers and computer
hardware; computer components and parts; audio, visual and photographic equipment; audio equipment and radio
receivers; display devices, television receivers, and film and video devices; image capturing and processing equipment;
signal lines for IT, audiovisual media and telecommunications; magnets, magnetizing and demagnetizing devices;
scientific and laboratory equipment for physical reactions using electricity; optical devices and equipment, amplifiers and
correctors; optical amplifiers; lasers; eyeglasses; safety, security, protection and signaling devices and equipment; alarm
and warning equipment; electronic access control systems for interlocking doors; signaling devices; protective and safety
equipment; head protection; eye protection; navigation, orientation, location tracking, target tracking and mapping
devices; measuring, detection and monitoring instruments, devices and controllers [regulators]; monitoring instruments
and apparatus; sensors and detectors; testing and quality control equipment; measuring, counting, alignment and
calibration instruments; data loggers and data recorders; tachometer instruments and apparatus; weight measuring
instruments and apparatus; distance and height measuring instruments and apparatus; speed measuring instruments and
apparatus; temperature measuring instruments and apparatus; electricity measuring instruments and apparatus; control
devices; scientific research and laboratory apparatus, teaching apparatus and simulators.

Cl.16;Filter material made of paper; bags, pouches and goods for packaging, wrapping and storage made of paper,
cardboard or plastic; stationery and instructional and teaching material, in particular writing and stamping equipment,
correction and erasing articles, office equipment, printing and bookbinding equipment, instructional and teaching
materials, photo and collector"s albums, adhesives for stationery or household purposes; printed matter; paper and
cardboard.
Cl.41;Publishing and reporting; education; arranging and conducting conferences, exhibitions and competitions; audio,
video and multimedia productions as well as photography; education, upbringing and instruction; rental of visual,
audiovisual and photographic equipment and installations; library services and rental of media.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 08/01/2021; Application No. : 52836213 ;China

4935077 14/01/2021
[International Registration No. : 1583876]
NINEBOT (BEIJING) TECH CO., LTD.
Room B201, B202, Floor 2, Block B, Building B-6, Dongsheng Technology Park, Zhongguancun, No. 66, Xixiaokou Road, Haidian
District Beijing China

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; operating system programs; integrated circuit cards [smart cards]; programmable logic
controllers; computer programs for enabling access or entrance control; simulators for driving or control of vehicles;
electric control apparatus; microcontrollers; control panels [electricity]; cell switches [electricity]; batteries, electric, for
vehicles; battery jump starters.

Cl.38;Transmission of sound, picture and data signals; providing access to global computer networks; providing user
access to global computer networks; providing access to databases; providing user access to computer programs in data
networks; streaming of data; transmission and receiving by radio; electronic order transmission services; electronic data
transmission; transmission of information via national and international networks.

Cl.42;Recovery of computer data; design and development of software in the field of mobile applications; updating of
smartphone software; data conversion of electronic information; conversion of computer programs and data, other than
physical conversion; updating of computer software; maintenance of computer software; computer software design;
software as a service [SaaS]; developing of driver and operating system software.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 30/12/2020; Application No. : 52605281 ;China

4936113 18/01/2021
[International Registration No. : 1584296]
NINEBOT (BEIJING) TECH CO., LTD.
ROOM B201, B202, FLOOR 2, BLOCK B, BUILDING B-6, DONGSHENG TECHNOLOGY PARK, ZHONGGUANCUN, NO. 66,
XIXIAOKOU ROAD, HAIDIAN DISTRICT BEIJING CN

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Speed checking apparatus for vehicles; inductors [electricity]; surveying apparatus and instruments; computerized
vehicle engine analyzers; programmable logic controllers; integrated circuits; chips [integrated circuits]; remote control
apparatus; control panels [electricity]; regulating apparatus, electric; steering apparatus, automatic, for vehicles;
balancing apparatus; computer programs for the enabling of access or entrance control; simulators for the steering and
control of vehicles; operating system programs.

Cl.38;Transmission of sound, picture and data signals; provision of access to a global computer network; providing
user access to global computer networks; providing access to databases; providing user access to computer programs on
data networks; streaming of data; transmission and receiving by radio; electronic order transmission services; electronic
data transmission; transmission of information via national and international networks.
Cl.42;Recovery of computer data; design and development of software in the field of mobile applications; updating of
smartphone software; data conversion of electronic information; updating of computer software; maintenance of computer
software; computer software design; developing of driver and operating system software; conversion of computer
programs and data, other than physical conversion; software as a service [saas].
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Class 99

Priority claimed from 19/11/2020; Application No. : 755956 ;Switzerland

4936141 25/01/2021
[International Registration No. : 1584059]
STIFTUNG MYCLIMATE - THE CLIMATE PROTECTION PARTNERSHIP
Pfingstweidstrasse 10 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N 94 Second Floor Panchshila Park New Delhi 110017 India

Proposed to be Used
IR DIVISION
Cl.35;Advertising; company management service; commercial business administration; office functions.
Cl.41;Teaching; training; entertainment services; sporting and cultural activities.
Cl.42;Scientific and technological services and research and development services relating thereto; design and
development of computers and programs for computers.
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Class 99

Priority claimed from 30/07/2020; Application No. : 756488 ;Switzerland

4936335 05/01/2021
[International Registration No. : 1584180]
MEDELA HOLDING AG
Lättichstrasse 4b CH-6340 Baar Switzerland

Address for service in India/Attorney address:
ANA LAW GROUP
303 Madhava Premises Bandra Kurla Complex Bandra East Mumbai 400 051

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software, apparatus and instruments for data communication; apparatus for recording,
transmission or reproduction of data, sounds and images; Electronic and optical data media; communication servers
(computer hardware); computer software applications; operating system programs for computers; software.

Cl.12;Vehicles; vehicles for locomotion by land, air, water or rail; rail vehicles; parts of railway vehicles included in this
class; railway vehicle chassis; railway vehicle chassis wheels; buffers (railway rolling stock).
Cl.37;Repair services; installation services; repair and maintenance of railway vehicles and parts thereof; repair and
maintenance of railway vehicle chassis; repair and maintenance of railway vehicle chassis wheels; repair and maintenance
of buffers (railway rolling stock); provision of information regarding repair and maintenance of railway vehicles, railway
vehicle chassis, railway vehicle chassis wheels and buffers (railway rolling stock).
Cl.42;Scientific and technological services as well as research and design relating thereto in the field of railway vehicle
technology; industrial analysis and industrial research services in the field of railway vehicle technology; design and
development of hardware and software in the field of railway vehicle technology; engineering; research and development
services in the field of railway vehicle technology; research and development services in the field of railway vehicles and
parts thereof, railway vehicle chassis, railway vehicle chassis wheels and buffers (railway rolling stock).
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Class 99

4936350 04/11/2020
[International Registration No. : 1584050]
Kaloud, Inc
8391 Beverly Boulevard, Suite 441 Los Angeles CA 90048 United States of America

Proposed to be Used
IR DIVISION
Cl.4;Charcoal as used in hookahs.
Cl.11;Hookah parts, namely, air filters for use with hookahs.
Cl.34;Hookah parts, namely, containers for housing charcoal separate from bowls while permitting heat transfer to
tobacco placed in the bowls; hookah tobacco; hookahs; smokers articles, namely, containers for housing hookah charcoal
separate from hookah bowls while permitting heat transfer to tobacco placed in the bowls; hookah parts, namely, hoses;
hookah parts, namely, bowls, hoses, bases, and stems, and containers for housing charcoal separate from bowls while
permitting heat transfer to tobacco placed in the bowl.
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Class 99

4936366 04/02/2021
[International Registration No. : 1584165]
INSTRUMENTATION LABORATORY COMPANY
180 Hartwell Road Bedford MA 01730 United States of America

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.9;Clinical research laboratory analyzers for measuring, testing and analyzing blood and other bodily fluids; clinical
research laboratory analyzers for measuring, testing and analyzing basic metabolic indicators, namely, glucose,
electrolyte, fluid balance, kidney function.

Cl.10;Blood analyzers for medical diagnostic and critical care diagnostic use; medical apparatus, namely, medical
instruments for testing, analysis and reporting on basic metabolic indicators, namely, glucose, electrolyte, fluid balance,
kidney function; apparatus for blood analysis for use by physicians for diagnostic and critical care diagnostic purposes.
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Class 99

Priority claimed from 21/12/2020; Application No. : AM 12916/2020 ;Austria

4936373 28/12/2020
[International Registration No. : 1584076]
BIOGENA GMBH & CO KG
Strubergasse 24 A-5020 Salzburg Austria

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Nutritional additives, especially antioxidants for medical purposes; dietetic products and nutritional supplements
for medical purposes; preparations for the production of beverages for medical purposes; dietetic products for special
medical purposes (balanced diets); foods for babies especially milk powder for babies; dietary and nutritional
supplements for sports and increased performance for medical purposes; mineral nutritional additives; starch for dietetic
and pharmaceutical purposes; nutritional additives, primarily composed of vitamins, amino acids, minerals and trace
elements for medical purposes; herbal teas for medical purposes.

Cl.29;Preserved, dried and cooked fruits and vegetables; vegetable extracts and concentrates (purees) for culinary
purposes (except essential oils).

Cl.30;Dried kitchen herbs; preserved herbs and spices; herbal teas not for medical purposes; black teas; tea essences;
tea extracts; instant teas; tea mixes.
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Class 99

4936402 25/02/2021
[International Registration No. : 1584011]
BLACK BEAR ASSET MANAGEMENT PTY LTD
Unit 12, 2-8 South Street RYDALMERE NSW 2116 Australia

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.3;Body soaps; cosmetic soaps; deodorising soaps; facial soaps; floating soaps; liquid soaps; non-medicated soaps;
non-medicated toilet soaps; perfumed soaps; perfumed toilet soaps; preparations containing soaps; soaps; soaps for
personal use; soaps in cake form; soaps in gel form; soaps in liquid form; sponges impregnated with soaps; aromatic
perfumery products; ionone (perfumery); mint for perfumery; musk (perfumery); non-medicated perfumery preparations;
perfumery; perfumery articles; perfumery compositions; perfumery preparations; perfumery products; anti-sun
preparations (cosmetics); body creams (cosmetics); cosmetics; cosmetics for bronzing the skin; cosmetics for personal
use; cosmetics for protecting the skin from sunburn; cosmetics for skin tanning; cosmetics for suntanning; cosmetics for
the treatment of dry skin; cosmetics for the use on the hair; cosmetics for use on the skin; cosmetics in the form of
creams; cosmetics in the form of gels; cosmetics in the form of lotions; cosmetics in the form of milks; cosmetics in the
form of oils; cosmetics in the form of powders; cosmetics in the form of rouge; cosmetics preparations; cosmetics to
remove pigmentation marks; facial wipes impregnated with cosmetics; hair cosmetics; milks (cosmetics); moisturisers
(cosmetics); night creams (cosmetics); non-medicated cosmetics; nourishing creams (cosmetics); oils for the body
(cosmetics); oils for the breasts (cosmetics); oils for the skin (cosmetics); paper hand towels impregnated with cosmetics;
powder compacts (cosmetics); preparations for removing cosmetics; skincare cosmetics; sprays for use on the body
(cosmetics); sun barriers (cosmetics); sun blocking cream (cosmetics); sun blocking gel (cosmetics); sun blocking
lipsticks (cosmetics); sun blocking lotions (cosmetics); sun blocking oils (cosmetics); sun blocking preparations
(cosmetics); sun creams (cosmetics); sun gel (cosmetics); sun lotions (cosmetics); sun milk (cosmetics); sun protecting
creams (cosmetics); sun protection oils (cosmetics); sun protection products (cosmetics); sun protectors for lips
(cosmetics); sun screen preparations (cosmetics); sun screening preparations (cosmetics); sun skin care products
(cosmetics); suntan lotion (cosmetics); suntan milk (cosmetics); suntan oils (cosmetics); suntan preparations (cosmetics);
sun-tanning preparations (cosmetics); tanning compositions (cosmetics); tanning creams (cosmetics); tissues
impregnated with cosmetics.

Cl.4;Candle assemblies; candles; candles for use in the decoration of cakes; christmas lights (candles); christmas tree
candles; fragranced candles; nightlights (candles); perfumed candles; scented candles; wicks for candles.
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Class 99

Priority claimed from 21/12/2020; Application No. : 2143087 ;Australia

4936439 04/01/2021
[International Registration No. : 1584010]
PEACELILY SLEEP PTY LTD
25 Sanderson Road Bull Creek WA 6149 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.20;Pillows; mattresses; latex mattresses; bed mattresses; sleeping pads; beds; adjustable beds; electrically operated
adjustable beds not for medical purposes; cots for babies; bedding for cots (other than bed linen); bassinets; bedroom
furniture; bedside cabinets; beds for household pets; materials for use as beds for domestic pets.

Cl.24;Pillow covers; pillow cases; mattress covers; mattress protectors (other than incontinence); mattress slips (other
than incontinence); bed sheets; bedding (linen); textile articles for beds, namely textile goods for use as bedding;
waterproof bed linen; padded articles made of textile materials, namely contoured mattress covers; down coverlets; bed
coverings; bed blankets; cot blankets; cot covers; cot sheets.
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Class 99

4936482 15/03/2021
[International Registration No. : 1561728]
COAST HOTELS LIMITED
700 - 535 Thurlow Street, British Columbia Vancouver V6E3L2 Canada

Proposed to be Used
IR DIVISION
Cl.39;Marina services.
Cl.41;Provision of fitness facilities.
Cl.43;Hotel and motel services; restaurant and bar services; provision of convention, meeting and banquet facilities;
catering services.
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Class 99

4936483 09/03/2021
[International Registration No. : 1530110]
GUIDEHOUSE LLP
1730 Pennsylvania Avenue NW Washington DC 20006 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for use in database management, namely, data warehousing, data evaluation, data processing,
data analyzing, data charting, data scoring, data characterizing, and data monitoring in the field of research and
development management.

Cl.36;Financial management services; financial forecasting services; financial valuation of personal property and real
estate; financial portfolio management; insurance claims processing; financial risk management; providing asset
management strategy; consulting services for healthcare providers, healthcare professional groups and healthcare
payors, namely, providing financial consultancy to assist these organizations in improving their financial performance;
insurance services, namely, claim payment administration and valuation; insurance coverage analysis; asset allocation
analysis; repair cost evaluation and payment; insurance rate computing services and consulting in regard to the
foregoing.
Cl.45;Investigation services related to insurance claims; reviewing standards and practices to assure compliance with
environmental laws and regulations; litigation support services; litigation support services in the field of bankruptcy
claims; litigation support services in the field of litigation claims; provision of expert legal opinions in the fields of
antitrust, bankruptcy, commercial litigation, intellectual property, construction claims, insurance claims and environmental
matters; provision of expert legal opinions in the nature of expert reports and testimony in the field of damages, claims
and asset valuations.
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Class 99

4936484 28/09/2020
[International Registration No. : 1583361]
MYCOND LIMITED
Suite 1, 5 Percy Street London W1T 1DG United Kingdom

Address for service in India/Attorney address:
ACE INDIA LEGAL CONSULTANTS LLP
F-83, Ground Floor, Green Park (Main), New Delhi – 110016

Proposed to be Used
IR DIVISION
Cl.9;Circuit breakers; control panels [electricity]; remote control apparatus (electrical -); switches, electric; regulating
apparatus, electric; thermostats; remote control apparatus (electrical -); remote control apparatus for air conditioning
installations; remote control units; remote controls; thermostats.

Cl.11;Air conditioning; ventilation apparatus; extractor units [ventilation]; heat accumulators; hot air apparatus; air
cooling apparatus; desiccating apparatus; heating elements; drying apparatus and installations; heat pumps; fans [airconditioning]; fans [parts of air-conditioning installations]; electric fans for personal use; ventilation [air-conditioning]
installations for vehicles; ventilation [air-conditioning] installations and apparatus; air-conditioning apparatus; air
conditioners for vehicles; air heaters; heating installations; heaters for vehicles; electric heating apparatus; electric radiant
heating apparatus; radiators; radiators for central heating systems; radiators, electric; heat regenerators; air-conditioning
installations; air filtering installations; filters for air conditioning; humidifiers; stoves [heating apparatus]; air purifiers;
dehumidifiers; ventilation terminals; ventilation grilles being parts of extractor fans; heaters.
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Class 99

Priority claimed from 15/04/2020; Application No. : 88872458 ;United States of America

4936491 15/10/2020
[International Registration No. : 1584150]
KINDEVA DRUG DELIVERY L.P.
42 Water Street, Bldg. 75 St. Paul MN 55170 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.10;Inhalers for therapeutic and medical uses; chambers for inhalers; spacers for inhalers; apparatus for facilitating
the inhalation of pharmaceutical preparations, namely dose counters, dose indicators, and metal canisters for use in
inhalers; instruments and apparatus provided empty for the inhalation of pharmaceutical and biological preparation;
inhalers filled with aerosol inhalation products; subcutaneous and intradermal drug delivery devices sold filled with
pharmaceutical and biological preparations.

Cl.40;Custom manufacture of pharmaceutical preparations, biological preparations, drug delivery systems, and drug
delivery agents for others.
Cl.42;Research and development in the fields of biologics, pharmaceuticals, and medicine; research and development
of new products for others; research and development of pharmaceutical preparations; research and development of
biological preparations; research and development of drug delivery systems and devices; design for others in the field of
pharmaceutical preparations; design for others in the field of biological preparations; design for others in the field of drug
delivery systems and devices; testing of pharmaceutical preparations; testing of biological preparations; testing of drug
delivery systems and devices.
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Class 99

4936500 15/03/2021
[International Registration No. : 1561829]
Coast Hotels Limited
700 - 535 Thurlow Street, British Columbia Vancouver V6E3L2 Canada

Proposed to be Used
IR DIVISION
Cl.39;Marina services.
Cl.41;Provision of fitness facilities.
Cl.43;Hotel and motel services; restaurant and bar services; provision of convention, meeting and banquet facilities;
catering services.
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Class 99

4936510 18/03/2021
[International Registration No. : 1378141]
ZUKEN INC.
2-25-1, Edahigashi Tsuzuki-ku, Yokohama-shi Kanagawa-ken 224-8585 Japan

Address for service in India/Attorney address:
D. P. AHUJA & CO.
14/2, PALM AVENUE, CALCUTTA - 700019

Proposed to be Used
IR DIVISION
Cl.9;Electronic machines, apparatus and their parts; computer programs; computer software and computer programs;
electronic calculators; computers; tablet computers; electronic book readers; data processing apparatus; printers for use
with computers; monitors for use with computers; scanners for use with computers; electronic circuits;
telecommunication machines and apparatus; magnetic and optical data media; smartphones; covers for smartphones and
accessories thereof; mobile phones; mobile phone covers and accessories; mathematical instruments; parts and
accessories for mathematical instruments; electronic publications, downloadable; game programs for arcade video game
machines; game programs for home video game machines; memory cards for video game machines; electronic circuits
and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; electronic circuits and CD-ROMs
recorded with automatic performance programs for electronic musical instruments; downloadable musical sound
recordings; downloadable music files; downloadable pictures, images, and movies; downloadable image files; recorded
video discs and video tapes; pre-recorded and blank video cassettes, DVDs, audio discs and compact discs.

Cl.38;Leasing of access time to computer databases and computer programs in computer networks; advisory and
consulting services in the field of leasing of access time to computer databases and computer programs in computer
networks; providing information in the field of leasing of access time to computer databases and computer programs in
computer networks.

Cl.42;Development, programming, and maintenance of computer systems; advisory and consulting services in the field
of development, programming, and maintenance of computer systems; providing information in the field of development,
programming, and maintenance of computer systems; computer software design, computer programming, and
maintenance of computer software; advisory and consulting services in the field of computer software design, computer
programming, and maintenance of computer software; providing information in the field of computer software design,
computer programming, and maintenance of computer software; design and development of computer software;
installation and maintenance of computer software; updating of computer software; computer software consultancy;
providing computer programs on data networks; advisory and consulting services in the field of providing computer
programs on data networks; providing information in the field of providing computer programs on data networks; rental of
computer software; advisory and consulting services in the field of rental of computer software; providing information in
the field of rental of computer software; rental of computers; advisory and consulting services in the field of rental of
computers; providing information in the field of rental of computers; cloud computing; advisory and consulting services in
the field of cloud computing; providing information in the field of cloud computing; web site and server hosting services;
advisory and consulting services in the field of web site and server hosting services; providing information in the field of
web site and server hosting services; rental of web servers; advisory and consulting services in the field of rental of web
servers; providing information in the field of rental of web servers; electronic data storage and data protection;
programming of web pages; advisory and consulting services in the field of programming of web pages; providing
information in the field of programming of web pages; provision of technical information in relation to computers,
computer software, or computer networks; computer hardware consultancy; rental of technical drawing instruments;
designing, other than for advertising purposes; advisory and consulting services in the field of designing, other than for
advertising purposes; providing information in the field of designing, other than for advertising purposes; testing or
research on machines, apparatus and instruments; advisory and consulting services in the field of testing or research on
machines, apparatus and instruments; providing information in the field of testing or research on machines, apparatus and
instruments; technological advice relating to computers, automobiles and industrial machines; designing of machines,
apparatus, instruments [including their parts] or systems composed of such machines, apparatus and instruments.
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Class 99

4936516 16/03/2021
[International Registration No. : 1551099]
National Instruments Corporation
11500 North Mopac Building B Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, namely, interface units, and downloadable or recorded computer software for use in the fields
of scientific and engineering data acquisition control and analysis for data acquisition and processing of engineering,
scientific, and industrial automation data and for analyzing industrial automation data, and for controlling and emulating
scientific and engineering instruments and instrument systems, and for performing instrumentation functions, and
downloadable electronic instruction manuals sold therewith.

Cl.42;Technical services, namely, design and development of computer hardware and software, updating computer
software, providing computer assistance in the nature of consultation concerning design and development of computer
software and hardware and maintenance of computer software via on-line communications, and related consulting
services, all in the fields of scientific and engineering data acquisition, control and analysis.
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Class 99

Priority claimed from 03/09/2020; Application No. : UK00003529682 ;United Kingdom

4936583 03/02/2021
[International Registration No. : 1583969]
ARQUER DIAGNOSTICS LIMITED
North East Business & Innovation Centre, Wearfield Sunderland SR5 2TA United Kingdom

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for detecting cancer; diagnostic agents for detecting cancer; diagnostic reagents for
detecting cancer; diagnostic biomarkers for detecting cancer.

Cl.10;Medical diagnosis apparatus and equipment for detecting cancer; medical screening apparatus and equipment for
detecting cancer; parts and fittings for the aforesaid goods.
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Class 99

Priority claimed from 27/01/2021; Application No. : 2021-009296 ;Japan

4936716 29/01/2021
[International Registration No. : 1584265]
QD LASER,INC.
Keihin Bldg. 1F 1-1 Minamiwataridacho, Kawasaki-ku, Kawasaki-shi Kanagawa 210-0855 Japan

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP
74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus and their parts and fittings; computer programs; computer software;
application software; radio communication machines and apparatus; portable radio communication machines and
apparatus; computers and their peripherals; display units for computers; computers; portable computers; cellular phones;
smartphones; computer peripheral devices; peripheral devices for portable radio communication machines and apparatus;
wearable computers; wearable portable radio communication machines and apparatus; wearable computer peripheral
devices; peripheral devices for wearable portable radio communication machines and apparatus; peripheral devices for
wearable cellular phones; peripheral devices for wearable smartphones; visual display units; wearable visual display
units; head mounted display; visual display units projecting images directly on the retina; wearable visual display units
projecting images directly on the retina; wearable visual display units with a camera to project images directly on the
retina; 3D spectacles; spectacles; parts and accessories for spectacles; semiconductor devices; laser diodes;
photographic apparatus and instruments; cinematographic apparatus and instruments; optical machines and instruments;
measuring and testing machines and instruments; downloadable image files and movie files; video recordings; electronic
publications.

Cl.10;Medical apparatus and instruments; diagnostic apparatus for medical purposes; ophthalmoscopes; eye testing
apparatus; auxiliary medical devices; perimetry apparatus; medical auxiliary instrument with cameras for projecting
images directly on the retina; perimetry apparatus projecting images directly on the retina.
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Class 99

4939078 23/02/2021
[International Registration No. : 1584556]
HE ZHENGQIAO
Building one Yangchixian, Shiling Town, Huadu District, Guangzhou City 510000 Guangdong Province China

Address for service in India/Attorney address:
ACE INDIA LEGAL CONSULTANTS LLP
F-83, Green Park (Main), Ground Floor, New Delhi - 110016

Proposed to be Used
IR DIVISION
Cl.18;Attaché cases; animal skins; backpacks; handbags; pocket wallets; furniture coverings of leather; briefcases;
horse blankets; umbrellas; bags.

Cl.25;Shoes; clothing; tee-shirts; hosiery; hats; scarfs; gloves [clothing]; leather belts [clothing]; wedding dresses;
knitwear [clothing].
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Class 99

Priority claimed from 18/06/2020; Application No. : V0117738 ;Iceland

4939420 16/12/2020
[International Registration No. : 1585546]
HUGVIT HF.
Tunguhals 19 IS-110 Reykjavík Iceland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software in the field of document management, process management and project control which collects
and stores in a single or multiple database all available information handled by an organization, and tracks all on-going
projects and cases within the organization for improving work control and work distribution and management overview of
the projects; computer software with the ability to use rules and artificial intelligence driven process automation, human
workflow management, document management and records management as well as integrated collaboration functions for
case management for various business applications, including grant management, public social benefits disbursement,
fraud investigation and prevention, ministerial case management, public organization case management, court case
management, prosecution case management, police case management, insurance and banking case management,
complaint management, and public sector oversight function optimization; computer software that enables the user to
store structured and unstructured information, including documents, pictures, forms, and videos in its folders, and share
between co-workers, external collaboration parties, citizens and organizations; computer software that allows user to
participate in projects, assignments and processes started or instigated by an individual, a business or a government
institution, where the user is seeking service from or started or instigated by the user on its own; computer software that
allows user to become an integral part or a process participant in assignments and processes with the
businesses/governments they are doing business with; computer software for business information management,
business process management, process automation, ad hoc evolutionary process support, customer and external entity
relationship management and contact management, namely software for gathering, creating, maintaining, accessing and
linking and connecting databases of information and documents relating to customers, suppliers, service providers and
other business contacts; computer software that offers specific business functionality to address specific functions in the
area of meeting management, contract management, quality management; computer software that provides e-signature of
documents and processes; computer software that provides a current overview of the user‘s operations and performance
metrics, computer software for use by businesses to manage and facilitate interactions with their customers; computer
software to manage and facilitate interactions between its users by means of computer cloud, by means of the telephone,
by means of internet web sites, by means of facsimile communications, by means of electronic mail and in person;
computer software with search and filtering features; computer software for automatically retrieving and analyzing
information; computer software for automatically generating communications in response to customer inquiries; computer
software for document assembly; computer software for database integration of customer data and contact information
from a variety of different sources; computer software that allows external users, customers, citizens and other
organizations to be a part of one or more cases, processes, applications or request for service; computer software for
authorizing access to databases that allows external parties with access to the internet and cloud, mobile platforms or
other technologies connecting to the internet, to participate in organizations processes, cases, applications or
collaborations; computer software that allows for cases, processes, applications, documents to be automatically created,
prioritized and shared, by using machine learning, rules technology and artificial intelligence; computer software that
allows employing artificial intelligence algorithms for complex constraint solving to optimize resource utilization and
achieve improved operational efficiency.

Cl.35;Providing business information, in the field of workflow management, document management and records
management as well as integrated collaboration functions for case management for various business applications,
including grant management, fraud investigation and prevention, public social benefits disbursement, ministerial case
management and complaint management, provided online from a computer database on the internet; data processing
services; preparation, operation, scheduling and documentation for on-line business meetings; promoting and conducting
trade shows in the field of computer software for business process management, customer relationship management and
business management in the field of case management.

Cl.38;Telecommunications services, namely, providing transmission of emails for filing and storage, and providing
multiple-user access to a computer network and/or on the internet; web conferencing services.

Cl.41;Educational services, namely, conducting classes and workshops in the field of case management, rules and
artificial intelligence driven process automation, human workflow management, document management and records
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management as well as integrated collaboration functions for case management for various business applications,
including grant management, fraud investigation and prevention, ministerial case management and complaint
management; providing online interactive classes in the field of workflow management, document management and
records management as well as integrated collaboration functions for case management for various business applications,
including grant management, fraud investigation and prevention, public social benefits disbursement, ministerial case
management and complaint management, by means of the internet; arranging and providing conferencing services.

Cl.42;Hosting of software as a service featuring electronic storage, retrieval, sharing, and work flow of data and
documents; repair and installation services in the field of computer software; providing temporary use of on-line nondownloadable operating software for computer networks, cloud computing networks, servers and database; updating of
computer software; maintenance of computer software; repair of computer software and installation of computer software;
design and development of computer software, in the field of case management, records management and tracking,
including customer relationship management, portals, web content management, network security management and
system administration; design and development of computer software, in the field of machine learning, data rules
management, artificial intelligence for processes, cases, applications and content; design and development of computer
software, used in the field of collaborations between business and consumer, end-to-end processes, cases, application
and documents; computer systems operations, and consulting services in the field of rules and artificial intelligence
driven process automation, human workflow management, document management and records management as well as
integrated collaboration functions for case management for various business applications, including grant management,
fraud investigation and prevention, public social benefit disbursement, ministerial case management and complaint
management; software as a service (saas) services featuring software for use in the field of rules and artificial intelligence
driven process automation, human workflow management, document management and records management as well as
integrated collaboration functions for case management for various business applications, including grant management,
fraud investigation and prevention, public social benefit disbursement, parliamentary and ministerial case management
and complaint management, namely, adaptive and predictive software for providing information to the user in the fields of
marketing, business operations, customer service, sales and on boarding; platform as a service (paas) services featuring
computer software platforms for use in the field of rules and artificial intelligence driven process automation, human
workflow management, document management and records management as well as integrated collaboration functions for
case management for various business applications, including grant management, fraud investigation and prevention,
ministerial case management and complaint management, namely, adaptive and predictive software in the fields of
marketing, business operations, customer service, sales and on boarding; providing online non-downloadable software for
use in the field of rules and artificial intelligence driven process automation, human workflow management, document
management and records management as well as integrated collaboration functions for case management for various
business applications, including grant management, fraud investigation and prevention, public social benefits
disbursement, ministerial case management and complaint management, namely, adaptive and predictive software for
providing information in the fields of marketing, business operations, customer service, sales and onboarding; software as
a service (saas) services featuring software for managing business processes; platform as a service (paas) services
featuring computer software platforms for managing business processes; providing on-line non-downloadable software
for managing business processes; software as a service (saas) services featuring software for management of business
contacts; platform as a service (paas) featuring computer software platforms for management of business contacts;
providing on-line non-downloadable software for management of business contacts; software as a service (saas) services
featuring software for customer relationship management (crm); platform as a service (paas) services featuring computer
software platforms for customer relationship management (crm); providing on-line non-downloadable software for
customer relationship management (crm); software as a service (saas) services in the field of machine learning and
artificial intelligence; software as a service (saas) services featuring constraint solving software for use by businesses to
facilitate workflow processing, used in the fields of marketing, business operations, customer service, sales and
onboarding; platform as a service (paas) services featuring computer software platforms for use by businesses to facilitate
workflow processing, used in the fields of marketing, business operations, customer service, sales and onboarding;
providing on-line non-downloadable software for use by businesses to facilitate workflow processing, used in the fields of
marketing, business operations, customer service, sales and onboarding; software as a service (saas) services featuring
software for use primarily by businesses to facilitate case management, namely, customizable and configurable software
for defining and deploying software applications that manage and automate user-defined tasks which may vary from
industry to industry; platform as a service (paas) services featuring computer software platforms for use by businesses to
facilitate case management, namely, customizable software for defining and deploying software applications that manage
and automate user-defined tasks which may vary from industry to industry; providing on-line nondownloadable software
for use by businesses to facilitate case management, namely, customizable software for defining and deploying software
applications that manage and automate user-defined tasks which may vary from industry to industry; software as a service
(saas) services featuring software for use by businesses for software application development, deployment and
management; platform as a service (paas) featuring computer software platforms for use by businesses for software
application development, deployment and management; providing on-line non downloadable software for use by
businesses for software application development, deployment and management; consulting services in the field of
computer software; computer system analysis; computer systems integration services; technical support services,
namely, troubleshooting of computer software problems; hosting of platforms on the Internet relating to services for rules
and artificial intelligence driven process automation, human workflow management, document management and records
management as well as integrated collaboration functions for case management for various business applications,
including grant management, fraud investigation and prevention, public social benefits disbursement, ministerial case
management and complaint management, as well as providing information to users in the fields of marketing, business
operations, customer service, sales and on boarding, business process management, and customer relationship
management.
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Class 99

Priority claimed from 21/12/2020; Application No. : 018360089 ;European Union

4939421 07/01/2021
[International Registration No. : 1585481]
MARFRAN S.R.L.
Via G. Pastore 33/35 I-25040 Corte Franca (BS) Italy

Address for service in India/Attorney address:
D. P. AHUJA & CO.
14/2, PALM AVENUE, CALCUTTA - 700019

Proposed to be Used
IR DIVISION
Cl.1;Plastic materials, in particular polymers and mixtures of thermoplastic polymers.
Cl.10;Water bags for medical purposes; abdominal corsets; aerosol dispensers for medical purposes; apparatus,
devices and articles for nursing infants; testing apparatus for medical purposes; anaesthetic apparatus; anaesthetic
masks; hearing aids; dialyzers; x-ray apparatus for medical purposes; body rehabilitation apparatus for medical purposes;
basins for medical purposes; erotic dolls; obstetric apparatus for cattle; instrument cases for use by doctors; ice bags for
medical purposes; stockings (elastic); cannulae; catheters; appliances for washing body cavities; cases for surgeons;
surgical apparatus and instruments; feeding bottle valves; trusses; belts for medical purposes; droppers for medical
purposes; cushions for medical purposes; air cushions for medical purposes; diagnostic apparatus for medical purposes;
protection devices against x-rays, for medical purposes; medical guidewires; physical therapy equipment; dropper bottles
for medical purposes; corsets for medical purposes; inhalers; incubators for medical purposes; injectors for medical
purposes; syringes for injections; enema apparatus for medical purposes; breast pumps; masks for use by medical
personnel; esthetic massage apparatus; massage apparatus; medical apparatus and instruments; cases fitted for medical
instruments; spoons for administering medicine; receptacles for applying medicines; sphygmotensiometers; furniture
especially made for medical purposes; ear picks; urinals being vessels; orthodontic appliances; orthopedic articles;
obstetric apparatus; bed pans; artificial skin for surgical purposes; supports for flat feet; arch supports for footwear;
armchairs for medical or dental purposes; pumps for medical purposes; feeding bottles; tips for crutches; radiological
apparatus for medical purposes; filters for ultraviolet rays, for medical purposes; x-ray tubes for medical purposes; tongue
scrapers; containers especially made for medical waste; apparatus for artificial respiration; resuscitation apparatus;
douche bags; brushes for cleaning body cavities; syringes for medical purposes; probes for medical purposes; apparatus
for the treatment of deafness; spittoons for medical purposes; crutches; splints, surgical; boots for medical purposes;
dummies for babies; ear plugs [ear protection devices]; traction apparatus for medical purposes; drainage tubes for
medical purposes; hearing protection devices; urological apparatus and instruments; vaporizers for medical purposes;
cupping glasses; clothing especially for operating rooms; veterinary apparatus and instruments.

Cl.17;Semi-worked thermoplastic materials, in particular polymers and thermoplastic polymer mixtures.
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Class 99

Priority claimed from 20/08/2020; Application No. : 4020200146728 ;Republic of Korea

4939426 15/02/2021
[International Registration No. : 1584715]
SENDBIRD KOREA, INC.
16&17F, 514, Seolleung-ro, Gangnam-gu Seoul KR

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Computer software for Global Positioning Systems [GPS]; computer software platforms, recorded or downloadable;
computer software, recorded; computer software for business purposes; downloadable instant messaging software;
computer software applications, downloadable; downloadable cloud computing software; computer software for data and
document capture, transmission, storage and indexing; computer software for database management; video conferencing
apparatus.

Cl.38;Network conferencing services; transmission of digital files; message sending; providing access to mobile
internet platforms; wireless digital messaging services; chatroom services for social networking; web messaging services;
providing internet chatrooms; electronic transmission of messages; transmission of electronic mail; computer aided
transmission of messages and images; providing on-line chatrooms and electronic bulletin boards for transmission of
messages among computer users; videoconferencing services; provision of video conferencing services.
Cl.42;Providing search engines for obtaining data on a global computer network; providing on-line non-downloadable
software for use in enterprise resource planning; providing temporary use of on-line non-downloadable software;
providing on-line non-downloadable software for use in supply chain management; providing on-line non-downloadable
software for use in customer relationship management; providing on-line non-downloadable software for use in
communication; server administration; software as a service [SaaS]; providing paas (platform as a service); platform as a
service [PaaS]; development of interactive multimedia software; hosting on-line web facilities for others for conducting
interactive discussions; application service provider [ASP]; programming of software for Internet platforms; providing
search engines for the internet; creation and maintenance of Internet sites; hosting computer application software in the
field of knowledge management for creating searchable databases of information and data; installation of computer
software; computer software development; computer software design; development of computer software application
solutions; provision of on-line support services for computer program users; updating of software for communication
systems; maintenance of software for communication systems; computer programming for telecommunications.
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Class 99

Priority claimed from 02/07/2020; Application No. : 751917 ;Switzerland

4939549 18/12/2020
[International Registration No. : 1584699]
SOCIÉTÉ DES PRODUITS NESTLÉ S.A.
CH-1800 Vevey CH

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.29;Canned, frozen, dried or cooked vegetables; canned, deep-frozen, dried or cooked potatoes, canned, dried or
cooked mushrooms, processed game, fish and seafood, all these products in the form of extracts, soups, jellies, spreads,
preserves, cooked, deep-frozen or dehydrated dishes; cooked dishes based on vegetables, potatoes, fruits, meat, poultry,
fish and seafood; edible oils and fats; soups, concentrated soups, preparations for making soups, soup, broth cubes,
broth, also in the form of cubes, tablets or powder, preparations for making broths, concentrated broths; rice milk for
culinary use; fruits and cereal proteins used as meat substitutes; spreads based on vegetables, fruits and/or cereal
proteins used as meat substitutes; prepared dishes mainly consisting of meat substitutes; vegetable-based meat
substitutes; hummus; hummus-based salads; fruit salads; preparations for making soup; vegetable salads; hummusbased spreads.

Cl.30;Rice, pasta, noodles; food products based on rice, oatmeal or cereal, also in the form of cooked dishes; sauces;
soy sauce; tomato ketchup; products for flavoring or seasoning foodstuffs, edible spices, condiments, vinaigrettes,
mayonnaise; mustard; vinegar; processed seeds used as seasoning; dishes and prepared dishes consisting primarily of
pasta; dips; pastes; sauces (condiments); vinaigrettes for salads; pizzas.
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Class 99

Priority claimed from 26/08/2020; Application No. : 2112811 ;Australia

4939552 04/02/2021
[International Registration No. : 1584776]
CREATIVE THINKING INSTITUTE PTY LTD
378 Victoria Parade East Melbourne VIC 3002 Australia

Address for service in India/Attorney address:
S.S.RANA & CO
317, LAWYERS,CHAMBERS, HIGH COURT LF DILHI, NEW DELHI- 110 003

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software applications (downloadable); application software;
electronic publications (downloadable); downloadable podcasts.

Cl.41;Life coaching (personal mentoring and support services).
Cl.42;Hosting of software as a service (saas); software as a service (saas); provision of online non-downloadable
software (application service provider); provision of online non-downloadable web-based software; electronic data
storage; development of systems for the processing of data; development of systems for the storage of data; development
of systems for the transmission of data; design of computer software; provision of information relating to information
technology; provision of information relating to scientific research; advisory services relating to computer software;
advisory services relating to scientific research; advisory services relating to technical diagnostic products.

Cl.44;Advisory services relating to medical services; alternative medical services; consultancy and advisory services in
relation to medical services; medical services; neurology (medical services); provision of medical services; medical
analysis services; behavioural analysis for medical purposes; medical diagnostic services (testing and analysis);
meditation therapy services; health assessment surveys; fitness testing; consultancy in relation to occupational health
and safety (therapeutic and rehabilitation services); occupational health and safety services (therapeutic and rehabilitation
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services); rehabilitation services (health care); dietetic counselling services (medical); healthcare; provision of information
relating to behavioural modification; provision of information relating to medicine; provision of information relating to
nutrition; provision of information relating to psychology; advisory services relating to health; advisory services relating
to medical problems; advisory services relating to nutrition; nutritional advisory services; consultancy relating to health
care; consultancy relating to nutrition; health care consultancy services (medical); information services relating to health
care; preparation of reports relating to health care matters; provision of health care services; health risk assessment
surveys.

Cl.45;Meditation services for spiritual purposes.
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Class 99

Priority claimed from 05/05/2020; Application No. : 2020/03044 ;Sweden

4939670 03/11/2020
[International Registration No. : 1584944]
Menwith Sales AB
Kammakargatan 41 SE-111 24 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.3;Skin soap; soap; skin fresheners; skin care preparations; skin cream; skin conditioners; skin softening
preparations; skin care creams [cosmetic]; skin care lotions [cosmetic]; skin emollients; cosmetic creams for dry skin;
night creams [cosmetics]; exfoliants for the care of the skin; non-medicated skin clarifying lotions; non-medicated skin
serums; moisturizers; hand masks for skin care; foot masks for skin care; cosmetic preparations for skin care; lotions for
cosmetic purposes; cosmetic skin enhancers; wrinkle removing skin care preparations; cosmetic preparations for skin
renewal; skin cleansers [non-medicated]; cleansing milks for skin care; cosmetic skin cleansers for acne skin; skin
cleansing cream; skin cleansing foams; skin cleansing lotion; skin cleansers [cosmetic]; skin masks [cosmetics];
perfumery; skin care oils [cosmetic]; essential oils for the care of the skin; perfumed oils for skin care; cosmetic kits; lip
coatings [cosmetic]; sun blocking lipsticks [cosmetics]; cosmetics for protecting the skin from sunburn; sun protecting
creams [cosmetics]; sun-tanning gels; pre-shaving preparations; hair removal and shaving preparations; lotions for
beards; beard care preparations; deodorants and antiperspirants; cosmetic products in the form of aerosols for skincare;
micellar water; hair preparations and treatments; hair preparations and treatments; hair conditioners; hair gel; hair wax;
hair spray; hair creams; oils for hair conditioning; hair serums; shampoos; hair lotions; hair preparations and treatments;
hair care masks; cosmetics for the use on the hair; hair nourishers; scalp treatments (non-medicated); toiletries.

Cl.18;Toiletry bags; shaving bags sold empty; toiletry bags sold empty; small bags for men.
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Class 99

4939671 27/11/2020
[International Registration No. : 1585659]
JACKERY INC.
48521 Warm Springs Blvd 313 Fremont CA 94539-7792 US

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, downloadable; cables, electric; materials for electricity mains [wires, cables]; batteries,
electric; battery boxes; accumulators, electric, for vehicles; batteries, electric, for vehicles; solar panels for the production
of electricity; solar batteries; battery chargers.

Cl.35;Presentation of goods on communication media, for retail purposes; online advertising on a computer network;
layout services for advertising purposes; advertising and publicity services; production of advertising films; providing
business information via a website; providing commercial information and advice for consumers in the choice of products
and services; provision of an online marketplace for buyers and sellers of goods and services; sales promotion for others;
advertising.
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Class 99

Priority claimed from 23/12/2020; Application No. : 30 2020 118 783 ;Germany

4941909 25/01/2021
[International Registration No. : 1584995]
THYSSENKRUPP AG
ThyssenKrupp Allee 1 45143 Essen Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, F-21A, SEC-50, NOIDA-201301 UP

Proposed to be Used
IR DIVISION
Cl.7;Elevators; platform lifts; lifting platforms for persons; electric motors for elevator doors; electric door openers for
automatic lift doors; stairlifts; home lifts; mechanical escalators; mechanical moving walkways; passenger boarding
bridges; structural parts of elevators, platform lifts, lifting platforms for persons, stairlifts, home lifts, mechanical
escalators, mechanical, moving walkways, passenger boarding bridges.

Cl.9;Apparatus for recording, transmission and reproduction of sound and images; computers; electrical and electronic
installations and apparatus for the automation of technology; interactive controls and remote controls for the control,
signal distribution, monitoring and visualisation of technological infrastructure; electrical and electronic installations
controlled by mobile apps; electrical and electronic devices for recording and controlling visitor streams; electronic
control systems for access authorization; electrical, electronic and electro-optical sensors; sensors for controlling motors;
sensors for system control; motion detectors; card readers; chip card management systems with identification cards
(magnetic) and readers (data processing); virtual reality glasses; augmented reality glasses; all the aforementioned goods
relating to elevators, platform lifts, passenger lifts, stairlifts, home lifts, mechanical escalators, mechanical moving
walkways, passenger boarding bridges, visual docking guidance systems for airports and aircraft ground support
equipment connectable to passenger boarding bridges; computer software and mobile applications for the control,
maintenance, monitoring and optimisation of utilisation, monitoring of safety functions and detection and reporting of
hazardous situations in relation to elevators, platform lifts, lifting platforms for people, stairlifts, home lifts, mechanical
escalators, mechanical moving walks, passenger boarding bridges; computer software and mobile apps for the processing
and evaluation of messages in the field of time recording, identification of persons, building automation, lighting control,
climate control in relation to elevators, platform lifts, lifting platforms for persons, mechanical escalators, mechanical
moving walks, passenger boarding bridges; computer software and mobile apps for telecommunications services, namely
the transmission of voice, data, graphics, sound and video via broadband and wireless networks for elevator monitoring
and control, for the provision of information and entertainment in elevator cabins and for enabling emergency calls from
elevator cabins; computer software and mobile apps relating to elevators, platform lifts, passenger lifts, stairlifts, home
lifts, mechanical escalators, mechanical moving walkways, passenger boarding bridges and aircraft ground support
equipment connectable to passenger boarding bridges for virtual reality glasses and augmented reality glasses; visual
docking guidance systems for airports; computer software and mobile apps to control and maintain visual docking
guidance systems for airports; computer software and mobile apps to control and maintain aircraft ground support
equipment connectable to passenger boarding bridges.

Cl.11;Air generating equipment; ventilation and air-conditioning equipment and systems, water supply systems; all the
aforementioned goods connectable to passenger boarding bridges and for supporting aircraft on the ground.

Cl.37;Construction of elevators, platform lifts, passenger lifts, automatic elevator doors, stairlifts, home lifts, mechanical
escalators, mechanical moving walkways, passenger boarding bridges, visual docking guidance systems for airports,
aircraft ground support systems connectable to passenger boarding bridges; installation of elevators, platform lifts,
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passenger lifts, automatic elevator doors, stairlifts, home lifts, mechanical escalators, mechanical moving walkways,
passenger boarding bridges, visual docking guidance systems for airports, aircraft ground support systems connectable
to passenger boarding bridges; repair, maintenance and modemisation of elevators, platform lifts, passenger lifts,
automatic elevator doors, stairlifts, home lifts, mechanical escalators, mechanical moving walkways, passenger boarding
bridges, visual docking guidance systems for airports, aircraft ground support equipment connectable to passenger
boarding bridges.

Cl.42;Scientific and technological services, research and related design services and industrial analysis, industrial
research and industrial designer services; quality control and authentication services; engineering consultancy;
technological consultancy services; consultancy services related to construction design; engineering design and
consultancy; computer software design and development; mobile app design and development; consultancy services
related to computer systems; computer software consultancy services; mobile app consultancy services; installation of
software for access control as a service [ACaaS]; artificial intelligence platforms as software as a service [SaaS]; hosting
of servers and software for access control as a service [ACaaS]; software as a service [SaaS]; all the above services
relating to elevators, escalators, moving walkways, stairlifts, home lifts, passenger boarding bridges, visual docking
guidance systems for airports, aircraft ground support equipment connectable to passenger boarding bridges.
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Class 99

Priority claimed from 29/01/2021; Application No. : 4726934 ;France

4941935 02/02/2021
[International Registration No. : 1585488]
GIVAUDAN SA
5, chemin de la Parfumerie CH-1214 Vernier CH

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in the manufacture of perfumes and fragrances, of perfuming and aromatic preparations;
chemical products for use in industry also containing perfuming and aromatic substances of natural or synthetic origin;
chemical products used in the manufacture of compositions for perfumery, cosmetics, soaps, detergents, oral care,
dentifrices, mouthwashes, dental floss, deodorants for personal use and deodorants other than for personal use; chemical
products used in the manufacture of foodstuffs and beverages also containing fragrant or aromatic substances of natural
or synthetic origin; chemical products used in the manufacture of chewing gum also containing fragrant or aromatic
substances of natural or synthetic origin.

Cl.3;Perfumery products, bases for perfumes, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for
personal use, dentifrices and non-medicated mouthwashes.

7531

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

4941945 30/11/2020
[International Registration No. : 1585207]
ERGOTRON, INC.
1181 Trapp Road St. Paul MN 55121 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.20;Office furniture for use with business machines, equipment, and supplies; furniture for use with computers,
monitors, and computer accessories.

Cl.35;Online retail store services featuring office furniture, computer workstations, computer keyboard caddies, and
ergonomic accessories and supports.
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4942011 26/01/2021
[International Registration No. : 1584810]
STIFTUNG MYCLIMATE - THE CLIMATE PROTECTION PARTNERSHIP
Pfingstweidstrasse 10 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.35;Advertising; company management service; commercial business administration; office functions.
Cl.41;Teaching; training; entertainment services; sporting and cultural activities.
Cl.42;Scientific and technological services and research and development services relating thereto; design and
development of computers and programs for computers.
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4942133 30/12/2020
[International Registration No. : 1585025]
PAYPAL, INC.
2211 North First Street San Jose CA 95131 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.35;Online advertising and promotional services; Promoting the sale of goods and services of others via a global
computer network; Promoting the sale of goods and services of others through online promotional contests; Promoting
the sale of goods and services of others via a website featuring offers, deals, coupons, rebates, rewards, vouchers, price
tracking, price notifications, price-comparison information, links to the retail websites of others, promotional materials,
and discount information; Promoting the sale of goods and services of others via interactive online applications featuring
offers, deals, coupons, rebates, rewards, vouchers, price tracking, price notifications, price-comparison information, links
to the retail websites of others, promotional materials, and discount information; Advertising and promotional services,
namely, promoting the sale of goods and services of others through the placement of promotional content and
advertisements on websites and software applications; Promoting the sale of goods and services of others by means of
contests and incentive award programs; Providing incentive award programs through issuance and processing of loyalty
points for purchase of the goods and services of others; Providing incentive award programs through the issuance of gift
cards, prepaid gift cards, prepaid cash cards, prepaid debit cards, discounts, offers, deals, coupons, rebates, rewards, and
vouchers to participants for the purchase of the goods and services of others; Customer loyalty services for commercial,
promotional and/or advertising purposes, namely, administration of a program that allows participants to obtain and
redeem points or awards for goods and/or services.

Cl.36;Loyalty program and incentive award program payment processing services; Providing financial information
about retail products; issuance of customer loyalty points and payment processing of loyalty points featuring distribution
of prepaid stored value card and promotional codes, coupons and other discounts for participants in a loyalty program for
making purchases within a website or application; and issuance of customer loyalty points for participants in a loyalty
program for making purchases within a website or application.
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Priority claimed from 20/10/2020; Application No. : 018323603 ;European Union

4945194 21/10/2020
[International Registration No. : 1585130]
VOLOCOPTER GMBH
Zeiloch 20 76646 Bruchsal Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence and machine learning software; software for the integration of artificial intelligence and
machine learning in the field of big data; computer software, namely, software for machine learning; software for analysing
transportation and deliveries; software for arranging, procuring, engaging, managing, and booking transportation and
deliveries; logistics software; computer software for receiving and responding to requests for transportation; software for
navigation; software for renting aircraft; software for accessing aircraft; aeronautical radio communication machines and
apparatus; software for renting conveyances; software for accessing peer-to-peer vehicle sharing and rental services;
computer software for engaging transportation services; computer software for accessing ridesharing services; computer
software for detecting trip delays, vehicle location, and trip anomalies; computer software for safety and incident
detection; computer software for emergency assistance; computer software that enables customers to communicate with
others; computer software that monitors and analyses data to detect trip irregularities; emergency notification system
software; emergency notification system software for providing alerts, push-notifications, and other remote notifications
to users and emergency response entities; emergency notification system software for accessing a communication
network and allowing audio and data communication between users and emergency and support responders; computer
software for accessing gps and motion sensor data for safety and emergency response purposes; software for accessing
and viewing transit information, schedules, routes, and prices; software for comparing transportation costs; ticketing
software; software for booking travel; software for managing and tracking aircraft and fleets of aircraft; software for
performing safety checks of aircraft and fleets of aircraft; real-time map software for tracking aircraft and drone deliveries;
real-time map software for tracking aircraft and fleets of aircraft; real-time map software for tracking aircraft and customers
during trips; software for tracking number of trips, aircraft and pilot hours; software for voucher redemption; computers
and computer peripheral devices; software for scheduling and coordinating transportation and deliveries; computer
software for coordinating transportation services, namely, software for the automated scheduling and dispatch of aircraft;
batteries; charging appliances for rechargeable equipment; recorded computer, mobile phone, smart phone, and tablet
software applications for managing the operations and logistics of an aircraft fleet, including the collection, analysis and
display of data and predictive data in the field of aircraft operation, maintenance and repair and allowing for the ordering of
parts and the scheduling of maintenance and repairs.

Cl.12;Aerodynamic fairings for aircraft; aerodynamic attachments for aircraft bodies; aerodynamic wings for airplanes;
aerofoils for air vehicles; aeronautical apparatus, machines and appliances; air and space vehicles; air vehicles; aircraft;
aircraft fuselages; aircraft landing gear; airplane propellers; airplanes and structural parts thereof; apparatus for
locomotion by air; automatic guided aircraft; autonomous aircraft; camera drones, other than toys; delivery drones;
drones; electrically powered aircraft; fuselages [aircraft parts]; helicopters; landing gear [aircraft parts]; multiactuator
aerial vehicles (MAVs); parts and fittings for air and space vehicles; pilotless aircraft; propeller airplanes; propellers for air
vehicles; remote controlled drones; rescue drones; stability control system for aircraft; structural parts for aircraft; tiltrotor
aircraft; unmanned aerial vehicles (UAVs); vehicle propellers; vehicles for locomotion by air; vehicles for travel by air;
wings for aircraft.

Cl.36;Rental of real estate and property; rental of buildings; leasing and rental of commercial premises; issuance of
tokens and vouchers for payment of transportation expenses; providing vouchers for payment of travel expenses and
expenses for provision of services in connection with transportation; providing vouchers for use in connection with
payment for transportation.

Cl.37;Electric appliance installation and repair; installation, maintenance and repair of computer hardware; interference
suppression in electrical apparatus; motor vehicle maintenance and repair; photographic apparatus repair; rebuilding
engines that have been worn or partially destroyed; repair information services, namely, providing information in the field
of aircraft repair; recharging of batteries, in particular batteries for aircraft or vehicles and for electrical drives; outer and
inner cleaning of aircraft; vehicle cleaning; aircraft maintenance; vehicle maintenance; vehicle polishing in the nature of
aircraft polishing; vehicle polishing; vehicle services stations for refueling and maintenance, with said services stations
including types for aircraft; vehicle washing in the nature of aircraft washing; vehicle washing; repair and maintenance of
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aircraft; all of these services in particular in connection with manned and unmanned aircraft or drones, especially
electrically propelled multicopters; construction of airports, installation of facilities, structures and utility buildings for use
in aircraft construction, repair or maintenance, aircraft rental, aircraft parking, aircraft fueling; airport construction
services; building construction supervision; building maintenance; building services, namely, building inspection
services, building cleaning services; rental of construction and building equipment; consultation in building construction
services; building of houses; building construction services; construction of buildings; maintenance of buildings; repair of
buildings; renovation of buildings; building of industrial properties; building construction and demolition services.

Cl.38;Telecommunication services, namely wireless electronic transmission of troubleshooting and technical service
data for repair, maintenance, monitoring and operation of aircrafts; telecommunications services for aircraft passengers;
providing access to information on aircraft inspection and maintenance on the Internet; provision of Internet access
services; providing access to portals or platforms on the Internet relating to inspection and maintenance of aircraft; digital
communications services in the nature of providing electronic transmission of data and documents via computer
terminals; information transmission services via digital networks, all aforesaid services for use in the context of inspection
and/or operation of aircraft; providing access to information on the Internet on technical innovations relating to aircraft or
to parts thereof.

Cl.39;Rental of airport facilities, especially airports for electrically driven multicopters; rental of storage facilities and
storage structures for use in aircraft construction, repair or maintenance, aircraft rental, aircraft parking, aircraft fuelling
services; airline transportation services; packaging and storage of goods; storage and transportation of material required
for servicing, maintenance, repair and conversion and modernization of aircraft; towing services for aircraft; leasing of
aircraft engines, components or parts thereof; travel arrangement; conveyance rental and sharing services, namely,
arranging and coordinating peer-to-peer vehicle sharing and rental services; coordinating travel arrangements for
individuals and for groups; priority boarding, check-in, seating and travel reservation services for frequent traveller
programs; providing information concerning collection, tracking and delivery of goods in transit; providing information
relating to traffic and traffic congestion; provision of road and traffic information; transport and delivery of goods;
monitoring, locating and tracking of conveyances in transit; travel arrangement, namely, transport arrangement for
travellers; bicycle, electric bicycle, electric assist bicycle, and pedal assist bicycle rental and sharing services; car sharing
services; car rental; car rental services; provision of travel information, especially about available transport options,
including timetables of public transport, location of rental cars and bicycles, bike rental, and cycling routes, also online
through computer databases or websites on global computer networks; rental of vehicles, bicycles and electric bicycles;
leasing of vehicles, bicycles and electric bicycles; providing travel information, especially about available transport
options, including public transportation timetables, information concerning the location of car and bicycle rental, bike
rental and cycling routes via a website on the Internet; conveyance rental and sharing services; vehicle rental services;
vehicle sharing services, namely, arranging and coordinating temporary use of vehicles; travel assistance services,
namely, providing information about emergency services for people in transit; providing information about transportation
and travel; delivery services; providing information about transport arrangement for travellers and about conveyance
rental and sharing services via a website; providing information in the field of transportation via a website; providing
information regarding delivery services and bookings for delivery services via a website; providing information regarding
transportation services and bookings for transportation services via a website; providing information regarding travel
arrangement via a website; providing information related with transportation services, traffic and travel times via a
website; providing information relating to the planning and booking of travel and transport, via electronic means;
transport; transportation and delivery services, namely, monitoring, managing, and tracking of transportation of persons
and delivery of goods and packages; transportation of passengers and goods; cargo container rental services; rental of
containers for freight; rental of pilot driven aircraft; rental of machines which issue tickets for travel; rental of means of
transportation; aircraft rental; vehicle rental; rental of buses; rental of goods vehicles; rental of transportation vehicles;
rental of transport vehicles; rental of aero engines; arrangement of vehicle rental; reservation services for vehicle rental;
rental of scooters for transportation purposes; rental of vehicles and apparatus for locomotion by air; airport services;
provision of airport facilities for aviation; booking and arranging of access to airport lounges; rental of airport facilities,
especially airports for electrically driven multicopters.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and industrial
research services; design and development of computer hardware and software; cloud computing; hosting a website;
hosting a website featuring information about discount and rewards programs; providing temporary use of nondownloadable software; providing temporary use of non-downloadable software for analysing transportation and
deliveries; architectural design services in the fields of traffic and transportation; design of equipment for the
transportation of freight; providing temporary use of non-downloadable software for arranging, procuring, scheduling,
engaging, coordinating, managing, and booking transportation and deliveries; research and development in the field of
machine learning; scientific and technological services and research and design relating thereto; electronic monitoring
and storage of transportation data using computers or sensors; electronic monitoring and storage of data related to trip
delays, vehicle location, and trip anomalies, using computers or sensors; hosting of websites with information about
safety and emergency services; hosting a website featuring information about transit; hosting a website featuring
information about transit schedules, routes, and prices; hosting a website featuring information about transportation
prices; hosting a website featuring information about transit tickets; providing temporary use of online non-downloadable
software for receiving and responding to requests for transportation; providing temporary use of online non-downloadable
software for accessing ridesharing services; providing temporary use of online non-downloadable software for
coordinating transportation and delivery services, bookings for transportation services and for dispatching aircraft to
customers; providing temporary use of online non-downloadable software for providing push-notifications to passengers
and aircraft operators using mobile devices; providing temporary use of online non-downloadable software for providing
transportation and delivery services, bookings for transportation services and for dispatching aircraft to customers;
providing temporary use of online non-downloadable software for use by aircraft operators and passengers and potential
passengers; providing temporary use of online non-downloadable software for use by aircraft operators and passengers
and potential passengers for arranging and managing ridesharing; software-as-a-service (SaaS); software as a service
[SaaS] featuring software for machine learning; providing temporary use of online non-downloadable software for
accessing and viewing transit information, schedules, routes, and prices; providing temporary use of online nondownloadable software for comparing transportation costs; providing temporary use of online non-downloadable software
for ticketing; providing temporary use of online non-downloadable software for booking travel; providing temporary use of
online non-downloadable software for managing and tracking aircraft, and fleets of aircraft; providing temporary use of
online non-downloadable software for performing safety checks of aircraft and fleets of aircraft; providing temporary use
of online non-downloadable real-time map software for tracking aircraft, deliveries, and people; providing temporary use of
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online non-downloadable real-time map software for tracking aircraft and fleets of aircraft; providing temporary use of
online non-downloadable software for tracking number of trips, aircraft and pilot hours; providing temporary use of online
non-downloadable software for business and employee expense accounting, analyzation, and reporting; providing
temporary use of online non-downloadable software for creating, funding, providing, restricting, cancelling, and sending
vouchers; providing information on computer technology and programming via a website; services performed by an
aircraft engineer, flight engineer, flight mechanic, namely, performing technical checks in the nature of product testing,
and product development of aircraft, cabin equipment and parts thereof; design and development of computer hardware
and software, all the aforesaid services exclusively for use in aircraft, in aircraft maintenance, in aircraft operation and in
equipping the cabins of aircraft for entertainment purposes and for operating cabin equipment; technical consultancy in
the field of aviation design and engineering; preparation of technical reports in the nature of scientific studies in the field
of aviation for third parties; design and development of information technology (IT) maintenance and reconditioning
computer programs for aircraft and parts thereof; development of information technology (IT) independent maintenance
computer programs for aircraft and parts thereof; technological consultation services in the field of engineering relating to
equipping aircraft and aircraft cabins; inspection of aircraft and parts thereof.
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4945212 07/12/2020
[International Registration No. : 1585216]
LABORATORIOS HIPRA, S.A.
Avinguda de La Selva, nº 135 E-17170 AMER Spain

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; chemical products for use in the manufacture of pharmaceutical,
veterinary, sanitary, medical and/or food products; biological preparations for industry and science; active chemical
ingredients for use in the manufacture of pharmaceutical substances; chemical products for use as ingredients during the
manufacturing process of chemical products used in the food and agri-food industries.

Cl.5;Pharmaceutical products, preparations for medical and veterinary use; hygienic and sanitary products for medical
use; dietetic food and substances for medical or veterinary use; food supplements for humans or animals; plasters,
material for dressings; veterinary preparations for the treatment of intestinal bacteria, anti-infective products for veterinary
use; insecticidal washing products for veterinary use; pharmaceutical products for veterinary purposes; Pharmaceutical
products for veterinary use; veterinary products and substances; biological reagents for veterinary use; diagnostic
reagents for veterinary use; reagents for clinical analyses for veterinary purposes; reagents for microbiological analyses
[for veterinary purposes]; reagents for chemical analyses [for veterinary purposes]; reagents for veterinary diagnosis;
reagents for diagnostic tests [for veterinary purposes]; reagents for use with analyzers for veterinary purposes; reagents
for use in analyses [for veterinary use], reagents for in-vitro laboratory use [for veterinary purposes]; chemical reagents
for medical or veterinary purposes; chemical reagents for veterinary use; reagents and media for medical and veterinary
diagnostic purposes; nucleic acid sequences for medical and veterinary use; dietary supplements for veterinary use;
dietetic substances for veterinary use; veterinary substances and preparations; filled syringes for medical purposes
containing pharmaceuticals; oral vaccine preparations; vaccine preparations for human use; vaccines; influenza vaccines;
vaccines against pneumococcal infections; vaccines for horses; vaccines for cattle; vaccines for infections in animal
hooves; vaccines for human use; veterinary vaccines; viral vaccines.

Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signaling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and
instruments for recording, transmitting, reproducing or processing sound, images or data; computers and computer
peripherals; computer software for the pharmaceutical, medical, healthcare, veterinary and diagnostic sector;
spectrocolorimeters, other than those used for medical diagnostics; remote diagnostic software; ultrasonic diagnostic
apparatus for laboratory use; electronic apparatus for checking the sterility of pharmaceutical and veterinary products and
injectable solutions; software for use in systems supporting medical decision making; artificial intelligence software;
artificial intelligence software for health care; artificial intelligence software for analysis purposes; software for integration
of artificial intelligence and machine learning in the field of big data; software relating to artificial intelligence and learning
machines.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic
articles, suture material; therapeutic and assistance devices for disabled persons; automatic vaccination apparatus;
dialysis apparatus for veterinary use; x-ray apparatus for veterinary use; medical and veterinary apparatus and
instruments; surgical apparatus and instruments for veterinary use; veterinary apparatus and instruments; collimation
position indicator apparatus for veterinary use; apparatus for veterinary use; ultrasonic apparatus for veterinary use;
bolus applicators for veterinary use; trays for holding veterinary instruments; blood collection bags for veterinary use;
blood collection bags for veterinary use, empty; pumps for veterinary use; conical collars [Elizabethan collar] for
veterinary use; elastrator for veterinary purposes; electrocardiographs for veterinary use; X-ray sheets for veterinary use;
caps for protecting the hair to be worn by veterinary professionals; latex gloves for veterinary use; protective gloves for
veterinary use; disposable gloves for veterinary use; gloves for veterinary use; tools for veterinary diagnosis; castration
instruments [for veterinary use]; detection instruments for veterinary use; ultrasonic diagnostic instruments for veterinary
use; ultrasonic cleaning instruments for veterinary use; X-ray frames for veterinary use; protective mouth masks for
veterinary use; protective nose masks for veterinary use, balling guns for veterinary use; refractometers for veterinary
purposes; x-ray supports for veterinary use; nerve connecting mesh tubes for veterinary use; sample tubes for veterinary
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use; tubes for veterinary use, support bandages for veterinary use; veterinary apparatus and instruments; protective
visors for veterinary use; automatic medical apparatus for administering doses of drugs by injection to animals; medical
and surgical knives for cutting the tissue and organs of human beings or animals; veterinary obstetrics tools for the birth
of live animals; medical and surgical cutting instruments for cutting the tissue and organs of human beings or animals;
animal artificial insemination instruments; medical instruments for application in the body of animals; medical instruments
for application on the body of animals; therapeutic garments for animals; wheels for pets [mobility aids]; radiation
protection textiles for use in the therapeutic treatment of animals; injection needles for medical use; hypodermic needles
for injection; automatic medical apparatus for administering doses of drugs by injection to animals; automatic medical
apparatus for administering doses of drugs by injection to humans; injection device for pharmaceutical products;
hypodermic injection devices; injection instruments without needles; hypodermic syringes for injections for medical
purposes; syringes for injections; injection sleeves for medical use; blood removal needles; blood testing apparatus;
automated blood collection apparatus; automated apparatus for separating blood; blood testing apparatus [for medical
use]; blood glucose monitoring apparatus; autologous blood processing apparatus; blood glucose testing apparatus;
medical apparatus for measuring oxygen content in blood; medical apparatus for testing blood glucose level; apparatus
for the recovery of autologous blood; apparatus for cleaning blood during surgical procedures; apparatus for blood tests
[for medical use]; blood collection bags for medical purposes, empty; blood collection bags for medical use; blood
collection bags for veterinary use; blood collection bags for veterinary use, empty; blood pumps; blood warmers; blood
filters; filters for blood and blood components; automated instruments for blood separation; automated instruments for
collecting blood; blood testing instruments; autologous blood processing instruments; electrical instruments for medical
use in blood diagnostics; blood glucose meter; roller mixers for blood samples; electronic blood oxygen saturation
monitors [for medical use]; electronic blood oxygen saturation recorders [for medical use]; blood testing apparatus; blood
testing apparatus; systems for intravascular monitoring of gas in blood; capillary tubes for blood; blood collection tubes
for medical use; blood collection tubes for surgical use; tubes for collecting blood; blood centrifuging tubules [for medical
use]; ventilators; battery-powered ventilators for artificial respiration; ventilators for medical use; Medical masks.

Cl.35;Retail, wholesale services and via global computer networks for pharmaceutical, veterinary, sanitary products and
material, surgical, medical, and veterinary apparatus, devices and instruments, as well as of computer software related to
the biomedical and pharmaceutical sector; advertising services related to pharmaceutical, veterinary, sanitary products
and material, surgical, medical and veterinary apparatus, devices and instruments; as well as computer software related to
the biomedical and pharmaceutical sector.

Cl.42;Scientific and technological services, as well as associated research and design services; industrial analysis,
industrial research and industrial design services; quality control and authentication services; design and development of
computer equipment and software; research and development services relating to vaccines; information and data services
regarding medical and veterinary research and development; veterinary laboratory services; services for assessing the
effectiveness of veterinary medicines; design of laboratory animal housing systems; biotechnology research for
determining the neuronal survival of molecules in animal models; research regarding farm animal breeding; genetic tests
of laboratory animals for research; consultancy in pharmaceutical research; consultancy related to pharmacology;
consultancy related to pharmacogenetics research; consultancy related to pharmaceutical research and development;
development of pharmaceutical preparations and medicines; development of pharmaceutical products; clinical studies for
pharmaceutical products; evaluation of pharmaceutical products; scientific and medical information regarding
pharmaceutical products and clinical trials; inspection of pharmaceutical products; scientific research in the field of
pharmacy; research in the field of pharmacogenetics; research regarding pharmaceutical products; research and
development in the field of pharmacy and biotechnology; pharmaceutical research and development; research and
development for the pharmaceutical industry; conducting clinical trials for pharmaceutical products; conducting early
evaluations in relation to new pharmaceutical products; drug development services; drug discovery services;
pharmaceutical product efficacy assessment services; medical and pharmacological research services; pharmaceutical
research and development services; information technology services for the pharmaceutical and health-care industries;
provision of information regarding results of clinical trials relating to pharmaceutical products; electronic storage of
medical records; design and development of medical diagnostic apparatus; scientific research for medical purposes;
medical laboratories; programming for computers in the medical field; calibration services relating to medical apparatus;
information and data services regarding medical and veterinary research and development, services of a medical
laboratory; non-medical ultrasound imaging services; provision of scientific information regarding medical disorders and
their treatment, development of pharmaceutical preparations and medicines; research and development of vaccines and
medicines; services for assessing the effectiveness of veterinary medicines; biological research and analysis; creation
and development of computer software in the pharmaceutical, medical, veterinary, sanitary and diagnostic field; clinical
research; conducting clinical trials; blood testing services for scientific research; analytical services relating to the
assessment of bacteria content in liquids.

Cl.44;Medical services; veterinary services; advisory services relating to medical problems; medical analysis services;
medical report preparation services; medical laboratory services for the analysis of blood samples; advisory services
relating to medical problems; medical analysis services relating to the treatment of people; genetic testing (analysis) for
medical purposes; medical services for the diagnosis of diseases in the human body; medical services for the treatment of
conditions of the human body; medical services for skin treatment; medical services for the skin cancer treatment;
medical services relating to the removal, treatment and processing of human cells; medical services relating to the
removal, treatment and processing of stem cells; medical services relating to the removal, treatment and processing of the
spinal cord; medical services relating to the removal, treatment and processing of umbilical cord blood; medical services
relating to the removal, treatment and processing of human blood; medical and health care services; medical and health
care services provided by clinics; vaccination services; laboratory analysis relating to the treatment of animals; laboratory
analysis relating to the treatment of people; medical analysis services for diagnosis and treatment provided by medical
laboratories; medical analysis services provided by medical laboratories for diagnostic and therapeutic purposes; medical
analysis services provided by laboratories for the treatment of people; medical laboratory services for the analysis of
blood samples; medical laboratory services for the analysis of blood samples taken from patients; medical laboratory
services for the analysis of samples taken from patients; professional consulting relating to veterinary services; veterinary
counseling services; veterinary surgeon services; information services relating to veterinary pharmaceutical products;
veterinary surgical services; provision of information regarding veterinary services; DNA or RNA testing for cancer
diagnosis and prognosis; medical analyses for the diagnosis and treatment of people; medical analysis for diagnostic or
treatment purposes; diagnosis of diseases; medical diagnostic imaging; genetic testing of animal for diagnostics or
treatments; medical testing relating to the diagnosis and treatment of diseases; conducting sleep studies for medical
diagnostics and treatment; medical analysis services for diagnosis and treatment provided by medical laboratories;
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medical testing services for cancer diagnosis; medical testing services for cancer diagnosis and prognosis; medical
analysis services provided by medical laboratories for diagnostic and therapeutic purposes; medical diagnostic services
[testing and analysis]; prostate cancer diagnostic imaging services; surgical diagnostic services; medical services for the
diagnosis of diseases in the human body, dietetic and nutritional advice; advice relating to hair care; advice relating to
genetics; advice regarding animal breeding; advice regarding pharmacy, advice regarding health; advice regarding
nutrition; pharmaceutical advice; advice relating to the feeding of animals; advice relating to immunology; advice relating
to medicines; advisory services relating to medical apparatus and instruments; nutritional advisory services; advisory
services relating to animal grooming; advisory services relating to medical instruments; advisory services relating to
surgical instruments; advice services relating to health; advisory services regarding medicines; advisory services relating
to medical problems; advisory services relating to medical problems; veterinary counseling services; information and
advice services in the field of health; blood bank services; blood donation; information relating to blood donation;
collection and preservation of human blood; blood bank services; umbilical cord blood bank services; medical laboratory
services for the analysis of blood samples; medical laboratory services for the analysis of blood samples taken from
patients; medical services relating to the removal, treatment and processing of umbilical cord blood, medical services
relating to the removal, treatment and processing of human blood.
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Class 99

Priority claimed from 17/08/2020; Application No. : AM 11893/2020 ;Austria

4945217 02/12/2020
[International Registration No. : 1585026]
VOESTALPINE TUBULARS GMBH & CO KG
Alpinestraße 17 A-8652 Kindberg-Aumühl Austria

Address for service in India/Attorney address:
H.V. WILLIAMS & CO.
GLOBSYN CRYSTALS TOWER 1,2ND FLOOR, BLOCK EP, PLOT NO. 11 & 12, SALT LAKE, SECTOR - V, KOLKATA - 700091

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal, in particular steel pipes; pipelines of metal, in particular of steel; steel penstocks for the transport of
oil and/or natural gas; pipe connectors of metal such as steel, in particular for oil pipelines or natural gas pipelines;
threaded connectors of metal such as steel, in particular for oil pipelines or natural gas pipelines; pipe sleeves of metal, in
particular of steel; threaded tubes of metal, in particular of steel; manifolds of metal for pipelines; pipe strings of metal for
the transport of crude oil or natural gas; oilfield pipes of metal; metal drill strings for oil fields.

Cl.37;Repair and installation of metal pipelines; pipeline installation and maintenance; installation of threaded pipes
and/or gas-tight threaded fittings made of metal; repair of threaded pipes and/or gas-tight threaded connections made of
metal.
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Class 99

Priority claimed from 21/12/2020; Application No. : 018360091 ;European Union

4946783 07/01/2021
[International Registration No. : 1585531]
MARFRAN S.R.L.
Via G. Pastore 33/35 I-25040 Corte Franca (BS) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Plastic materials, in particular polymers and mixtures of thermoplastic polymers.
Cl.10;Water bags for medical purposes; abdominal corsets; aerosol dispensers for medical purposes; apparatus,
devices and articles for nursing infants; testing apparatus for medical purposes; anaesthetic apparatus; anaesthetic
masks; hearing aids; dialyzers; x-ray apparatus for medical purposes; body rehabilitation apparatus for medical purposes;
basins for medical purposes; erotic dolls; obstetric apparatus for cattle; instrument cases for use by doctors; ice bags for
medical purposes; stockings (elastic); cannulae; catheters; appliances for washing body cavities; cases for surgeons;
surgical apparatus and instruments; feeding bottle valves; trusses; belts for medical purposes; droppers for medical
purposes; cushions for medical purposes; air cushions for medical purposes; diagnostic apparatus for medical purposes;
protection devices against x-rays, for medical purposes; medical guidewires; physical therapy equipment; dropper bottles
for medical purposes; corsets for medical purposes; inhalers; incubators for medical purposes; injectors for medical
purposes; syringes for injections; enema apparatus for medical purposes; breast pumps; masks for use by medical
personnel; esthetic massage apparatus; massage apparatus; medical apparatus and instruments; cases fitted for medical
instruments; spoons for administering medicine; receptacles for applying medicines; sphygmotensiometers; furniture
especially made for medical purposes; ear picks; urinals being vessels; orthodontic appliances; orthopedic articles;
obstetric apparatus; bed pans; artificial skin for surgical purposes; supports for flat feet; arch supports for footwear;
armchairs for medical or dental purposes; pumps for medical purposes; feeding bottles; tips for crutches; radiological
apparatus for medical purposes; filters for ultraviolet rays, for medical purposes; x-ray tubes for medical purposes; tongue
scrapers; containers especially made for medical waste; apparatus for artificial respiration; resuscitation apparatus;
douche bags; brushes for cleaning body cavities; syringes for medical purposes; probes for medical purposes; apparatus
for the treatment of deafness; spittoons for medical purposes; crutches; splints, surgical; boots for medical purposes;
dummies for babies; ear plugs [ear protection devices]; traction apparatus for medical purposes; drainage tubes for
medical purposes; hearing protection devices; urological apparatus and instruments; vaporizers for medical purposes;
cupping glasses; clothing especially for operating rooms; veterinary apparatus and instruments.

Cl.17;Semi-worked thermoplastic materials, in particular polymers and thermoplastic polymer mixtures.
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Class 99

4946848 04/03/2021
[International Registration No. : 1585704]
COMPASS GROUP (AUSTRALIA) PTY LTD
35-51 Mitchell Street McMahons Point NSW 2060 Australia

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services relating to marketing; advice relating to business management; advisory services
for business management.

Cl.37;Cleaning services; sanitation (cleaning services); abrasive cleaning of surfaces; building cleaning; cleaning of
commercial premises; repair of cooking apparatus; repair, maintenance and installation advisory services; building
maintenance; safe maintenance and repair.

Cl.43;Cafe services; cafes; cafeteria services; cafeterias; restaurant services; restaurant services for the provision of
fast food; restaurants; self-service restaurants; preparation of food and drink; preparation of take-away and fast food.
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Class 99

4946852 25/01/2021
[International Registration No. : 1585265]
HAIER COSMO IOT ECOSYSTEM TECHNOLOGY CO., LTD.
Haier Industrial Park, No. 1 Haier Road, Laoshan District, Qingdao City Shandong Province China

Address for service in India/Attorney address:
ACE INDIA LEGAL CONSULTANTS LLP
F-83, Ground Floor, Green Park (Main), New Delhi – 110016

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; washing machines [laundry]; disintegrators; embossing machines; glass-working machines; fertilizer
manufacturing machines; electromechanical machines for chemical industry; mineworking machines; rolling mills; oil
refining machines; agitators; elevators [lifts]; moulds [parts of machines]; fittings for engine boilers; igniting devices for
internal combustion engines; pushpin making machines; zipper making machines; metalworking machines; electric wire
and cable manufacturing machines; wind turbines; knives, electric; machines for the electronic industry; spectacle
glasses processing machines; gas separating installations; painting machines; dynamos; fans for motors and engines;
pumps [parts of machines, engines or motors]; valves [parts of machines]; compressed air machines; hydraulic cylinder
(machine parts); pulleys; belts for conveyors; bearings [parts of machines]; welding machines, electric; curtain drawing
devices, electrically operated; sorting machines for industry; dust removing installations for cleaning purposes; vending
machines; electroplating machines; agricultural machines; hair cutting machines for animals; milking machines; net
hauling machines [fishing]; woodworking machines; papermaking machines; printing presses; electric carpet weaving
machines; dyeing machines; tea manufacturing machine; juice extractors, electric; light bulb making machines; wrapping
machines; brick making machines; briquette making machines; apparatus for aerating beverages; cigarette machines for
industrial purposes; leather-working machines; ironing machines; bicycle assembling machines; engraving machines;
cord making machines; enamel making machinery.

Cl.9;Pedometers; cash registers; hemline markers; apparatus to check franking; ticket dispensers; photocopiers
[photographic, electrostatic, thermic]; scales; measures; cell phones; television apparatus; cameras [photography];
optical lenses; semi-conductors; optical fibers [light conducting filaments]; video screens; remote control apparatus;
electric apparatus for remote ignition; electrolysers; fire extinguishing apparatus; radiological apparatus for industrial
purposes; protection devices for personal use against accidents; eyeglasses; batteries, electric; animated cartoons.

7544

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 19/08/2020; Application No. : T202052228 ;Finland

4946869 26/08/2020
[International Registration No. : 1585032]
METSÄLIITTO COOPERATIVE
Revontulenpuisto 2 FI-02100 Espoo Finland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp and wood pulp; chemicals and chemical products and preparations for industrial purposes (not
including sodium metasilicates or chemicals similar thereto); unprocessed resins; unprocessed plastics; adhesives used
in industry paper in this class; sensitized paper; paper pulp; pulp for use in the manufacture of paper.

Cl.5;Disposable diapers.
Cl.16;Paper; fine paper; office paper; copy paper; base paper; printing paper; art paper; adhesive paper; label paper;
soft paper products; paper for drying and cleaning for use in service installations and in industry; toilet paper; napkins of
paper; table cloths of paper; face towels of paper; paper wipes; handkerchiefs of paper; plastic laminated cover sheets;
cardboard; paperboard; corrugated board; coated folding box board; paper liners for use in the manufacture of cardboard,
corrugated board and packaging materials; fluting paper; wallpaper base material, namely paper and paper board as raw
material for wallpaper; multi-layer board; coated paper; aluminium-foiled paper for printing; metallized paper; laminated
paper; boxes, containers, packages and blanks made of paperboard and cardboard or partially of plastic; packaging
materials of paper, cardboard and of plastics; wrapping papers; paper wraps; packages for foodstuffs made of paper or
cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except furniture;
adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; instructional
and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers" type, printing blocks.

Cl.35;Advertising; business management; business administration; office functions; all aforementioned services in
regard to paper and packaging solutions.
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Class 99

Priority claimed from 14/08/2020; Application No. : 018289651 ;European Union

4946944 12/02/2021
[International Registration No. : 1585343]
XPERTIM GMBH
Torhausweg 71 66539 Neunkirchen Germany

Address for service in India/Attorney address:
JUPITER LAW PARTNERS
NO.123, FIRST FLOOR, VIPUL AGORA, M.G. ROAD, GURGAON 122002, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computers; artificial intelligence and machine learning software; software for the integration of artificial intelligence
and machine learning in the field of big data; software; data processing apparatus.

Cl.42;Research in the field of artificial intelligence; computer and information technology consultancy services; design
services relating to the development of computerised information processing systems; computer aided industrial analysis
services; engineering project management services; consultation services relating to computer systems; information
technology [it] consultancy; repair of computer software; computer software development for others; computer website
design; installation and maintenance of computer programs.
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Class 99

Priority claimed from 27/08/2020; Application No. : 90140868 ;United States of America

4947216 10/02/2021
[International Registration No. : 1585561]
COGNIZANT TECHNOLOGY SOLUTIONS U.S. CORPORATION
500 Frank W. Burr Boulevard Teaneck NJ 07666 United States of America

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.35;Business consulting and professional business consulting services in the field of business strategy, business
initiatives, digital transformation, information technology, finance and accounting; business consulting services in the
field of organizational change management; program management, namely, business services in the nature of business
process re-engineering services for the implementation, adoption and maintenance of enterprise digital solutions;
providing business advice, consulting, and information in the field of marketing, namely, research, evaluations, and
analytics related to digital advertising, measuring advertising expenditures, measuring audience participation, and
measuring conversion rates; advising on, development of advertising concepts and developing creative advertising
content for digital advertising services; advertising and business advising on the use of AI solutions and data analytics to
measure effectiveness of digital advertising campaigns; advertising and business advising and consulting on the
purchase and sale of digital media inventory for use in generating ad impressions; providing omnichannel marketing
services and marketing strategy; development of business strategy and digital marketing strategy for business;
development of eCommerce business strategy; development of platform-based business analytics solutions, namely,
business consulting regarding the use of analytic models for the understanding and predicting of consumer, business,
and retail market trends and actions; advising on and developing business strategies for enterprise automation, robotics
and AI; advising on business solutions for information management, namely, providing business information management
advice; advising on and developing business strategies for digitization of services/sales; business data analysis; digital
engineering, namely, business process re-engineering services and development of digital business processes; advising
on the introduction of new products and sales channels; advising on and developing strategies for improving customer
service and satisfaction; advising on and developing strategies for the transformation of business support services;
business operations management; business advising on the application of intelligent systems to manufacturing and
logistics operations, namely, manufacturing strategies and supply chain management; business analysis of business
software application portfolios; developing business processes to assist in compliance with regulatory obligations;
providing business information via a website; advising on and developing business strategies for the management of front
office, middle office and back office business functions; business process as a service (bpaas) services featuring supply
chain management services, human resources, marketing, business analytics, and business asset management
outsourcing services; quality engineering, namely, collection and analysis of quality metric data for business purposes;
assurance transformation services, namely, quality management services in the nature of business management services
for establishing business quality policy, and determining business means for implementing those policies to improve
customer satisfaction; business consulting in the field of user acceptance, automation, performance testing and test data
management; business management outsourcing (BMO) services, namely, outsource service provider in the field of
business management; business process outsourcing (BPO) services, namely, outsource service provider in the fields of
business operations, human resources operations in the nature of serving as a human resources department for others,
supply chain operations in the nature of supply chain operations management services, customer service operations in
the nature of customer service management for others and claims processing in the nature of collecting and analyzing
claims data from healthcare and insurance organizations for business purposes; business consulting and business
management services in the fields of blockchain and cryptocurrency; compilation and analysis of business data in the
field of blockchain technology and cryptocurrency; outsource service provider in the field of accounting for businesses.

Cl.42;Information technology consulting services; providing technology information, namely, developing digital
solutions in the nature of digital software platforms for the purpose of improving business management, revenue growth,
operational and administrative efficiency, costs, customer service, and compliance with regulations; design and
development of computer hardware and software; developing IT infrastructure solutions for the purpose of improving
business management, revenue growth, operational and administrative efficiency, costs, customer service, and
compliance with regulations; technical consulting services in the design and implementation of computer-based
information systems for healthcare organizations; designing and developing digital solutions in the nature of digital
software platforms for business information management; development, implementation and technical support, namely,
troubleshooting of computer software problems, of proprietary and third-party software products; designing and
developing artificial intelligence solutions to measure effectiveness of digital advertising campaigns; technical consulting
services in the field of design and development of infrastructure processes in the nature of information technology (IT)
infrastructure processes and engineering processes; technical consulting services in the field of cloud computing
solutions, evaluation and implementation of internet technology and services in the nature of quality evaluation and
implementation of information technology (IT) and internet access software services; consulting in computer hardware
and computer software development; design, development, implementation and configuration of computer software,
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computer hardware and IT infrastructure; scientific and technological services, namely, research and design in the field of
computer datacenter architecture; developing and managing application software for portfolio analysis; design and
development of pre-configured and integrated business technology and software to aggregate, analyze and integrate
customer information for the purpose of business data integration, business data processing, business data analysis, and
customer service; computer systems implementation and integration services; computer software testing services,
namely, testing of integrations, systems, infrastructure, packages, performance and data management; computer
technology support services, namely, monitoring technological functions of computer network systems and help desk
services; providing computer security information consulting; providing on-line non-downloadable software for computer
security; providing on-line non-downloadable software tools for the development of computer security software; platform
as a service (PaaS) services featuring computer software platforms for use by others as a pre-configured and integrated
business technology for management of enterprise applications, custom applications, or development and test
environments; outsource service providers in the field of information technology; software as a service (SaaS), featuring
computer software for transition management in the field of application maintenance, platforms for data acquisition,
ingestion, transformation, aggregation and data science in the field of data and enterprise information management for the
purposes of business transformation, business discovery, business agility, and business reliability and customer
acquisition and servicing of customer insurance policies in the field of insurance; industry-specific technology solutions,
namely, providing on-line non-downloadable software and computer systems integration services for clinical data
management, pharmacovigilance, equity research support, commercial operations, and order management; software as a
service (SaaS) services, namely, hosting software for use by others as pre-configured and integrated technology platforms
to solve specific business problems; providing on-line non-downloadable software featuring artificial intelligence for
conducting advanced product research, analyzing data, and assessing insurance claims; software as a service (SaaS)
services featuring software for database management, data storage, data mining, data access and reporting, scheduling,
data migration, data administration, and data analysis using artificial intelligence and machine learning algorithms;
platform as a service (PaaS) services featuring computer software platform for the hosting and distribution of artificial
intelligence algorithms and related software applications; infrastructure as a service (IaaS) services, namely, providing
virtualized computing resources in the nature of virtual computer systems and virtual computer environments through
cloud computing over the internet; technological consultancy in the fields of blockchain and cryptocurrency development;
provision of advice on design and development of mobile computing platforms to support field sales; designing business
strategies for enterprise automation, robotics and ai; designing business strategies for digitization of services/sales;
designing strategies for improving customer service and satisfaction; designing strategies for the transformation of
business support services; designing business processes to assist in compliance with regulatory obligations; designing
business strategies for the management of front office, middle office and back office business functions.
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Class 99

4947327 19/01/2021
[International Registration No. : 1585528]
ZHONGSHAN GANGKOU JIA YUEN PLASTIC PRODUCTS LTD.
No. 2, Hengfeng 2nd Road, Pujin Industrial Zone, Gangkou Town, Zhongshan City Guangdong Province China

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.8;Hand implements for hair curling; harpoons for fishing; table cutlery [knives, forks and spoons]; depilation
appliances, electric and non-electric; nail files, electric; nail polisher (electric or non-electric); hair clippers for personal
use, electric and non-electric; curling tongs; razors, electric or non-electric; pincers being hand tools.

Cl.10;Galvanic therapeutic appliances; lasers for medical purposes; electric acupuncture instruments; abdominal
corsets; massage apparatus; gloves for massage; esthetic massage apparatus; breast pumps; vibromassage apparatus;
feeding bottles.
Cl.11;Lamps; laundry dryers, electric; air cleaning apparatus; electric fans for personal use; disinfectant apparatus; hot
and cold wipe machine; water purification apparatus; hair dryer for drying animal hair; hair dryers; steam facial apparatus
[saunas].

Cl.35;Online advertising on a computer network; advertising; commercial administration of the licensing of the goods
and services of others; providing business information via a website; sales promotion for others; marketing; provision of
an online marketplace for buyers and sellers of goods and services; procurement services for others [purchasing goods
and services for other businesses]; commercial or industrial management assistance; targeted marketing.
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Class 99

Priority claimed from 24/02/2020; Application No. : 30 2020 102 455 ;Germany

4947451 20/08/2020
[International Registration No. : 1585658]
EVONIK INDUSTRIES AG
Rellinghauser Straße 1-11 45128 Essen Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 091,WEST
BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; chemical
preparations and materials for film, photography and printing; detergents for use in manufacture and industry; chemical
substances, chemical materials and chemical preparations; salts for industrial purposes; starches for use in
manufacturing and industry; putties, and fillers and pastes for use in industry; unprocessed artificial resins, unprocessed
plastics; unprocessed and synthetic resins; filter materials made from chemical and non-chemical substances, included in
this class; fertilisers and chemicals for use in agriculture, horticulture and forestry; fire extinguishing compositions;
tempering and soldering preparations; chemical substances for preserving foodstuffs; chemical and organic compositions
for use in the manufacture of food and beverages; tanning substances; adhesives used in industry.

Cl.2;Dyes, colorants, pigments and inks, namely metallic inks and printing inks; food and beverage colorings; thinners
and thickeners for coatings, dyes and inks, namely metallic inks and printing inks; coatings; metal in foil and powder form
for use in painting, decorating, printing and art; paints and washes; lacquers and varnishes; preservatives; raw natural
resins.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive
preparations; soaps; perfumery; essential oils and aromatic extracts; cleaning and fragrancing preparations; cosmetics;
toiletries; animal grooming preparations; hair lotion; dentifrices; tailors" and cobblers" wax.
Cl.4;Industrial oils and greases; lubricants and industrial greases, waxes and fluids; dust absorbing, wetting and binding
compositions; fuels (including motor spirit) and illuminants; electrical energy; candles and wicks for lighting.
Cl.5;Pharmaceuticals; medical and veterinary preparations; hygienic preparations and articles; sanitary preparations for
medical purposes; foodstuffs and dietetic substances for medical or veterinary purposes; dietary supplements and dietetic
preparations; infant formula; dietary supplements for humans and animals; plasters, materials for dressings; material for
stopping teeth, dental wax; dental preparations and articles, and medicated dentifrices; disinfectants; preparations for
destroying vermin; pest control preparations and articles; fungicides, herbicides; animal feed and foodstuff for fish and
aquaculture, namely, amino acids, peptides and proteins.
Cl.6;Common metals and their alloys; building and construction materials and elements of metal; unwrought or semiwrought common metals; metal hardware; doors, gates, windows and window coverings of metal; statues and works of art
of common metals; containers of metal for storage, transport and packaging; structures and transportable buildings of
metal; materials of metal for railway tracks; non-electric cables and wires of common metal; ironmongery, small items of
metal hardware; pipes and tubes of metal; safes; ores.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking
(supervision), life-saving and teaching apparatus and instruments; optical devices, enhancers and correctors; safety,
security, protection and signalling devices; diving equipment; navigation, guidance, tracking, targeting and map making
devices; measuring, detecting, monitoring and controlling devices; scientific research and laboratory apparatus,
educational apparatus and simulators; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling electricity; scientific and laboratory devices for treatment using electricity; apparatus,
instruments and cables for electricity; apparatus for recording, transmission or reproduction of sound or images;
information technology and audio-visual, multimedia and photographic devices; magnetic data carriers, recording discs;
compact discs, DVDs and other digital recording media; recorded content; magnets, magnetizers and demagnetizers;
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers;
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computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; medical and veterinary apparatus and
instruments; physical therapy equipment; automatic analyzers for medical diagnosis; artificial limbs, eyes and teeth;
orthopedic articles; prosthetics and artificial implants; suture materials.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these
materials; plastics and resins in extruded form for use in manufacture; resins in extruded form; semi-worked plastic
substances; packing, stopping and insulating materials; seals, sealants and fillers; flexible pipes, tubes and hoses, not of
metal; flexible pipes, tubes, hoses and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic;
unprocessed and semi-processed materials, not being designed for a specific use, included in this class, namely
polyester, mineral fibers, elastomers, fibres impregnated with artificial resins, synthetic and composite materials, namely
carbon fibres, cellulose acetate, fibreglass and glass wool, cast nylon for use in manufacture, chemical fibres not for
textile use, microporous synthetic sheets for the manufacture of protective clothing, protective work clothing, rainproof
clothing, and for use in manufacture, microporous synthetic strips for the manufacture of protective clothing, selflubricating cast nylon for use in manufacture, synthetic fibres, other than for textile use, viscose sheets, other than for
packing; viscose sheets [semi-finished product], yarns of ceramic fibres [other than for use in textiles], semi-worked
synthetic resins, semi-worked plastic substances, shock-absorbing and packing materials, vibration dampers, membranes
and semi-processed synthetic filtering materials, adhesive tapes, strips, bands and films, clutch and brake linings, tire
restoration and repair materials, anti-corrosion tape, foam for flower arrangements; rubber pouches; protective articles of
rubber; rubber bands for for commercial and industrial uses; decorative articles [badges] made of rubber, figurines made
from rubber; decorative plastics films being semi-finished products; parts and fittings for all the aforesaid goods, included
in this class.

Cl.19;Building and construction materials and elements, not of metal; concrete building materials; concrete; aggregate
materials for use in concrete; doors, gates, windows and window coverings, not of metal; asphalt; pitch; bitumen;
unprocessed and semi-processed materials, not adapted for a specific use, included in this class, namely pitch, tar,
bitumen and asphalt, stone, rock, clay and minerals, wood and artificial wood; structures and transportable buildings, not
of metal; monuments, not of metal; statues and works of art made of materials such as stone, concrete and marble,
included in the class.
Cl.31;Agricultural, horticultural and forestry products and grains (not included in other classes); live animals; fresh
fruits and vegetables; seeds, live plants and flowers; animal foodstuffs, in particular for animals and aquaculture; malt for
animals.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing services and reporting;
translation and interpretation.
Cl.42;Scientific and technological services; industrial analysis and research services; IT services, namely development,
programming and implementation of computer software, development of computer software, hosting, software as a
service (SaaS) and rental of computer software, rental of computer hardware and facilities, IT consultancy and information,
IT security, protection and restoration, data duplication and conversion, data coding, computer analysis and diagnostics,
research and development, and implementation of computers and computer systems, computer project management, data
mining, digital watermarks, computer services, technological services relating to computers, computer network services,
updating of memory banks of computer systems, data migration, updating of websites, for others, monitoring of computer
systems by remote access; testing, authentication and quality control; design services.

Cl.44;Animal healthcare services; agriculture, aquaculture, horticulture and forestry services; animal grooming; human
healthcare services; human hygiene and beauty care.

7551

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 08/10/2020; Application No. : 018319083 ;European Union

4952129 02/12/2020
[International Registration No. : 1585986]
AIRINSPACE S.E
14 rue Jean Monnet F-78990 ELANCOURT France

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water distribution and
sanitary installations; air-conditioning apparatus or installations; freezers; flashlights; electric coffee machines; cookers
(cooking stoves); lighting apparatus for vehicles; heating or air-conditioning installations for vehicles; air or water
purifying apparatus and machines; sterilizers; tanning apparatus.

Cl.20;Furniture, mirrors, picture frames; works of art made of wood, wax, plaster, cork, reed, cane, wicker, horn, bone,
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, substitutes for all these materials or of plastic materials;
hangers for clothing; chests of drawers; cushions; shelves; packaging containers of plastic materials; armchairs; seats;
bedding (excluding bed linen); massage tables; hospital beds; mattresses; funerary urns; plate racks; wickerwork; boxes
of wood or plastic.
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Class 99

Priority claimed from 29/07/2020; Application No. : 018280219 ;European Union

4953183 25/11/2020
[International Registration No. : 1586375]
TRÜTZSCHLER GMBH & CO. KG
Duvenstr. 82-92 41199 Mönchengladbach Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.7;Textile production machines; machines and equipment for the textile industry; carding machines; flat bars for use in
textile machines; fittings for use in textile machines, including flat tops; needles for rollers; circular combs for comb
machines; fixed combs for comb machines; regulating devices for fibre ribbons; draw frame slivers; chute feeds for cards;
cleaning installations; fibre waste cleaners (machines); waste storage; waste opener; dust and waste filters for use in
textile machines; material transport ventilators; dust fans (parts of machines); dust cleaning machines; opening machines
for natural and/or synthetic fibres; opening and cleaning machines for natural fibres including cotton and/or synthetic
textile fibres; waste cleaning machines; dust piping; material transport piping; mixing machines; trails; pot transport
systems; foreign parts separator; heavy parts separator; metal separator; air volume separator; air volume divider;
combing machines; strip winders; machines for doubling and stretching bands of fibre; all the aforesaid goods for use
with textile machines, in textile machine installations and/or being parts of the aforesaid goods.

Cl.9;Control and regulating devices; fibre sliver information systems consisting of checking (supervision) apparatus for
monitoring, display and storage of sliver count, sliver evenness, sliver quality, fibre thickness and fibre moisture; checking
(supervision) apparatus and checking (supervision) systems consisting thereof for quality and product monitoring;
programs, in particular apps for displaying and/or configuring textile machine installations and textile machines, data
relating to installations and machines of the aforesaid kind, and production data on or in data processing devices,
including mobile end terminals; all of the aforesaid goods being for use in textile machines and textile machine
installations; sensors for detecting nits or foreign parts.
Cl.23;Yarns and threads for textile use.
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Class 99

Priority claimed from 15/06/2020; Application No. : 4-2020-22192 ;Viet Nam

4953257 27/11/2020
[International Registration No. : 1586341]
DAESANG CORPORATION
26, Cheonho-daero, Dongdaemun-gu Seoul Republic of Korea

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.1;Surface-active chemical agents; adhesives for industrial purposes; putty; fertilizers; food preservatives; artificial
sweeteners [chemical preparations]; unsaturated polyester resins; cultures of microorganisms, other than for medical and
veterinary use; plant growth regulators; glutamine for food industry; lysine for food industry; arginine for food industry;
amino acid for food industry; isoleucine for food industry; phenylalanine for food industry.

Cl.5;Glutamine preparations for medical purposes; lysine preparations for medical purposes; mineral food supplements;
arginine preparations for medical purposes; amino acid preparations for medical purposes; food for babies (except lacteal
flour for babies); isoleucine preparations for medical purposes; phenylalanine preparations for medical purposes;
nutritional supplements consisting primarily of glutamine for medical purposes; nutritional supplements consisting
primarily of lysine for medical purposes; nutritional supplements consisting primarily of leucine for medical purposes;
nutritional supplements consisting primarily of methionine for medical purposes; lacteal flour for babies; nutritional
supplements consisting primarily of tryptophan for medical purposes; medicated nutritional additives to animal feed.

Cl.31;Unprocessed cereals; animal feed; glutamine for use as additives to foodstuffs for animals, not for medicated
purposes; lysine for use as additives to foodstuffs for animals, not for medicated purposes; amino acids for use as
additives to foodstuffs for animals, not for medicated purposes; seaweed, unprocessed, for human or animal
consumption; non-medicated nutritional additives to animal feed.
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Class 99

Priority claimed from 25/08/2020; Application No. : 30 2020 111 667 ;Germany

4954080 22/12/2020
[International Registration No. : 1586669]
KARL STORZ SE & CO. KG
Dr. Karl-Storz-Str. 34 78532 Tuttlingen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical, weighing, measuring, signaling, life-saving and teaching
apparatus and instruments; measuring, detection and monitoring and checking devices, namely control and regulating
devices; optical devices and equipment, amplifiers and correctors; engine control devices; intelligent engine control
devices; engine control unit; electronic engine control systems and devices; apparatus for recording, transmission or
reproduction of data, sound or images; navigation, orientation, location tracking, targeting and mapping devices; magnetic
data carriers; computer software; computer; computer hardware; data processing hardware; endoscopes and endoscopic
devices other than for medical purposes; industrial endoscopes, not for medical purposes; parts and accessories for all
the aforesaid goods, included in this class.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; medical instruments and apparatus, in
particular surgical apparatus; diagnostic apparatus for medical purposes; endoscopes and endoscopic devices for
medical and surgical purposes; medical apparatus and instruments.

Cl.16;Paper and cardboard, namely file covers, file folders, albums, display cards [stationery], almanacs; printed matter;
brochures; prospectuses; catalogs; bookbinding articles; photographs; stationery; instructional and teaching material
(except apparatus); plastic packaging materials; bags, pouches and goods for wrapping, wrapping and filing of paper,
cardboard or plastic; cardboard packaging material.
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Class 99

4954123 31/03/2021
[International Registration No. : 1533058]
ROCHE DIABETES CARE GMBH
Sandhofer Strasse 116 68305 Mannheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements and dietetic preparations; diagnostic preparations and materials; pharmaceuticals and natural
remedies.

Cl.9;Computer software; recorded content; measuring, detecting and monitoring instruments, indicators and controllers.
Cl.10;Medical and veterinary apparatus and instruments; diagnostic, examination, and monitoring equipment.
Cl.41;Education, entertainment and sport services; distance learning services provided online; provision of on-line
entertainment; provision of online training; providing online courses of instruction.

Cl.44;Human healthcare services; medical services.
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Class 99

Priority claimed from 07/04/2020; Application No. : 018222061 ;European Union

4954250 12/08/2020
[International Registration No. : 1586534]
HOFFMANN GMBH QUALITÄTSWERKZEUGE
Haberlandstr. 55 81241 München Germany

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
Subramaniam & Associates of M3M Cosmopolitan, 7th Floor, Sector 66, Golf Course Extension Road Gurugram – 122001 National
Capital Region India

Proposed to be Used
IR DIVISION
Cl.1;Adhesives used in industry; putties, and fillers and pastes for use in industry; chemical substances, chemical
materials and chemical preparations.

Cl.3;Cloths impregnated with polishing preparations for cleaning, abrasive sponges, included in this class; abrasive
paper (sandpaper), grinding preparations, grinding preparations; polishing preparations, abrasive cloth; cleaning
preparations; cleaning sprays; rust remover sprays.
Cl.4;Lubricants, industrial greases, waxes and fluids; preservatives for metals [oils]; products for protecting concrete
[oils]; lubricating sprays; all purpose penetrating and lubricating oil.

Cl.5;Plasters, materials for dressings, dressings, medical, filled first aid boxes; medicated skin protection creams;
medicated eyewash solution; cooling sprays for medical purposes.

Cl.6;Signboards of metal; tool storage containers, in particular of metal, for storing tools and technical equipment;
workbenches of metal; stepladders of metal; steps [ladders], made principally of metal; step ladders of metal; tanks of
metal; metal tool boxes.

Cl.7;Machine operated tools for all kinds of materials; machines and machine tools for metalworking, woodworking and
plastic processing, in particular battery machines, drilling machines, angle grinders, hand-held sawing machines, belt
sanding machines, core drilling machines, compressed air machines; polishing and abrasive belts [parts of machines];
polishing and abrasive sleeves [parts of machines]; polishing and abrasive brushes [parts of machines]; polishing and
abrasive pins [parts of machines]; polishing and abrasive strips [parts of machines]; polishing and abrasive discs [parts of
machines]; machine-operated tools for materials of all kinds, in particular tools with polishing and abrasive belts,
polishing and abrasive sleeves, polishing and abrasive brushes, polishing and abrasive pins, polishing and abrasive
strips, polishing and abrasive discs, included in this class; cutting, drilling, abrading, sharpening and surface treatment
machines and apparatus; gaskets for internal combustion engines; mechanical seals [machine parts]; mechanical
sprayers; pumps, compressor and blowers, and accessories therefor; screwdrivers, pneumatic; portable air-powered
tools; air spray guns; hose reels, mechanical; compressed air couplings; vacuum cleaner hoses; pneumatic hoses;
compressed air hoses; compressed-air pistols.

Cl.8;Hand tools for all kinds of materials; hand-operated polishing and abrasive tools, namely polishing and abrasive
belts, polishing and abrasive sleeves, polishing and abrasive brushes, polishing and abrasive pins, polishing and abrasive
strips, polishing and abrasive discs; hand-operated tools for materials of all kinds, in particular tools with polishing and
abrasive belts, polishing and abrasive sleeves, polishing and abrasive brushes, polishing and abrasive pins, polishing and
abrasive strips, polishing and abrasive discs, included in this class; emery boards; sanding blocks; hand operated
sprayers.

Cl.9;Measuring apparatus and hand-held measuring equipment; optical apparatus and instruments, optical magnifying
apparatus and instruments, in particular magnifying glasses and microscopes; protective work clothing, in particular
protective suits, in particular against fire and chemicals, protective shoes, safety shoes, protective gloves; head
protection, in particular protective helmets; safety goggles; head mounts for protective visors; protective masks, in
particular respiratory masks, welding masks; safety devices, safety apparatus and safety instruments for fall protection
systems for persons; restraints (safety -), protective nets; all the aforesaid goods for the safety of persons or for securing
equipment; safety cable devices and equipment for fall-arrest systems for persons; horizontal and vertical fall-arrest
systems; abseil rescue apparatus; eyewash devices; respiratory apparatus and respiratory masks, except for artificial
respiration; software, in particular application software (apps); model-based operating software systems and data
collections for the simulation of tool machining processes; computer software; data carriers, in particular data carriers
containing information; anti-dazzle shades; accessory mounts for helmets; batteries; optical lanterns; lamps for use as
warning beacons.
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Cl.10;Dispensers for ear protection devices for medical purposes; hearing protection means, in particular protective
earplugs, protective ear flanges, protective earmuffs (ear protection devices in the form of headphones).

Cl.11;Helmet lights; electric torches; lighting and lighting reflectors; head torches; LED luminaires; spotlights; LED
spotlights; luminaires.

Cl.16;Self-adhesive tapes for stationery use; color pencils; highlighter pens; brush pens; decorators" paintbrushes;
house painters" rollers; paint roller handles; stickers [stationery].

Cl.17;Joint packings; sealant materials and fittings; adhesive tapes, strips, bands and films for industrial purposes;
compressed air pipe fittings, not of metal; non-metal fittings for flexible compressed air pipes; flexible pipes, tubes, hoses
and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic.
Cl.18;Tool bags of leather and imitations of leather; garment bags.
Cl.20;Work benches of wood and/or of metal; chests of drawers of metal for storing tools and technical equipment; step
ladders made of wood; stepladders of wood; office furniture; workshop furniture; office armchairs and workshop chairs;
desks; tool storage cabinets, in particular of metal, for storing tools and technical equipment.

Cl.25;Clothing, in particular jackets (clothing), uniform jackets, shell jackets, soft-shell jackets, insulating jackets,
industrial jackets, work jackets and work trousers, trousers, uniform trousers, overalls, service trousers, functional
clothing, undergarments, socks, outerwear, in particular t-shirts, polo shirts, jumpers (pullovers), sweatshirts, hoodies,
cardigans, vests; shoes, in particular occupational footwear; caps [headwear]; headbands [clothing].
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Class 99

Priority claimed from 18/06/2020; Application No. : UK00003502052 ;United Kingdom

4954285 19/11/2020
[International Registration No. : 1586757]
BUMBLE HOLDING LIMITED
The Broadgate Tower, Third Floor, 20 Primrose Street LONDON EC2A 2RS United Kingdom

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.41;Entertainment and education services; hosting seminars, educational presentations and discussion groups and
providing training in the fields of personal development, career development, relationship building, training, recruiting,
business consulting, business development, and networking and providing information thereof; electronic publishing
services for others; electronic and online publishing services; hosting of exhibitions, conferences and seminars and
networking events for cultural purposes; hosting of conferences and seminars for business purposes; organising and
conducting online educational and training events including virtual meetings and seminars; providing electronic
publications (not downloadable); writing of texts, other than publicity texts; social club services for entertainment
purposes; publication of documents in the field of social affairs; publishing services; electronic games services, including
provision of computer games on line or by means of a global computer network; providing on-line computer games;
providing online games; information services relating to entertainment or education, provided on-line from a computer
database or the internet; information, advisory and consultancy services relating to all the aforesaid.

Cl.42;Computer services, namely, hosting virtual communities for registered users to organize groups and events,
participate in discussions, form virtual communities, and engage in social and community networking; computer services,
namely, hosting online web facilities for others for organizing and conducting meetings, events and interactive
discussions relating to social introductions and dating via communication networks; application service provider (asp)
services, namely, hosting computer software applications of others; application service provider (asp) featuring digital
mapping software for use in the fields of geographic information systems and location-based services, namely, computer
graphics software and computer software for providing information concerning location of persons and assets to facilitate
social introductions and dating; application service provider (asp) featuring software to enable or facilitate the uploading,
downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing electronic media or
information over communication networks; providing temporary use of non-downloadable software and applications for
social networking, creating a virtual community, and transmission of data, text, information, messages, images, graphics,
photographic images, video, audio and audiovisual content relating to social introductions and dating; computer services
in the nature of customized web pages featuring user-defined or specified information including personal profiles, audio,
video, photographic images, text, graphics and data relating to social introductions and dating; hosting a web site
featuring technology that enables online users to create personal profiles featuring social networking information and to
transfer and share such information among multiple websites to facilitate social introductions and dating; hosting on-line
web facilities for others for organising and conducting meetings, gatherings and interactive discussions relating to social
introductions and dating; hosting an online website community for registered users to share information, photos, audio
and video content for the purposes of social introduction and dating; creating and maintaining blogs relating social
introductions and dating for others; all of the aforesaid services relating to purposes of social introduction and dating;
design and graphic design for the creation of web sites; creating, maintaining and hosting the web sites of others; design
and development of computer hardware and software; application service provider services; software as a service [saas];
providing search engines for the internet; providing search engines for obtaining data via communications networks;
computer services, namely, creating computer netword-based indexes of information for the analysis of data; data mining;
research in the field of social media; information, advisory and consultancy services relating to all the aforesaid.

Cl.45;Online dating, friendship, introduction and social networking services; internet based dating services; online
social networking and dating services accessible by means of downloadable mobile applications; social introduction
agencies; personal introduction services by computer; internet based personal introduction services; internet based
dating, matchmaking and personal introduction services; providing information in the field of personal development,
namely self-improvement, self-fulfillment, charitable, philanthropic, volunteer, public and community services, and
humanitarian activities; licensing of computer software and other technology; online and internet based social
introduction, friendship, social networking and dating services; match making services; social introduction, social
networking and dating services and information, advisory and consultancy services relating to all the aforesaid.
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Class 99

Priority claimed from 19/08/2020; Application No. : 2020/94887 ;Turkey

4954356 31/08/2020
[International Registration No. : 1585868]
EVYAP SABUN MALAYSIA SDN.BHD
Plo 70 Jalan, Nibong 4, Tanjung Langsat Industrial Complex, 91700 Pasir Gudang Johor Darul Takzim Malaysia

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial
resins and unprocessed plastics; soap noodles as raw products, soap noodles being bases for soap products, soap
noodles, for use in industry; soap noodles as semi-manufactured product.

Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents; soaps; soap primarily
consisting of soap noodles.
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Class 99

Priority claimed from 07/09/2020; Application No. : 2020/103933 ;Turkey

4956179 23/11/2020
[International Registration No. : 1586821]
HOMEND ELEKTRONIK DAYANIKLI TÜKETIM CIHAZLARI SANAYI VE TICARET ANONIM SIRKETI
Cumhuriyet Mahallesi Yeni Yol 1 Sokak Now Bomonti Apt. No :2/12 Adres Kod: 3371525803 Sisli ISTANBUL Turkey

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and
minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in construction; bulldozers,
diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines,
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting,
loading and transmission purposes; elevators, escalators and cranes; machines and robotic mechanisms (machines) for
use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits,
vegetables and food; engines and motors, other than for land vehicles, parts and fittings therefor; hydraulic and pneumatic
controls for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, gearboxes, other
than for land vehicles, gearboxes, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for
engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds
for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land
vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, injectors for land
vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for land vehicle
engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle engines;
bearings (parts of machines), roller or ball bearings; machines for mounting and detaching tires; alternators, current
generators, electric generators, current generators operated with solar energy; painting machines, automatic spray guns
for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers (machines),
electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw
machines, spiral machines, compressed air machines, compressors (machines), vehicle washing installations, robotic
mechanisms (machines) with the abovementioned functions; electric and gas-operated welding apparatus, electric arc
welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial
robots (machines) with the abovementioned functions; printing machines; packaging machines, filling, plugging and
sealing machines, labellers (machines), sorting machines, industrial robots (machines) with the abovementioned
functions, electric packing machines for plugging and scaling of plastics; machines for textile processing, sewing
machines, industrial robots (machines) with the abovementioned functions; fuel dispensing pumps for service stations,
self-regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff,
washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning machines for
cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; galvanizing and
electroplating machines; electric door openers and closers; joints (parts of engines).

Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious
metals; side arms and blades (weapons); tools and apparatus included in this class for personal beauty care use; tools
and apparatus included in this class for shaving, epilation, manicure and pedicure, electric hand implements for
straightening and curling hair, scissors; hand-operated [non-electric] hand tools included in this class for the repair of
machines, apparatus and vehicles and for use in construction, agriculture, horticulture and forestry, none of them being
power tools; electric or non-electric irons; steam irons.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating installations using solid, liquid or
gas fuels or electricity, central heating boilers, boilers for heating installations, radiators [heating], heat exchangers, not
parts of machines, stoves, kitchen stoves, solar thermal collectors [heating]; steam, gas and fog generators, steam boilers,
other than parts of machines, acetylene generators, oxygen generators, nitrogen generators; installations for airconditioning and ventilating; cooling installations and freezers; electric and gas-powered devices, installations and
apparatus for cooking, drying and boiling; cookers, electric cooking pots, electric water heaters, barbecues, electric
laundry driers; hair driers; hand drying apparatus; sanitary installations, taps [faucets], shower installations, toilets [water7561

closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary installations];
water softening apparatus; water purification apparatus; water purification installations; waste water purification
installations; electric bed warmers and electric blankets, not for medical use; electric pillow warmers; electric or nonelectric footwarmers; hot water bottles; filters for aquariums and aquarium filtration apparatus; industrial type installations
for cooking, drying and cooling purposes; pasteurizers and sterilizers.

Cl.21;Hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, nonelectric polishing machines for household purposes, brooms for carpets, mops; toothbrushes, electric toothbrushes,
dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, included in this class,
[other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, nonelectric cooking utensils; ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers;
cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation; ornaments
and decorative goods of glass, porcelain, earthenware or clay, included in this class, namely statues, figurines and vases;
mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly catchers, fly swatters; perfume
burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing appliances, powder puffs, toilet
cases; nozzles for sprinkler hose, nozzles for watering cans, watering devices, garden watering cans; unworked or semiworked glass, except building glass, mosaics of glass and powdered glass for decoration, except for building, glass wool
other than for insulation or textile use.

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes; curtains, bed
covers, sheets (textile), pillowcases, blankets, quilts, towels; flags, pennants, labels of textile; swaddling blankets.

Cl.35;Advertising, marketing and public relations, organization of exhibitions and trade fairs for commercial or
advertising purposes, office functions, secretarial services, arranging newspaper subscriptions for others, compilation of
statistics, rental of office machines, systemization of information into computer databases, telephone answering for
unavailable subscribers, business management, business administration and business consultancy, accounting,
commercial consultancy services, personnel recruitment, personnel placement, employment agencies, import-export
agencies, temporary personnel placement services, auctioneering, the bringing together, for the benefit of others, of a
variety of goods, namely, machines, machine tools and industrial robots for processing and shapingwood, metals, glass,
plastics and minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in construction
namely bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling machines, rock
drilling machines, road sweeping machines, lifting, loading and transmission machines and robotic mechanisms
(machines) for lifting, loading and transmission purposes namely elevators, escalators and cranes, machines and robotic
mechanisms (machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for
processing cereals, fruits, vegetables and food, engines and motors, other than for land vehicles, parts and fittings
therefor namely hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for
engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines,
turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for
land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads
for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land
vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle
engines, valves for land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking
plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, machines for mounting and detaching
tires, alternators, current generators, electric generators, current generators operated with solar energy, painting
machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric
adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric hand drills,
electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), vehicle
washing installations, robotic mechanisms (machines) with the abovementioned functions, electric and gas-operated
welding apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes
for welding machines, industrial robots (machines) with the abovementioned functions, printing machines, packaging
machines, filling, plugging and scaling machines, labellers (machines), sorting machines, industrial robots (machines)
with the abovementioned functions, electric packing machines for plugging and scaling of plastics, machines for textile
processing, sewing machines, industrial robots (machines) with the abovementioned functions, pumps other than parts of
machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen machines for
chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, dishwashers,
spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum cleaners and parts
thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers and closers, joints
(parts of engines), forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of
precious metals, side arms and blades (weapons), tools and apparatus included in this class for personal beauty care use
namely tools and apparatus included in this class for shaving, epilation, manicure and pedicure, electric hand implements
for straightening and curling hair, scissors, hand-operated [non-electric] hand tools included in this class for the repair of
machines, apparatus and vehicles and for use in construction, agriculture, horticulture and forestry, none of them being
power tools, electric or non-electric irons, steam irons, lighting installations, lights for vehicles and interior-exterior
spaces, heating installations using solid, liquid or gas fuels or electricity, central heating boilers, boilers for heating
installations, radiators [heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal collectors
[heating], steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, oxygen
generators, nitrogen generators, installations for air-conditioning and ventilating, cooling installations and freezers,
electric and gas-powered devices, installations and apparatus for cooking, drying and boiling namely cookers, electric
cooking pots, electric water heaters, barbecues, electric laundry driers, hair driers, hand drying apparatus, sanitary
installations, taps [faucets], shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet
seats, sinks, wash-hand basins [parts of sanitary installations], water softening apparatus, water purification apparatus,
water purification installations, waste water purification installations, electric bed warmers and electric blankets, not for
medical use, electric pillow warmers, electric or non-electric footwarmers, hot water bottles, filters for aquariums and
aquarium filtration apparatus, industrial type installations for cooking, drying and cooling purposes, pasteurizers and
sterilizers, hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, nonelectric polishing machines for household purposes, brooms for carpets, mops, toothbrushes, electric toothbrushes,
dental floss, shaving brushes, hair brushes, combs, non-electric household or kitchen utensils, included in this class,
[other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-
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electric cooking utensils, ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers,
cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation, ornaments
and decorative goods of glass, porcelain, earthenware or clay, included in this class, namely statues, figurines and vases,
mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly catchers, fly swatters, perfume
burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing appliances, powder puffs, toilet
cases, nozzles for sprinkler hose, nozzles for watering cans, watering devices, garden watering cans, unworked or semiworked glass, except building glass, mosaics of glass and powdered glass for decoration, except for building, glass wool
other than for insulation or textile use, woven or non-woven textile fabrics, textile goods for household use, not included in
other classes namely curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, towel, flags, pennants, labels of
textile, swaddling blankets, enabling customers to conveniently view and purchase those goods, such services may be
provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Class 99

Priority claimed from 09/09/2020; Application No. : 40202018751P ;Singapore

4956258 05/03/2021
[International Registration No. : 1585865]
SINGAPORE TELECOMMUNICATIONS LIMITED
31 EXETER ROAD, COMCENTRE Singapore 239732 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software platforms; mobile applications; computer application software for mobile
phones; computer game software, downloadable; computer game cartridges; downloadable computer game software;
computer programs for video and computer games; electronic game programs; electronic game software for mobile
phones; video games software; virtual reality game software; computer programs, recorded; downloadable image files;
downloadable music files; memory cards; computer memory devices; computers; computer hardware; monitors [computer
hardware]; computer mice; headphones; mobile phones; computer keyboards; virtual reality headsets.

Cl.41;Entertainment; sporting and cultural activities; gaming services; game services provided online from a computer
network; organisation of games; providing online computer games; electronic games services provided by means of a
global communication network; presentation of live performances; organization of competitions [education or
entertainment]; organization, arranging and conducting of sports competitions; production of shows; production of radio
and television programs; booking of seats for shows; ticket agency services [entertainment]; education; providing of
training; organisation of training courses; arranging, conducting and organization of seminars; arranging, conducting and
organization of workshops; arranging and conducting of conferences, congresses and symposiums; organisation of
exhibitions for cultural or educational purposes; fan club services [entertainment]; organisation of fan clubs; providing
online electronic publications, not downloadable; providing online videos, not downloadable; providing online music, not
downloadable; digital video, audio and multimedia entertainment publishing services; providing user rankings for
entertainment or cultural purposes.
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Class 99

Priority claimed from 08/06/2020; Application No. : 018250470 ;European Union

4956449 03/12/2020
[International Registration No. : 1586709]
ST-TEMPLIN AUTOMOTIVE GMBH
Domänenweg 1 31863 Coppenbrügge DE

Address for service in India/Attorney address:
D.P. AHUJA & CO.
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Motor and engine parts of all kinds; radiators [cooling] for motors and engines; filters for cleaning cooling air, for
engines; engine bearings.

Cl.9;Conductors, switches and relays, sensors, actuators, valves, electric regulating and control devices, including
processes and sensors therefor for steering and control of vehicles, for regulating and controlling brakes, gears, chassis
and exhaust gases; voltage regulators for vehicles; electric and electronic measuring, controlling and regulating apparatus
for vehicle assembly, electric starters for motors and motorised generators; sensor, regulating and control systems.

Cl.11;Vehicle headlamps; reflectors for vehicles; lighting installations for vehicles.
Cl.12;Vehicles for locomotion by land, in the air and by water, and parts and fittings therefor, included in class 12,
including automobiles and parts thereof; motors for land vehicles; car parts and car accessories, included in class 12;
vehicle chassis and parts therefor (included in class 12); vehicle brakes and parts thereof; main brake cylinders, brake
shoes, brake facings, brake pads, brake boosters, brake calipers, brake disks, brake hoses, brake shoes, brake drums for
vehicles; brake boosters, brake pressure regulators, adjustable brake pedals, hydraulic, pneumatic, mechanical regulators,
boosters, positioning elements and transducers, including brake power transducers, brake caliper supports and/or
steering knuckles and parts thereof, all of the aforesaid goods being parts of vehicle brakes; regulated and non-regulated
electromechanical and electrohydraulic steering mechanisms and parts thereof for vehicles; transmission belts for land
vehicles, namely, axles and axle modules, axle boots, drive belts, driving belts, fan belts, v-ribbed belts, variator belts,
timing belts, synchronous belts, nap belts, double-sided belts, flat belts; brake hoses, fuel hoses, charge-air hoses, oil
hoses, hydraulic hoses, as fittings and accessories for vehicles included in class 12; couplings and transmission devices,
including clutches for land vehicles, active and passive, regulated and non-regulated dampers and springs for vehicles,
wheels and parts therefor, in particular air pressure springs and gas springs, air supply units for air spring systems, shock
absorbers and suspension struts for vehicles, shock absorbing springs for vehicles, vehicle suspension springs, vibration
dampers and rotary vibration dampers for vehicles, vehicle motors and engines, steering apparatus, vehicle cabs and
driver seats.
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Class 99

Priority claimed from 25/08/2020; Application No. : 30 2020 111 664 ;Germany

4956459 22/12/2020
[International Registration No. : 1586483]
KARL STORZ SE & CO. KG
Dr. Karl-Storz-Str. 34 78532 Tuttlingen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
2B, Ground Floor, Solitaire Plaza, M G Road, Gurgaon 122002

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical, weighing, measuring, signaling, life-saving and teaching
apparatus and instruments; measuring, detection and monitoring and checking devices, namely control and regulating
devices; optical devices and equipment, amplifiers and correctors; engine control devices; intelligent engine control
devices; engine control unit; electronic engine control systems and devices; apparatus for recording, transmission or
reproduction of data, sound or images; navigation, orientation, location tracking, targeting and mapping devices; magnetic
data carriers; computer software; computer; computer hardware; data processing hardware; endoscopes and endoscopic
devices other than for medical purposes; industrial endoscopes, not for medical purposes; parts and accessories for all
the aforesaid goods, included in this class.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; medical instruments and apparatus, in
particular surgical apparatus; diagnostic apparatus for medical purposes; endoscopes and endoscopic devices for
medical and surgical purposes; medical apparatus and instruments.

Cl.16;Paper and cardboard, namely file covers, file folders, albums, display cards [stationery], almanacs; printed matter;
brochures; prospectuses; catalogs; bookbinding articles; photographs; stationery; instructional and teaching material
(except apparatus); plastic packaging materials; bags, pouches and goods for wrapping, wrapping and filing of paper,
cardboard or plastic; cardboard packaging material.
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Class 99

Priority claimed from 08/06/2020; Application No. : 88953145 ;United States of America

4956492 02/12/2020
[International Registration No. : 1586923]
CONTROL COMPONENTS INC.
22591 Avenida Empresa Rancho Santa Margarita CA 92688 US

Address for service in India/Agents address:
ARCHER & ANGEL.
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.7;Valve closure mechanisms, namely, pneumatic and hydraulic valve actuators; pneumatic valve actuators, hydraulic
valve actuators, and linear actuators; control valves for isolating the flow of gases and liquids; valves being parts of
machines; ball valves being parts of machines; butterfly valves being parts of machines; valves to control flow, pressure,
temperature and liquid level being parts of machines used in the field of severe service applications and critical
applications in petrochemical, power and nuclear industries; valve trims being parts of valves in the nature of component
parts of valves being parts of machine; valve positioners as parts of machines in the nature of component parts of valves
being parts of machines; control and regulating apparatus and instruments namely, valves being parts of machines and
pneumatic and hydraulic actuators for valves; ball valves being parts of machines; butterfly valves being parts of
machines; replacement parts and fittings for all the aforesaid goods.

Cl.9;Automatic valves, namely, solenoid valves; electronic valves; control valves for isolating the flow of gases and
liquids, namely, control valves for stopping and regulating the flow of gases and liquids.
Cl.40;Manufacturing of valves, valve trims and parts for valves to order and/or specification of others; custom
manufacture of valves, valve trims and parts for valves; assembly of products for others; custom additive manufacturing;
custom additive manufacturing of valves, parts for valves and valve trims; custom 3D printing; contract manufacturing in
the field of severe service applications and critical applications in petrochemical, power and nuclear industries, namely, in
the fields of valves, valve trims and parts for valves; subcontracted manufacturing in the nature of contract manufacturing
in the field of severe service applications and critical applications in petrochemical, power and nuclear industries, namely,
in the field of valves, valve trims and parts for valves; custom additive manufacturing for others, namely, fabrication of
metal and plastic components using additive manufacturing, casting, moulding, shaping, rapid manufacturing and rapid
prototyping techniques; information, advisory and consultancy services relating to the aforesaid services.
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Class 99

Priority claimed from 26/08/2020; Application No. : 90139988 ;United States of America

4958960 19/10/2020
[International Registration No. : 1587508]
MARSH & MCLENNAN COMPANIES, INC.
1166 Avenue of the Americas New York NY 10036 United States of America

Address for service in India/Attorney address:
SRIJOY DAS
102B, Beverly Park - 1, M. G. Road, Gurgaon - 122002, Haryana

Proposed to be Used
IR DIVISION
Cl.35;Business services, namely, business advisory services in the areas of business risk, strategy, human capital,
insurance and reinsurance broking and services, business and financial risk assessment, management, evaluation, and
analysis activities, claims administration, compliance management and data management, and risk and insurance
modeling services, and human resources consulting; specialized business management consulting and advisory services,
namely, expert analysis and management consulting in business risk management, risk assessment, risk modeling,
economics, market research, and market intelligence; advisory services relating to business management and business
operations, namely, offering advice and solutions in the fields of risk assessment, risk management and human capital;
data management services for use in claims management, claims accounting preparation and litigation support for use by
insurers and professionals in the fields of insurance, reinsurance, health care and finance; business consulting in the
fields of insurance, reinsurance, health care and finance; human resources consulting; human capital management
outsourcing and business management outsourcing services; consulting services in the cost and payment management
of health care; outsourcing services in the fields of health care, retirement, absence management and human resources;
merger and acquisition consultation; human resources consultation in the fields of employee engagement and
management, employee incentive award programs, administration of executive remuneration programs in the nature of
salary structures, benefit programs, incentive programs and pension plans, business leadership development, and human
resources effectiveness; business consulting services in the field of business transformation and organizational change
management; business consulting in the fields of marketing, sales, brand strategy and design, namely, promoting the
brands, goods and services of others, and brand concept and brand development services for corporate clients; economic
consulting in the field of business strategy, namely, economic forecasting and analysis; consulting in the field of the
administration of employee health care benefit plans and employee welfare benefits plans concerning insurance and
finance; claims administration for use by insurers and professionals in the fields of insurance, reinsurance, health care
and finance (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations).

Cl.36;Financial services, namely, financial research, evaluation, analysis, administration, management, advising, and
information services in the areas of business risk, insurance and reinsurance broking and services, business and financial
risk assessment, management, evaluation, and analysis activities, claims administration, compliance management and
data management, and risk and insurance modeling services, human resources consulting and human capital investment;
financial consulting in the areas of business risk, strategy and human capital; preparation of financial reports; insurance
services, namely, insurance and reinsurance brokerage services, financial risk assessment and analysis services, financial
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risk management services, insurance claims administration (terms too vague in the opinion of the International Bureau –
Rule 13 (2) (b) of the Regulations) and financial catastrophe and risk modeling for insurance purposes financial
catastrophe and risk; capital market investment consultation relating to insurance and reinsurance solutions, namely,
alternative risk transfer insurance and insurance-linked securities; consulting in the field of institutional investing and
portfolio management, namely, investment consultation and financial asset management; financial advisory services in the
field of human resources, namely, providing information in the field of employee financial benefit plans; actuarial services,
namely, actuarial modeling services in the fields of finance, insurance and reinsurance; financial consulting in the fields of
mergers and acquisitions, wealth and asset management and risk management.

Cl.41;Education services in the nature of conducting seminars, courses, workshops, and meetings in the fields of
business and financial risk assessment, prevention and management, business management, insurance, reinsurance,
financial services, marketing, branding, securities, asset management, human capital and actuarial services; arranging
and conducting business conferences in the fields of insurance and reinsurance, business risk, strategy and human
capital.

Cl.42;Online non-downloadable software that enables users to review and analyze data in the field of reinsurance and
insurance (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations); online nondownloadable software for use in connection with analyzing and managing the performance of insurance and reinsurance
capital (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations); online nondownloadable software for use in maintaining business and insurance records and data (terms too vague in the opinion of
the International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software for use in maintaining and
achieving customer relationships, establishing corporate and retail identity and brand management strategy (terms too
vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software for
providing information in the fields of healthcare and employee benefits programs (terms too vague in the opinion of the
International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software for use in creating business
marketing plans, advertising strategy, market research and market studies; online non-downloadable software for
conducting marketing and business research, studies and opinion polls in the fields of financial services, banking,
securities, asset management and insurance (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of
the Regulations); online non-downloadable software for use in management and marketing consultancy provided to the
financial services, banking securities, asset management and insurance industries (terms too vague in the opinion of the
International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software for providing consultancy and
advisory services relating to the financial services, banking, securities asset management and insurance industries,
financial modeling and risk management, namely, creating risk analytics, spreadsheets, charts and quantification of
performance, risk and projected outcomes (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of
the Regulations); online non-downloadable for use in actuarial services and insurance actuarial services, namely, for
computing insurance premium rates, dividends and financial risks based on statistics (terms too vague in the opinion of
the International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software for selecting a variety of
services and products related to employee benefits, healthcare services, financial tools and services, and career
management tools and services (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the
Regulations); online non-downloadable software that allows employers and employees to select from a variety of services
and products related to employee benefits, matching employers and employees with the appropriate insurance vendors,
doctors, hospital networks and health care options (terms too vague in the opinion of the International Bureau – Rule 13
(2) (b) of the Regulations); online non-downloadable software for providing information in the fields of healthcare and
employee benefits programs (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the
Regulations); online non-downloadable software for selecting a variety of services and products related to employee
benefits, healthcare services, financial tools and services, and career management tools and services (terms too vague in
the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations); online non-downloadable software that
provides employer administrative solutions which enable them to communicate with their employees, track employee
benefits plan participation and determine employee benefit plan adjustments (terms too vague in the opinion of the
International Bureau – Rule 13 (2) (b) of the Regulations); consulting services and prevocational and technical guidance, in
particular on risk and risk prevention (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the
Regulations); providing cybersecurity information, namely, providing information about reducing or purporting to reduce
the cyber risk faced by businesses and information in the field of cybersecurity products that reduce or purport to reduce
cyber risk faced by businesses; cybersecurity consulting services, namely, services in the nature of cyber threat
evaluation services by assessing, evaluating, and analyzing cybersecurity products and services that reduce or purport to
reduce the cyber risk faced by businesses and their impact in reducing such cyber risk; cybersecurity consulting services,
namely, services in the nature of cyber threat and risk evaluation of cybersecurity products and services that reduce or
purport to reduce the cyber risk faced by businesses and how such products and services may be considered effective at
reducing cyber risk for businesses; technical research in the field of security.
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Class 99

Priority claimed from 14/05/2020; Application No. : 018238778 ;European Union

4961849 10/11/2020
[International Registration No. : 1588347]
Triple A Finance GmbH & Co. KG
Am Lenkwerk 3 33609 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.1;Silicones; chemicals for use in the manufacture of cosmetics; chemical compositions and materials for use in
cosmetics; chemical additives for use in the manufacture of cosmetics.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive
preparations; soaps; perfumery, essential oils and aromatic extracts, cosmetics and hair lotions; dentifrices; toiletries,
body cleansers, skin care preparations, eye care preparations, nail care preparations, hair preparations and treatments,
hair removal and shaving preparations, gels; cosmetics, make-up; air fragrancing preparations, perfumed tissues; makeup for the face; skin care preparations; cleaning masks for the face; cleaning preparations for personal use; cosmetics for
use on the skin; hand washes; hand cleansers; dyes (cosmetic -); cosmetics in the form of creams; body cleansing foams;
cleaner for cosmetic brushes.

Cl.8;Hair cutting and removal implements, razors and razor blades; hand-operated hygienic and beauty implements for
humans; hand-operated hygienic and beauty implements for humans; electrically heated hair curling irons, hair
straightening irons.

Cl.9;USB hardware; USB flash drives; loudspeakers; wireless speakers; headphones; microphones; mobile apps;
eyewear; goggles; contact lenses; spectacle cases; lasers, not for medical purposes; monitors; chargers; battery
chargers; USB chargers; protective masks; cell phones.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic
articles; suture materials; massage apparatus, manual massage instruments, electrically operated massagers, esthetic
massage apparatus, massage apparatus for eye care; lasers for medical purposes; apparatus for acne treatment; laser
light treatment instruments for medical use; medical skin enhancement apparatus using lasers.

Cl.11;Personal heating and drying apparatus, in particular hair dryers; steam facial apparatus [saunas]; fumigation
apparatus, not for medical purposes; bath plumbing fixtures; hydromassage bath apparatus; drying apparatus and
installations; fans (electric -) for personal use; footmuffs, electrically heated; pocket warmers; Japanese pocket warmers
filled with fuel; tanning apparatus [sun beds].

Cl.14;Pocket watches; brooches [jewellery]; ornaments [jewellery, jewelry (Am.)]; jewels; jewellery, clocks and watches;
jewel cases; key rings of plastic.

Cl.16;Paper; napkin paper; tissues; facial tissues of paper; writing instruments; stationery; magazines [periodicals];
prospectuses; cases for stationery; passport cases; gift wrap; tissues of paper for removing make-up; gift cards; cards;
gift cartons; gift bags; gift wrap paper; plastic sheets for packaging; bags [envelopes, pouches] of paper or plastics, for
packaging; wrapping paper; bottle wrappers of paper or cardboard; boxes of cardboard or paper; paper boxes; paper gift
boxes; paintbrushes.

Cl.17;Silicone rubber; synthetic rubber; waterproofing and moisture proofing articles and materials.
Cl.18;Cosmetic purses; leather and imitation leather; umbrellas and parasols; saddlery, whips and animal apparel;
luggage, bags, wallets and carrying bags; key cases; umbrellas; shopping bags; travelling sets; make-up boxes.

Cl.20;Make-up mirrors for travel use; make-up mirrors for purses; mirrors (silvered glass); mirror stands; display stands
for shop windows; portable display stands for supporting advertising; advertising display boards; display panels for sales
environments; display panels for exhibition environments; display tables; rings, not of metal, for keys; hand-held mirrors
[toilet mirrors]; pillows.
Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; skin cleansing brushes, shaving
brushes; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass
used in building); glassware, porcelain and earthenware not included in other classes; cosmetic and toilet utensils, in
particular cosmetic utensils, make-up removing appliances, make-up brushes, eyebrow brushes, hairbrushes; household
cleaning articles, brushes; articles for cleaning teeth, in particular toothbrushes, toothbrushes, electric, toothbrush
holders; cosmetic facial cleansing devices, facial cleansing brushes; electric devices for cleaning and exfoliating skin.
Cl.26;Curlers; curlpapers; brooches [clothing accessories]; embroidery; decorative articles for the hair; removable
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silicone breast enhancer pads used in a bra [lingerie accessories].

Cl.35;Retailing, wholesaling, mail order retailing, online commercial services of body and beauty care products,
cosmetics, perfumery, hair cutting and removal implements, personal heating and drying implements, massage apparatus,
cosmetic and toilet utensils, articles for tooth cleaning, jewellery; marketing services; market research and market
analysis; presentation of businesses and goods on the internet; computerized file management; mediation of trade
business for third parties; sales demonstration [for others]; advertising in periodicals, brochures and newspapers;
organizing and conducting exhibitions for commercial purposes and presentation of goods for advertising purposes; sales
promotion for others; advertising planning and advertising services to attract customers customer loyalty initiatives, in
particular mail advertising, organisation and management of discount card loyalty schemes; commercial administration of
the licensing of the goods and services of others; attracting customers and customer care through mail order advertising
(mail shots); arranging and conducting of advertising events; organization of exhibitions for commercial or advertising
purposes; bill-posting; advertising planning and development of advertising concepts; presentation of companies on the
internet and other media; shop window dressing; sponsorship search; dissemination of advertising matter; writing of
publicity texts; direct mail advertising; arranging of displays for advertising purposes; arranging of demonstrations for
advertising purposes; demonstration of goods for promotional purposes; preparation and presentation of audio visual
displays for advertising purposes; arranging of exhibitions for advertising purposes; arranging of exhibitions for
advertising purposes; organisation of trade fairs for commercial or advertising purposes; organisation of exhibitions and
trade fairs for business and promotional purposes; planning and conducting of trade fairs, exhibitions and presentations
for economic or advertising purposes; arranging the distribution of advertising samples; distribution of advertising
material; dissemination of advertising matter online; dissemination of advertising matter by mail; market research for
advertising; advertising analysis; arranging of demonstrations for advertising purposes; arranging of displays for
commercial purposes; advisory services relating to sales promotion; clerical services; advertisement and publicity
services by television, radio, mail; copywriting; rental of advertising space; import-export agency services; auctioneering
services; publicity and sales promotion services; organisation of events for commercial and advertising purposes;
presentation of goods on communication media, for retail purposes; commercial information services, via the internet;
business administration; providing consumer product information and consumer product advice relating to body and
beauty care products, cosmetics, perfumery, hair cutting and removal implements, personal heating and drying
implements, massage apparatus, cosmetic and toilet utensils, articles for tooth cleaning, jewellery.

Cl.42;Laboratory research in the field of cosmetics; cosmetic research; testing of cosmetics; inspection of cosmetics;
cosmetics research for others; scientific research relating to cosmetics.

Cl.44;Make-up consultation and application services; on-line make-up consultation services; cosmetics consultancy
services; make-up services; beauty salons; facial beauty treatment services; laser skin rejuvenation services; laser hair
removal services; laser removal of tattoos; consultancy services relating to cosmetics; skin care salons.
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4999857 20/05/2021
[International Registration No. : 1442495]
Glassnode AG
Postplatz 1 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording,
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks,
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines,
data processing equipment, computers; software; fire extinguishers; computer hardware and firmware; automated teller
machines (atm); electronic payment terminals; gateways, namely interfaces between two networks; software for the
purchase, sale, trade, payment, launching, storage and administration of tokens of value; application software; ecommerce software enabling users to carry out commercial transactions by electronic means via a global computer
network; computer programs; software used in the field of cloud computing; downloadable electronic publications;
software and computer programs for trading securities electronically; integrated software packages.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; provision of financial advice; exchange
operations; electronic transfer of funds; payment services provided via wireless telecommunication apparatus and
devices; provision of information relating to foreign exchange transactions; foreign exchange trading operations; on-line
brokerage for trading and transactions relating to currency and other financial products; automated conducting of
securities trading; financial services in the field of cryptocurrencies.
Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis
and research services; design and development of computers and software; design, updating and rental of software;
consultancy in the field of programming and development of e-business portals; maintenance services and services
provided by consultants regarding software used in the field of electronic commerce; consultancy relating to design,
development and use of computer hardware and computer software; design and development of computers and software;
computer database design; design and development of electronic databases; creation and development of computer
programs for data processing; data migration services; updating and maintenance of software; provision of computer
programs for e-commerce; data mining; information technology (IT) consultancy; services provided by consultants in the
field of software design; services provided by consultants relating to software design, programming and maintenance;
consultancy and information services relating to software rental; consultancy and information services relating to the
design, programming and maintenance of software; consultancy and information services relating to computer
programming; services provided by consultants in the field of computer system integration; design and development of
computer hardware and software relating to cryptocurrencies; services provided by consultants and information services
relating to computer programming regarding cryptocurrencies.
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Priority claimed from 16/04/2021; Application No. : 90651220 ;United States of America

5002795 13/05/2021
[International Registration No. : 1596197]
SurveyMonkey Inc.
One Curiosity Way San Mateo CA 94403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for creating, sharing, publishing, collating and analyzing the results of online
surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data representation, brand
management, marketing content, and consumer-focused marketing; downloadable software in the nature of a mobile
application for creating, sharing, publishing, collating and analyzing the results of online surveys, polls and questionnaire,
and for data collection, data analysis, data sample selection, data representation, brand management, marketing content,
and consumer-focused marketing.

Cl.35;Data processing services, namely, data input in connection with the creation, modification, updating, collection,
maintenance, analysis, reporting and transfer of surveys, utilizing a website and proprietary non-downloadable on-line
software; advising and consulting in connection with customers' improvement and success with business, market
research, public opinion, and consumer surveys; providing and creating analytics to assist in the management, tracking
and application of survey data for business purposes; providing information online in the fields of market research
statistics, customer satisfaction, employee engagement, brand development, brand evaluation, statistics for business or
commercial purposes, online data collection for business research and surveys, market research, business management,
business data analysis, customer research, feedback, polling, voting, event registration, demographics, brand
development, employee engagement, employee management, employee development, and employer-employee
relationships; business consulting services in the field of creating, sharing, publishing, collating and analyzing the results
of online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data
representation, brand management, and consumer-focused marketing; business management consulting with relation to
strategy, marketing, sales, operation, product design particularly specializing in the use of analytic and statistic models for
the understanding and predicting of consumers, businesses, and market trends and actions; business marketing
consulting services; business marketing services; assistance, advisory services and consultancy with regard to business
planning, business analysis, business management, business organization, marketing and customer analysis.
Cl.42;Software as a service (SAAS) services featuring software for creating, sharing, publishing, collating and analyzing
the results of online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data
representation, brand management, and consumer-focused marketing; providing temporary use of non-downloadable
cloud-based software for creating, sharing, publishing, collating and analyzing the results of online surveys, polls and
questionnaire, and for data collection, data analysis, data sample selection, data representation, brand management, and
consumer-focused marketing; Software as a service (SAAS) platform featuring an artificial intelligence and machinelearning based software for use in creating, modifying, updating, and improving surveys, and analyzing customers'
success with surveys; software as a service (SAAS) platform featuring software for use in modifying, updating, and
improving surveys, and analyzing success for customers with surveys.
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Class 99

Priority claimed from 16/04/2021; Application No. : 90651146 ;United States of America

5002820 13/05/2021
[International Registration No. : 1596212]
SurveyMonkey Inc.
One Curiosity Way San Mateo CA 94403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for creating, sharing, publishing, collating and analyzing the results of online
surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data representation, brand
management, marketing content, and consumer-focused marketing; downloadable software in the nature of a mobile
application for creating, sharing, publishing, collating and analyzing the results of online surveys, polls and questionnaire,
and for data collection, data analysis, data sample selection, data representation, brand management, marketing content,
and consumer-focused marketing.

Cl.35;Data processing services, namely, data input in connection with the creation, modification, updating, collection,
maintenance, analysis, reporting and transfer of surveys, utilizing a website and proprietary non-downloadable on-line
software; advising and consulting in connection with customers' improvement and success with business, market
research, public opinion, and consumer surveys; providing and creating analytics to assist in the management, tracking
and application of survey data for business purposes; providing information online in the fields of market research
statistics, customer satisfaction, employee engagement, brand development, brand evaluation, statistics for business or
commercial purposes, online data collection for business research and surveys, market research, business management,
business data analysis, customer research, feedback, polling, voting, event registration, demographics, brand
development, employee engagement, employee management, employee development, and employer-employee
relationships; business consulting services in the field of creating, sharing, publishing, collating and analyzing the results
of online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data
representation, brand management, and consumer-focused marketing; business management consulting with relation to
strategy, marketing, sales, operation, product design particularly specializing in the use of analytic and statistic models for
the understanding and predicting of consumers, businesses, and market trends and actions; business marketing
consulting services; business marketing services; assistance, advisory services and consultancy with regard to business
planning, business analysis, business management, business organization, marketing and customer analysis.
Cl.42;Software as a service (SAAS) services featuring software for creating, sharing, publishing, collating and analyzing
the results of online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data
representation, brand management, and consumer-focused marketing; providing temporary use of non-downloadable
cloud-based software for creating, sharing, publishing, collating and analyzing the results of online surveys, polls and
questionnaire, and for data collection, data analysis, data sample selection, data representation, brand management, and
consumer-focused marketing; Software as a service (SAAS) platform featuring an artificial intelligence and machinelearning based software for use in creating, modifying, updating, and improving surveys, and analyzing customers'
success with surveys; software as a service (SAAS) platform featuring software for use in modifying, updating, and
improving surveys, and analyzing success for customers with surveys.
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5012274 31/05/2021
[International Registration No. : 1521797]
Varden Process Pty Ltd
16 Alliance Lane, Building 35 Room 226 Clayton VIC 3168 Australia

Proposed to be Used
IR DIVISION
Cl.1;Cellulose pulp; cellulose pulp for the manufacture of paper; chemical additives for use in the treatment of paper
pulp; chemical products for use in the wood pulp industry; paper paste; paper pulp; pulp for use in papermaking; wood
pulp; chemical products for use in treating fibres; chemicals for use in the treatment of materials made of natural fibres.

Cl.16;Containers of pulp for the shipping of food products; containers of pulp for the storage of food products; cartons
made from corrugated fibre board; containers of fibre for the shipping of food products; containers of fibre for the storage
of food products; articles of paper for packaging; articles of paper for use in packaging; articles of paper for wrapping;
articles of paper in the form of boxes; articles of paper in the form of cartons; articles of paper in the form of containers;
corrugated paperboard; corrugated paperboard containers for bulk products; packaging materials made of paperboard;
paperboard trays for packaging food; blister packs for packaging.
Cl.30;Coffee pods.
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5013486 18/05/2021
[International Registration No. : 1243181]
Juan Tello
Mülirain 13 CH-6280 Hochdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for oral and dental care; toothpastes; medicated toothpastes; non-medicated mouthwash
and rinse products; dentifrices; teeth cleaning preparations.

Cl.21;Oral care products, namely, dental floss, holders for dental floss and dental picks, tooth cleaning apparatus with
dental floss, inter-dental brushes, toothbrushes, cases for toothbrushes, electric toothbrushes.
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5018158 17/05/2021
[International Registration No. : 1597039]
Yangtze Memory Technologies Co., Ltd.
No.88 Weilai 3rd Road, East Lake High-tech Development Zone Wuhan, Hubei China

Proposed to be Used
IR DIVISION
Cl.9;Counters; apparatus to check franking; ticket dispensers; electronic tags for goods; telephone apparatus; electronic
surveillance apparatus; cameras [photography]; screens for photoengraving; detectors; microscopes; regulating
apparatus, electric; lightning rods; alarms; locks, electric; batteries, electric; solar batteries; holders for electric coils;
computers; data processing apparatus; computer memory devices; computer programs, recorded; identity cards,
magnetic; microprocessors; monitors [computer hardware]; processors [central processing units]; integrated circuit cards
[smart cards]; usb flash drives; semi-conductors; wafers for integrated circuits; integrated circuits; chips [integrated
circuits]; electronic chips; semi-conductor devices; transistors [electronic]; electromagnetic coils; potentiometers;
condensers [capacitors]; resistances, electric; sensors; video screens; remote control apparatus.

Cl.35;Advertising; sponsorship search; sales promotion for others; marketing; import-export agency services;
commercial administration of the licensing of the goods and services of others; employment agencies; office machines
and equipment rental; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical
supplies; online advertising on a computer network.

Cl.42;Scientific laboratory services; chemical research; technological research; research and development of new
products for others; material testing; industrial design; authenticating works of art; scientific research; information
technology [IT] consultancy; conducting technical project studies.
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Priority claimed from 23/11/2020; Application No. : 90338289 ;United States of America

5018229 20/05/2021
[International Registration No. : 1598093]
Waters Technologies Corporation
34 Maple Street Milford MA 01757 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded operating and data analysis software for chromatography and spectrometry instruments; recorded
software for collecting, analyzing, storing, and reporting data in chromatography and mass spectrometry applications;
recorded software for collecting, analyzing, storing, and reporting data for use in scientific analysis; recorded software for
laboratory informatics; recorded computer software for managing laboratory workflow, namely, software for controlling,
organizing, and tracking laboratory testing projects, laboratory test results, laboratory staff utilization, and reagent and
sample inventories; recorded computer software for validating processes in chromatography and mass spectrometry
laboratories; recorded software for facilitating laboratory compliance with government regulation; recorded software for
laboratory analytical method development, testing, and validation management, namely, for creating, testing, and
validating methods for using analytical instruments for laboratory use; recorded computer software programs used to
collect, organize, analyze, and manage data from analytical equipment in the chemical, pharmaceutical, life sciences,
environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; recorded software for validating
processes in chromatography and mass spectrometry laboratories; recorded software for purification of samples in
chromatography and spectrometry applications; recorded software for automating chromatography and mass
spectrometry operations in a chromatography and mass spectrometry apparatus; recorded software for laboratory and
sample management.

Cl.42;Software as a service (SAAS) services featuring computer operating and data analysis software for
chromatography and spectrometry instruments; software as a service (SAAS) services for collecting, analyzing, storing,
and reporting data in chromatography and mass spectrometry applications; software as a service (SAAS) services for
collecting, analyzing, storing, and reporting data for scientific analysis; software as a service (SAAS) services for
laboratory informatics; software as a service (SAAS) services for managing laboratory workflow, namely, software for
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controlling and organizing laboratory testing, laboratory test results, laboratory staff utilization, and reagent and sample
inventories; software as a service (SAAS) services for validating processes in chromatography and mass spectrometry
laboratories; software as a service (SAAS) services for facilitating laboratory compliance with government regulation;
software as a service (SAAS) services for laboratory analytical method development, testing, and validation management,
namely, for creating, testing, and validating methods for using analytical instruments for laboratory use; software as a
service (SAAS) services used to collect, organize, analyze, and manage data from analytical equipment in the chemical,
pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic toxicology fields;
software as a service (SAAS) services for validating processes in a chromatography and mass spectrometry laboratories;
software as a service (SAAS) services for purification of samples in chromatography and spectrometry applications;
software as a service (SAAS) services for automating chromatography and mass spectrometry operations; software as a
service (SAAS) services for laboratory and sample management; software as a service (SAAS) services for updating and
maintenance of laboratory instrument and laboratory management computer software; updating and maintenance of
computer software; services for maintenance of computer software; technical support services, namely, troubleshooting
of laboratory computer software problems; technical support services, namely, operational qualification services for
scientific analytical apparatus and instruments, specifically, technical verification and validation of laboratory instruments
in the chemical, pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic
toxicology fields; providing technical advice relating to use, operation, and function of computerized scientific analytical
apparatus and instruments.
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Priority claimed from 23/11/2020; Application No. : 90338305 ;United States of America

5018231 20/05/2021
[International Registration No. : 1598088]
Waters Technologies Corporation
34 Maple Street Milford MA 01757 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded operating and data analysis software for chromatography and spectrometry instruments; recorded
software for collecting, analyzing, storing, and reporting data in chromatography and mass spectrometry applications;
recorded software for collecting, analyzing, storing, and reporting data for use in scientific analysis; recorded software for
laboratory informatics; recorded computer software for managing laboratory workflow, namely, software for controlling,
organizing, and tracking laboratory testing projects, laboratory test results, laboratory staff utilization, and reagent and
sample inventories; recorded computer software for validating processes in chromatography and mass spectrometry
laboratories; recorded software for facilitating laboratory compliance with government regulation; recorded software for
laboratory analytical method development, testing, and validation management, namely, for creating, testing, and
validating methods for using analytical instruments for laboratory use; recorded computer software programs used to
collect, organize, analyze, and manage data from analytical equipment in the chemical, pharmaceutical, life sciences,
environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; recorded software for validating
processes in chromatography and mass spectrometry laboratories; recorded software for purification of samples in
chromatography and spectrometry applications; recorded software for automating chromatography and mass
spectrometry operations in a chromatography and mass spectrometry apparatus; recorded software for laboratory and
sample management.

Cl.42;Software as a service (SAAS) services featuring computer operating and data analysis software for
chromatography and spectrometry instruments; software as a service (SAAS) services for collecting, analyzing, storing,
and reporting data in chromatography and mass spectrometry applications; software as a service (SAAS) services for
collecting, analyzing, storing, and reporting data for scientific analysis; software as a service (SAAS) services for
laboratory informatics; software as a service (SAAS) services for managing laboratory workflow, namely, software for
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controlling and organizing laboratory testing, laboratory test results, laboratory staff utilization, and reagent and sample
inventories; software as a service (SAAS) services for validating processes in chromatography and mass spectrometry
laboratories; software as a service (SAAS) services for facilitating laboratory compliance with government regulation;
software as a service (SAAS) services for laboratory analytical method development, testing, and validation management,
namely, for creating, testing, and validating methods for using analytical instruments for laboratory use; software as a
service (SAAS) services used to collect, organize, analyze, and manage data from analytical equipment in the chemical,
pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic toxicology fields;
software as a service (SAAS) services for validating processes in a chromatography and mass spectrometry laboratories;
software as a service (SAAS) services for purification of samples in chromatography and spectrometry applications;
software as a service (SAAS) services for automating chromatography and mass spectrometry operations; software as a
service (SAAS) services for laboratory and sample management; software as a service (SAAS) services for updating and
maintenance of laboratory instrument and laboratory management computer software; updating and maintenance of
computer software; services for maintenance of computer software; technical support services, namely, troubleshooting
of laboratory computer software problems; technical support services, namely, operational qualification services for
scientific analytical apparatus and instruments, specifically, technical verification and validation of laboratory instruments
in the chemical, pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic
toxicology fields; providing technical advice relating to use, operation, and function of computerized scientific analytical
apparatus and instruments.
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5021274 22/05/2021
[International Registration No. : 1598472]
Limited liability company "HARTUNG"
ul. Skhodnenskaya, d. 56, et. 7 / of. 33 RU-125363 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Acaricides; aconitine; alginates for pharmaceutical purposes; algicides; aldehydes for pharmaceutical purposes;
dental amalgams of gold; dental amalgams; amino acids for veterinary purposes; amino acids for medical purposes;
analgesics; anaesthetics; antibiotics; antiseptics; medicine cases, portable, filled; first-aid boxes, filled; aluminium acetate
for pharmaceutical purposes; acetates for pharmaceutical purposes; germicides; balms for medical purposes; bandages
for dressings; diagnostic biomarker reagents for medical purposes; biocides; bracelets impregnated with insect repellent;
bromine for pharmaceutical purposes; paper for mustard plasters; fly catching paper; reagent paper for veterinary
purposes; reagent paper for medical purposes; mothproofing paper; petroleum jelly for medical purposes; dental
impression materials; teeth filling material; dressings, medical; surgical dressings; drugs for medical purposes; medicines
for veterinary purposes; serotherapeutic medicines; medicines for human purposes; medicines for dental purposes;
medicinal drinks; moleskin for medical purposes; almond milk for pharmaceutical purposes; powdered milk for babies;
royal jelly for pharmaceutical purposes; antibacterial soap; disinfectant soap; medicated soap; dietetic beverages adapted
for medical purposes; malted milk beverages for medical purposes; medicinal infusions; tincture of iodine; eucalyptol for
pharmaceutical purposes; tinctures for medical purposes; opium; opodeldoc; medicated toothpaste; food for babies;
nicotine patches for use as aids to stop smoking; eyepatches for medical purposes; poultices; compresses; scapulars for
surgical purposes; pomades for medical purposes; bacteriological preparations for medical and veterinary use; balsamic
preparations for medical purposes; albuminous preparations for medical purposes; biological preparations for medical
purposes; veterinary preparations; bismuth preparations for pharmaceutical purposes; vitamin preparations; diagnostic
preparations for medical purposes; bath preparations for medical purposes; therapeutic preparations for the bath;
preparations to facilitate teething; preparations for the treatment of burns; fumigation preparations for medical purposes;
opotherapy preparations; air purifying preparations; bronchodilating preparations; preparations for reducing sexual
activity; sterilizing preparations; corn remedies; pharmaceutical preparations for treating dandruff; pharmaceutical
preparations for skin care; contact lens cleaning preparations; preparations of microorganisms for medical or veterinary
use; lime-based pharmaceutical preparations; medicated eye-washes; medicinal hair growth preparations; nutraceutical
preparations for therapeutic or medical purposes; anticryptogamic preparations; aloe vera preparations for
pharmaceutical purposes; preparations of trace elements for human and animal use; sulfonamides [medicines];
pharmaceutical preparations; pharmaceutical preparations for treating sunburn; enzyme preparations for veterinary
purposes; enzyme preparations for medical purposes; phytotherapy preparations for medical purposes; chemicopharmaceutical preparations; chemical preparations for veterinary purposes; chemical preparations for the diagnosis of
pregnancy; chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; chilblain
preparations; mothproofing preparations; collyrium; lead water; chemical conductors for electrocardiograph electrodes;
albuminous foodstuffs for medical purposes; dietetic foods adapted for medical purposes; by-products of the processing
of cereals for dietetic or medical purposes; homogenized food adapted for medical purposes; freeze-dried food adapted
for medical purposes; pharmaceuticals; propolis for pharmaceutical purposes; pearl powder for medical purposes; radium
for medical purposes; hydrated chloral for pharmaceutical purposes; solvents for removing adhesive plasters; solutions
for contact lenses; gum for medical purposes; rubber for dental purposes; chewing gum for medical purposes; nicotine
gum for use as an aid to stop smoking; insect repellents; insect repellent incense; repellents for dogs; tissues
impregnated with pharmaceutical lotions; sarsaparilla for medical purposes; sugar for medical purposes; asthmatic tea;
fumigating sticks; massage candles for therapeutic purposes; suppositories; linseed for pharmaceutical purposes;
tobacco-free cigarettes for medical purposes; siccatives [drying agents] for medical purposes; syrups for pharmaceutical
purposes; greases for medical purposes; lacteal flour for babies; infant formula; soporifics; bicarbonate of soda for
pharmaceutical purposes; bath salts for medical purposes; salts for mineral water baths; salts for medical purposes;
potassium salts for medical purposes; sodium salts for medical purposes; smelling salts; mineral water salts; malt for
pharmaceutical purposes; alcohol for pharmaceutical purposes; medicinal alcohol; alloys of precious metals for dental
purposes; ergot for pharmaceutical purposes; cooling sprays for medical purposes; antibacterial handwashes; adjuvants
for medical purposes; astringents for medical purposes; vermifuges; disinfectants; disinfectants for hygiene purposes;
disinfectants for chemical toilets; appetite suppressants for medical purposes; medical preparations for slimming
purposes; parasiticides; mouthwashes for medical purposes; febrifuges; depuratives; animal washes [insecticides];
detergents for medical purposes; cattle washes [insecticides]; dog washes [insecticides]; insecticidal veterinary washes;
vesicants; purgatives; remedies for perspiration; remedies for foot perspiration; antiparasitic preparations; sedatives;
laxatives; tonics [medicines]; medicated toiletry preparations; digestives for pharmaceutical purposes; nervines; bouillons
for bacteriological cultures; strychnine; serums; tanning pills; appetite suppressant pills; slimming pills; jujube,
medicated; antioxidant pills; cotton swabs for medical purposes; vulnerary sponges; thymol for pharmaceutical purposes;
biological tissue cultures for veterinary purposes; biological tissue cultures for medical purposes; medicinal herbs;
surgical implants comprised of living tissues; charcoal for pharmaceutical purposes; porcelain for dental prostheses;
phenol for pharmaceutical purposes; enzymes for veterinary purposes; enzymes for medical purposes; ferments for
pharmaceutical purposes; formic aldehyde for pharmaceutical purposes; phosphates for pharmaceutical purposes;
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fungicides; quinine for medical purposes; chinoline for medical purposes; diabetic bread adapted for medical use;
chloroform; flowers of sulfur for pharmaceutical purposes; cement for animal hooves; bone cement for surgical and
orthopaedic purposes; dental cements; medicinal tea; herbal teas for medicinal purposes; insecticidal animal shampoos;
medicated shampoos; medicated shampoos for pets; pediculicidal shampoos; medicated dry shampoos; pre-filled
syringes for medical purposes; eucalyptus for pharmaceutical purposes; herbal extracts for medical purposes; plant
extracts for pharmaceutical purposes; extracts of hops for pharmaceutical purposes; elixirs [pharmaceutical
preparations]; ethers for pharmaceutical purposes; esters for pharmaceutical purposes; cellulose esters for
pharmaceutical purposes; vaccines; injectable dermal fillers; diagnostic preparations for veterinary purposes; transplants
[living tissues]; fennel for medical purposes; cellulose ethers for pharmaceutical purposes.

Cl.6;Aluminium; fittings of metal for compressed air lines; fittings of metal for building; white metal; beacons of metal,
non-luminous; vats of metal; beams of metal; joists of metal; bottles [containers] of metal for compressed gas or liquid air;
balustrades of metal; ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; mooring buoys of metal;
barrels of metal; identification bracelets of metal; bronze; bells; bells for animals; letters and numerals of common metal,
except type; silos of metal; busts of common metal; vanadium; valves of metal, other than parts of machines; screws of
metal; hoppers of metal, non-mechanical; gates of metal; sleeves [metal hardware]; ferrules of metal for handles;
signboards of metal; loading gauge rods of metal for railway wagons; nuts of metal; galena [ore]; celtium [hafnium]; nails;
crampons [climbing irons]; tacks [nails]; horseshoe nails; shoe pegs of metal; vice claws of metal; armoured doors of
metal; doors of metal; folding doors of metal; swing doors of metal; chimney pots of metal; door closers of metal, nonelectric; chimney shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal;
containers of metal for storing acids; iron strip; roof gutters of metal; street gutters of metal; tinplate; iron slabs; door
bolts of metal; window fasteners of metal; bolts, flat; clips of metal for sealing bags; binding screws of metal for cables;
cramps of metal [crampons]; wheel clamps [boots]; rivets of metal; box fasteners of metal; locks of metal for bags; locks
of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal for containers; plugs of metal;
latches of metal; tension links; couplings of metal for chains; road signs, non-luminous and non-mechanical, of metal;
signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of common metal [hardware]; bronzes [works
of art]; works of art of common metal; ironmongery; indium; cabanas of metal; telephone booths of metal; cadmium; paint
spraying booths of metal; telpher cables; ropes of metal; jerrycans of metal; traps for wild animals; greenhouse frames of
metal; framework of metal for building; cornices of metal; skating rinks [structures] of metal; cermets; water-pipe valves of
metal; drain traps [valves] of metal; metal cages for wild animals; keys of metal; mooring bollards of metal; cobalt, raw;
chill-moulds [foundry]; elbows of metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for
pipelines; casings of metal for oilwells; pillars of metal for building; chimney cowls of metal; bottle caps of metal; sealing
caps of metal; tent pegs of metal; pegs of metal; copper rings; ferrules of metal; split rings of common metal for keys;
rings of metal; door fittings of metal; fittings of metal for windows; brackets of metal for building; buildings of metal;
buildings, transportable, of metal; steel buildings; oil drainage containers of metal; containers of metal [storage,
transport]; check rails of metal for railways; baskets of metal; door frames of metal; tool boxes of metal, empty; stringers
[parts of staircases] of metal; taps of metal for casks; tubbing of metal; brackets of metal for furniture; roofing of metal;
roofing of metal, incorporating photovoltaic cells; turntables [railways]; screw tops of metal for bottles; manhole covers of
metal; hooks [metal hardware]; pitons of metal; pot hooks of metal; hooks of metal for roofing slates; sash fasteners of
metal for windows; hooks of metal for clothes rails; bag hangers of metal; clothes hooks of metal; chicken-houses of
metal; chests of metal; bands of metal for tying-up purposes; scaffolding of metal; staircases of metal; ladders of metal;
limonite; steel sheets; cast steel; magnesium; manganese; reinforcing materials, of metal, for concrete; reinforcing
materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials of metal for building;
railway material of metal; materials of metal for funicular railway permanent ways; building materials of metal; refractory
construction materials of metal; masts of metal; steel masts; sheets and plates of metal; common metals, unwrought or
semi-wrought; pyrophoric metals; metals in powder form; mouldings of metal for building; mouldings of metal for
cornices; molybdenum; metal knockers; pipe muffs of metal; shoe dowels of metal; bronzes for tombstones; tombs of
metal; flashing of metal for building; roof flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-irons; rope
thimbles of metal; ferrules of metal for walking sticks; handcuffs; jets of metal; duckboards of metal; belt stretchers of
metal; stretchers for metal bands [tension links]; wire stretchers [tension links]; stretchers for iron bands [tension links];
nickel silver; nickel; niobium; grease nipples; binding thread of metal for agricultural purposes; thread of metal for tyingup purposes; braces of metal for handling loads; wall claddings of metal for building; enclosures of metal for tombs; laths
of metal; barrel hoops of metal; wall linings of metal for building; palings of metal; crash barriers of metal for roads; tree
protectors of metal; latticework of metal; door stops of metal; stops of metal; window stops of metal; windows of metal;
ironwork for doors; ironwork for windows; tin; shuttering of metal for concrete; filings of metal; posts of metal for power
lines; props of metal; branching pipes of metal; monuments of metal; monuments of metal for tombs; metal ramps for use
with vehicles; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of metal; building panels of
metal; partitions of metal; lintels of metal; casement windows of metal; strap-hinges of metal; shims; rocket launching
platforms of metal; transport pallets of metal; platforms, prefabricated, of metal; floor tiles of metal; tiles of metal for
building; anchor plates; paving slabs of metal; grave slabs of metal; tile floorings of metal; slabs of metal for building; lead
seals; loading pallets of metal; handling pallets of metal; trays of metal; stakes of metal for plants or trees; firedogs
[andirons]; armour-plating of metal; paving blocks of metal; roof coverings of metal; cladding of metal for building; linings
of metal for building; fireplace mantles of metal; steel strip; door panels of metal; floors of metal; sills of metal; bathtub
grab bars of metal; ceilings of metal; brazing alloys; gold solder; silver solder; collars of metal for fastening pipes; winding
spools of metal, non-mechanical, for flexible hoses; floating docks of metal, for mooring boats; aluminium wire; iron wire;
wire of common metal; wire of common metal alloys, except fuse wire; barbed wire; copper wire, not insulated; soldering
wire of metal; steel wire; springs [metal hardware]; rods of metal for welding; rods of metal for brazing and welding; rods
of metal for brazing; peeled metal bars; drawn and polished metal bars; bright steel bars; hot-rolled steel bars; dispensers
for dog waste bags, fixed, of metal; window frames of metal; frames of metal for building; crucifixes of common metal,
other than jewellery; containers of metal for liquid fuel; containers of metal for compressed gas or liquid air; tanks of
metal; floating containers of metal; rails of metal; straps of metal for handling loads; furnace fireguards of metal; gratings
of metal; runners of metal for sliding doors; iron ores; ores of metal; chrome ores; door handles of metal; knobs of metal;
sheet piles of metal; pigsties of metal; lead, unwrought or semi-wrought; safes [metal or non-metal]; safes, electronic;
insect screens of metal; burial vaults of metal; door scrapers; cable joints of metal, non-electric; junctions of metal for
pipes; nozzles of metal; anti-friction metal; silver-plated tin alloys; alloys of common metal; sheaf binders of metal;
bindings of metal; bottle closures of metal; shutters of metal; outdoor blinds of metal; steel alloys; steel, unwrought or
semi-wrought; tinfoil; statues of common metal; cask stands of metal; tombstone stelae of metal; bars for metal railings;
stables of metal; advertisement columns of metal; posts of metal; telegraph posts of metal; railway points; steps [ladders]
of metal; step stools of metal; slings of metal for handling loads; stair treads [steps] of metal; machine belt fasteners of
metal; tombstone plaques of metal; nameplates of metal; tantalum [metal]; titanium; wire cloth; tombac; mobile boarding
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stairs of metal for passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; waterpipes of metal; gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; drain pipes of metal;
chimneys of metal; pipes of metal; ducts of metal, for central heating installations; steel pipes; angle irons of metal;
tinplate packings; door fasteners of metal; bicycle parking installations of metal; wind-driven bird-repelling devices made
of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum iron; silicon iron; titanium iron; chrome iron;
figures of common metal; hand-held flagpoles of metal; flanges of metal [collars]; weather- or wind-vanes of metal;
aluminium foil; metals in foil or powder form for 3D printers; foils of metal for wrapping and packaging; ice moulds of
metal; foundry moulds of metal; fittings of metal for coffins; fittings of metal for beds; fittings of metal for furniture; clips of
metal for cables and pipes; chromium; cattle chains; chains of metal; safety chains of metal; zinc; zirconium; cotter pins of
metal; pantiles of metal; roofing tiles of metal; cast iron, unwrought or semi-wrought; washers of metal; balls of steel;
hinges of metal; poles of metal; safety cashboxes; pulleys of metal, other than for machines; railway sleepers of metal;
window casement bolts; spurs; pins [hardware]; roller blinds of steel; latch bars of metal; badges of metal for vehicles;
labels of metal; lock bolts; cashboxes [metal or non-metal]; tool chests of metal, empty; boxes of common metal; letter
boxes of metal; reels of metal, non-mechanical, for flexible hoses; aviaries [structures] of metal; iron, unwrought or semiwrought; registration plates of metal; brass, unwrought or semi-wrought; copper, unwrought or semi-wrought; porches
[structures] of metal; house numbers of metal, non-luminous; wall tiles of metal; door openers of metal, non-electric;
flagpoles [structures] of metal; window openers of metal, non-electric; window closers of metal, non-electric; turnstiles of
metal; greenhouses of metal, transportable; figurines of common metal.

Cl.7;Vending machines; 3D printers; welding machines, electric; soldering apparatus, gas-operated; vulcanization
apparatus; acetylene cleaning apparatus; high pressure washers; electrical apparatus for sealing plastics [packaging];
electric arc cutting apparatus; electric arc welding apparatus; electric welding apparatus; inking apparatus for printing
machines; soldering apparatus, electric; fittings for engine boilers; expansion tanks [parts of machines]; drums [parts of
machines]; reels, mechanical, for flexible hoses; brake shoes, other than for vehicles; concrete mixers [machines]; reels
[parts of machines]; bobbins for weaving looms; harrows; journal boxes [parts of machines]; bulldozers; hoppers
[mechanical discharging]; mine borers; railway wagon lifts; rolling mill cylinders; crank shafts; printing rollers for
machines; camshafts for vehicle engines; transmission shafts, other than for land vehicles; valves [parts of machines];
fans for motors and engines; saw benches [parts of machines]; winnowers; vibrators [machines] for industrial use;
bearings [parts of machines]; bellows [parts of machines]; agitators; exhausts for motors and engines; drilling rigs,
floating or non-floating; lawnmowers [machines]; card clothing [parts of carding machines]; nail extractors, electric;
emergency power generators; alternators; dynamos; bicycle dynamos; current generators; generators of electricity;
hydraulic controls for machines, motors and engines; mufflers for motors and engines; drilling heads [parts of machines];
drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; gas-operated blow
torches; raking machines; stalk separators [machines]; sieves [machines or parts of machines]; mud catchers and
collectors [machines]; tarring machines; rubber tracks being parts of crawlers on mining machines; rubber tracks being
parts of crawlers on snow ploughs; rubber tracks being parts of crawlers on loading-unloading machines and apparatus;
rubber tracks being parts of crawlers on agricultural machines; rubber tracks being parts of crawlers on construction
machines; hydraulic engines and motors; aeronautical engines; aeroplane engines; engines for air cushion vehicles;
compressed air engines; jet engines, other than for land vehicles; engines for boats; driving motors, other than for land
vehicles; motors, other than for land vehicles; propulsion mechanisms, other than for land vehicles; de-aerators for
feedwater; disintegrators; tympans [parts of printing presses]; holding devices for machine tools; turf removing ploughs;
pump diaphragms; chisels for machines; jacks [machines]; rack and pinion jacks; moving walkways; electric hand drills;
crushers for kitchen use, electric; flues for engine boilers; reapers; reapers and binders; millstones; rakes for raking
machines; shredders [machines] for industrial use; kitchen grinders, electric; injectors for engines; incubators for eggs;
ski edge sharpening tools, electric; tools [parts of machines]; hand-held tools, other than hand-operated; agricultural
implements, other than hand-operated; air condensers; control cables for machines, engines or motors; capstans;
calenders; rotary steam presses, portable, for fabrics; ditchers [ploughs]; carburetters; sliders for knitting machines;
crankcases for machines, motors and engines; steamrollers; pressure valves [parts of machines]; clack valves [parts of
machines]; pressure reducers [parts of machines]; cowlings [parts of machines]; machine wheels; freewheels, other than
for land vehicles; scale collectors for machine boilers; lasts for shoes [parts of machines]; brake pads, other than for
vehicles; piston segments; grease rings [parts of machines]; reapers and threshers; coal-cutting machines; compressors
[machines]; air pumps [garage installations]; compressors for refrigerators; conveyors [machines]; belt conveyors;
converters for steelworks; steam condensers [parts of machines]; aerocondensers; diggers [machines]; rams [machines];
thermic lances [machines]; boxes for matrices [printing]; gear boxes, other than for land vehicles; grease boxes [parts of
machines]; housings [parts of machines]; harvesting machines; steam engine boilers; coffee grinders, other than handoperated; taps [parts of machines, engines or motors]; cranes [lifting and hoisting apparatus]; roller bridges; mobile
cranes; water separators; spray guns for paint; cranks [parts of machines]; potters' wheels; grindstones [parts of
machines]; cultivators [machines]; soldering lamps; winches; ploughshares; belts for conveyors; lubricators [parts of
machines]; igniting magnetos; handling machines, automatic [manipulators]; churns; matrices for use in printing; machine
fly-wheels; shearing machines for animals; blowing machines; knitting machines; galvanizing machines; bending
machines; ironing machines; mineworking machines; net hauling machines [fishing]; electroplating machines; bottle
sealing machines; sealing machines for industrial purposes; embossing machines; engraving machines; finishing
machines; crushing machines; waste disposal units; blade sharpening [stropping] machines; earth moving machines;
cord making machines; lace making machines; butter machines; cigarette machines for industrial purposes; sausage
making machines; stereotype machines; hosiery looms; grinding machines; dyeing machines; bottle washing machines;
dishwashers; bottle filling machines; racket stringing machines; leather-working machines; dairy machines; glass-working
machines; tobacco processing machines; grain husking machines; painting machines; oil refining machines; peeling
machines; machines for processing plastics; ore treating machines; printing machines for use on sheet metal; brewing
machines; whitewashing machines; road sweeping machines, self-propelled; leather paring machines; bitumen making
machines; papermaking machines; pasta making machines, electric; machines for the production of sugar; weeding
machines; sifting machines; cinder sifters [machines]; puddling machines; notchers [machine tools]; bread cutting
machines; road making machines; railroad constructing machines; machines for the textile industry; rammers [machines];
rail-laying machines; bottle capping machines; bottle stoppering machines; waste compacting machines; die-stamping
machines; stamping machines; darning machines; milking machines; drainage machines; wrapping machines; grain
separators; bookbinding apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric;
machines and apparatus for carpet shampooing, electric; machines and apparatus for polishing [electric]; sizing
machines; punching machines; riveting machines; kitchen machines, electric; foundry machines; smoothing presses;
fleshing machines; rinsing machines; flour mill machines; type-setting machines [printing]; hemming machines; grating
machines for vegetables; braiding machines; wringing machines for laundry; cutting machines; steam engines; printing
machines; rotary printing presses; industrial inkjet printing machines; compressed air machines; tilling machines for
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agricultural purposes; trimming machines; spinning machines; filling machines; friezing machines; cutters [machines];
satinizing machines; agricultural machines; mixing machines; sorting machines for industry; stitching machines; washing
machines [laundry]; coin-operated washing machines; clippers [machines]; spinning frames; spin dryers [not heated];
looms; kneading machines; typographic machines; type-setting machines [photocomposition]; beating machines; beaters,
electric; packing machines; filtering machines; moulding machines; carding machines; sewing machines; typecasting
machines; electromechanical machines for chemical industry; labellers [machines]; mills [machines]; mills for household
purposes, other than hand-operated; pepper mills, other than hand-operated; centrifugal mills; machine wheelwork;
feeders [parts of machines]; forge blowers; mixers [machines]; blenders, electric, for household purposes; vacuum
cleaner bags; threshing machines; pneumatic hammers; hammers [parts of machines]; tilt hammers; power hammers;
reeling apparatus, mechanical; motorized cultivators; motors for boats; clutches, other than for land vehicles; meat
choppers [machines]; superchargers; brake linings, other than for vehicles; guides for machines; suction nozzles for
vacuum cleaners; vacuum cleaner attachments for disseminating perfumes and disinfectants; pumps [machines]; pumps
[parts of machines, engines or motors]; aerating pumps for aquaria; vacuum pumps [machines]; compressed air pumps;
pumps for heating installations; beer pumps; pumps for counter-current swimming; lubricating pumps; self-regulating fuel
pumps; fuel dispensing pumps for service stations; centrifugal pumps; hydrogen dispensing pumps for service stations;
blades [parts of machines]; knives for mowing machines; chaff cutter blades; knives, electric; shears, electric; scissors,
electric; vegetable spiralizers, electric; engine mounts, other than for land vehicles; bearing brackets for machines;
pulverisers [machines]; axles for machines; steam traps; chucks [parts of machines]; drill chucks [parts of machines];
exhaust manifold for engines; soldering irons, gas-operated; soldering irons, electric; superheaters; gears, other than for
land vehicles; reduction gears, other than for land vehicles; drilling machines; saws [machines]; chain saws; guns [tools
using explosives]; glue guns, electric; compressed air guns for the extrusion of mastics; carburetter feeders; feeding
apparatus for engine boilers; loading ramps; ploughs; pneumatic transporters; pneumatic controls for machines, motors
and engines; hangers [parts of machines]; anti-friction bearings for machines; roller bearings; self-oiling bearings;
bearings for transmission shafts; ball-bearings; elevators [lifts]; hoists; lifts, other than ski-lifts; pulleys; saw blades [parts
of machines]; pistons [parts of machines or engines]; shock absorber plungers [parts of machines]; pistons for engines;
pistons for cylinders; catalytic converters; torque converters, other than for land vehicles; fuel conversion apparatus for
internal combustion engines; presses [machines for industrial purposes]; wine presses; basket presses; fodder presses;
printing presses; typographic presses; swaging machines; pedal drives for sewing machines; cleaning appliances utilizing
steam; food processors, electric; springs [parts of machines]; spinning wheels; punches for punching machines; vacuum
cleaners; tambours for embroidery machines; radiators [cooling] for motors and engines; sewage pulverizers; air brushes
for applying colour; regulators [parts of machines]; pressure regulators [parts of machines]; speed governors for
machines, engines and motors; knives [parts of machines]; cutting blow pipes, gas-operated; blade holders [parts of
machines]; loom shafts; gears for weaving looms; belts for machines; elevator belts; fan belts for motors and engines;
dynamo belts; belts for motors and engines; adhesive bands for pulleys; industrial robots; 3D printing pens; kick starters
for motorcycles; joysticks being parts of machines, other than for game machines; stuffing boxes [parts of machines];
paper feeders [printing]; whisks, electric, for household purposes; sparking plugs for internal combustion engines; glow
plugs for Diesel engines; brake segments, other than for vehicles; tedding machines; steam/oil separators; cream/milk
separators; ball rings for bearings; sowers [machines]; pigs for cleaning pipes; snow ploughs; sheaf-binding machines;
shaft couplings [machines]; juice extractors, electric; straw [chaff] cutters; suction cups for milking machines; stands for
machines; machine tools; die-cutting and tapping machines; woodworking machines; sharpening machines; bicycle
assembling machines; mortising machines; stone-working machines; metalworking machines; threading machines;
planing machines; lathes [machine tools]; milling machines; trueing machines; metal drawing machines; rolling mills;
starters for motors and engines; stators [parts of machines]; glaziers' diamonds [parts of machines]; tables for machines;
derricks; slide rests [parts of machines]; couplings, other than for land vehicles; heat exchangers [parts of machines];
transmissions for machines; transmissions, other than for land vehicles; boiler tubes [parts of machines]; wind turbines;
hydraulic turbines; turbines, other than for land vehicles; turbocompressors; connecting rods for machines, motors and
engines; joints [parts of engines]; central vacuum cleaning installations; suction machines for industrial purposes;
machines for the mineralization of drinking water; washing installations for vehicles; degreasers [machines]; dust
exhausting installations for cleaning purposes; sifting installations; pneumatic tube conveyors; dust removing
installations for cleaning purposes; condensing installations; pneumatic waste oil drainers; lifting apparatus; air suction
machines; dividing machines; igniting devices for internal combustion engines; window closers, hydraulic; window
closers, electric; window closers, pneumatic; washing apparatus; binding apparatus for hay; haulage apparatus [mining];
door openers, hydraulic; door openers, pneumatic; door openers, electric; window openers, hydraulic; window openers,
pneumatic; window openers, electric; curtain drawing devices, electrically operated; adhesive tape dispensers [machines];
anti-pollution devices for motors and engines; beverage preparation machines, electromechanical; food preparation
machines, electromechanical; elevator operating apparatus; control mechanisms for machines, engines or motors; shoe
polishers, electric; machines and apparatus for wax-polishing, electric; air cushion devices for moving loads; handling
apparatus for loading and unloading; elevating apparatus; aprons [parts of machines]; filter presses; filters for cleaning
cooling air, for engines; filters being parts of machines or engines; moulds [parts of machines]; printing plates; journals
[parts of machines]; centrifugal machines; elevator chains [parts of machines]; driving chains, other than for land
vehicles; transmission chains, other than for land vehicles; cylinders for motors and engines; cylinders for machines;
printing cylinders; pneumatic jacks; shuttles [parts of machines]; universal joints [Cardan joints]; steam mops; pulleys
[parts of machines]; vacuum cleaner hoses; screwdrivers, electric; brushes [parts of machines]; dynamo brushes;
brushes, electrically operated [parts of machines]; carbon brushes [electricity]; ejectors; robotic exoskeleton suits, other
than for medical purposes; fuel economisers for motors and engines; excavators; shovels, mechanical; agricultural
elevators; motors, electric, other than for land vehicles; electrodes for welding machines; electric hammers; parquet waxpolishers, electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine
purposes; water heaters being parts of machines; mechanized feeders for animals; blowing machines for the
compression, sucking and carrying of grain; blowing machines for the compression, exhaustion and transport of gases;
tin openers, electric; brushes for vacuum cleaners.

Cl.9;3D spectacles; electrical adapters; batteries for electronic cigarettes; accumulators, electric; batteries, electric, for
vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; nanoparticle size analysers; anemometers;
anodes; aerials; anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical
purposes; remote control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic
apparatus for the remote control of signals; monitoring apparatus, other than for medical purposes; sound recording
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; sound transmitting
apparatus; magnetic resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills
for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
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apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries;
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; ignition batteries; solar
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars;
biochips; electronic tags for goods; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control
apparatus; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; weighbridges; precision
balances; scales with body mass analysers; camcorders; video screens; viewfinders, photographic; electric plugs;
micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; gasometers
[measuring instruments]; galvanometers; hygrometers; hydrometers; weights; piezoelectric sensors; densimeters;
densitometers; detectors; smoke detectors; infrared detectors; joysticks for use with computers, other than for video
games; light-emitting diodes [LED]; quantum dot light-emitting diodes [QLED]; organic light-emitting diodes [OLED];
wearable video display monitors; DNA chips; electronic interactive whiteboards; electronic notice boards; electric wire
harnesses for automobiles; bullet-proof vests; life jackets; reflective safety vests; identification threads for electric wires;
nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal
bells; audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; mechanical
signs; marine depth finders; probes for scientific purposes; buzzers; eyewear; reflective articles for wear, for the
prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and control of vehicles;
inverters [electricity]; pressure indicators; automatic indicators of low pressure in vehicle tyres; measuring instruments;
cosmographic instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; surveying
instruments; azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or water;
satellite finder meters; spark-guards; coaxial cables; fibre optic cables; cables, electric; calipers; slide calipers; screwtapping gauges; calorimeters; calculating machines; pocket calculators; decompression chambers; rearview cameras for
vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; life-saving capsules for natural
disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; video game cartridges;
ink cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; encoded magnetic cards;
riding helmets; protective helmets; carriers for dark plates [photography]; cathodes; choking coils [impedance]; coils,
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic
switches]; wire connectors [electricity]; thin client computers; encoded key cards; electronic book readers; electronic
agendas; push buttons for bells; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings;
ring sizers; protective suits for aviators; commutators; comparators; marine compasses; computers; laptop computers;
tablet computers; notebook computers; wearable computers; condensers [capacitors]; contacts, electric; wind socks for
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; circular slide rules; covers
for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; lactometers;
vacuum tubes [radio]; darkroom lamps [photography]; thermionic valves; amplifying tubes; flashlights [photography];
head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers [measuring
instruments]; square rulers for measuring; slide-rules; contact lenses; correcting lenses [optics]; close-up lenses; optical
lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying glasses [optics]; thread
counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins [teaching apparatus]; pressure
gauges; security tokens [encryption devices]; solderers' helmets; protective masks; respiratory masks, other than for
artificial respiration; materials for electricity mains [wires, cables]; voting machines; material testing instruments and
machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics];
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations;
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning
conductors; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals
[electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes;
knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media;
electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for
electric wires; weighing machines; computer hardware; punched card machines for offices; life-saving apparatus and
equipment; objectives [lenses] [optics]; lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers;
rescue laser signalling flares; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation
and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing especially made for
laboratories; survival blankets; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers;
spectacle frames; oscillographs; plumb lines; mirrors [optics]; spectacles; sunglasses; goggles for sports; electronic
collars to train animals; finger sizers; signalling panels, luminous or mechanical; wah-wah pedals; radio pagers; pincenez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic
signals; switches, electric; periscopes; data gloves; gloves for divers; gloves for protection against accidents; gloves for
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for
laboratory use; droppers for measuring, other than for medical or household purposes; laboratory pipettes; pyrometers;
planimeters; plane tables [surveying instruments]; plates for batteries; computer software platforms, recorded or
downloadable; wafers for integrated circuits; printed circuit boards; compact disc players; cassette players; protective
films adapted for computer screens; protective films adapted for smartphones; sound recording strips; X-ray films,
exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; stands adapted for laptops; semi-conductors;
polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; fuses; circuit breakers;
converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance
recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring
the thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments;
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus and
instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus;
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus;
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus;
regulating apparatus, electric; telecommunication apparatus in the form of jewellery; precision measuring apparatus;
audio- and video-receivers; prisms [optics]; computer software applications, downloadable; printers for use with
computers; retorts' stands; apparatus for changing record player needles; drainers for use in photography; cleaning
apparatus for phonograph records; fire beaters; sighting telescopes for firearms; telescopic sights for artillery; test tubes;
pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, electric;
copper wire, insulated; fuse wire; computer programs, recorded; computer game software, downloadable; computer game
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software, recorded; computer programs, downloadable; computer operating programs, recorded; computer screen saver
software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners;
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus;
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators
for record players; cell switches [electricity]; washing trays [photography]; levelling staffs [surveying instruments];
marking gauges [joinery]; T-squares for measuring; time switches, automatic; relays, electric; safety restraints, other than
for vehicle seats and sports equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for
filtering air; retorts; refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching
robots; telepresence robots; humanoid robots with artificial intelligence; electric sockets; height measuring instruments;
speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibres [light conducting filaments]; trafficlight apparatus [signalling devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity];
safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; rescue flares, nonexplosive and non-pyrotechnic; sirens; electronic access control systems for interlocking doors; scanners [data
processing equipment]; hand-held electronic dictionaries; integrated circuit cards [smart cards]; smartglasses;
smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; sound locating instruments;
lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites
for scientific purposes; protection devices for personal use against accidents; audiovisual teaching apparatus; charging
stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass;
personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted
for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; mileage recorders
for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; tachometers; television apparatus;
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; mobile telephones; theodolites;
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats;
thermostats for vehicles; climate control digital thermostats; crucibles [laboratory]; tone arms for record players;
totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; transformers [electricity]; step-up
transformers; resuscitation training simulators; vehicle breakdown warning triangles; triodes; starter cables for motors;
discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical
purposes; telephone receivers; headgear being protective helmets; squares for measuring; gauges; quantity indicators;
petrol gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; levels
[instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators;
electric installations for the remote control of industrial operations; baby monitors; steering apparatus, automatic, for
vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders;
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus;
oxygen transvasing apparatus; theft prevention installations, electric; devices for the projection of virtual keyboards; film
cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus for
photographic transparencies; dosage dispensers; battery chargers; chargers for electric accumulators; chargers for
electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing cinematographic film;
cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity trackers; anti-theft warning
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; readers [data processing
equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects
units for musical instruments; bar code readers; downloadable ring tones for mobile phones; downloadable image files;
downloadable music files; animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography;
filters for use in photography; USB flash drives; magic lanterns; optical lanterns; signal lanterns; cameras [photography];
glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs
[photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses;
spectacle cases; containers for microscope slides; cases for smartphones; cases especially made for photographic
apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time recording apparatus];
laboratory centrifuges; spectacle chains; cyclotrons; compasses for measuring; frequency meters; time clocks [time
recording devices]; Petri dishes; sleeves for laptops; covers for personal digital assistants [PDAs]; covers for tablet
computers; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers;
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; virtual reality
headsets; protective helmets for sports; head guards for sports; lifeboats; snorkels; cell phone straps; spectacle cords;
tripods for cameras; switchboards; distribution boards [electricity]; equalizers [audio apparatus]; screens [photography];
workmen's protective face-shields; projection screens; radiology screens for industrial purposes; fluorescent screens;
exposure meters [light meters]; ducts [electricity]; galvanic cells; downloadable graphics for mobile phones;
epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders]; downloadable emoticons for mobile
phones; toner cartridges, unfilled, for printers; toner cartridges, unfilled, for photocopiers; mouse pads; connectors
[electricity]; mouse [computer peripheral]; trackballs [computer peripherals]; ear pads for headphones; shoes for
protection against accidents, irradiation and fire; hemline markers.

Cl.10;Surgical apparatus and instruments; resuscitation apparatus; dental apparatus, electric; physiotherapy apparatus;
bed vibrators; hot air therapeutic apparatus; diagnostic apparatus for medical purposes; traction apparatus for medical
purposes; radiotherapy apparatus; microdermabrasion apparatus; fumigation apparatus for medical purposes; apparatus
for the regeneration of stem cells for medical purposes; apparatus for DNA and RNA testing for medical purposes;
apparatus and installations for the production of X-rays, for medical purposes; magnetic resonance imaging [MRI]
apparatus for medical purposes; orthodontic instruments; radiological apparatus for medical purposes; X-ray apparatus
for medical purposes; hearing aids; nasal aspirators; trusses; maternity belts; bandages, elastic; cupping glasses;
biomagnetic rings for therapeutic or medical purposes; dental burs; acupressure bands; bracelets for medical purposes;
anti-nausea wristbands; anti-rheumatism bracelets; feeding bottles; air cushions for medical purposes; vaporizers for
medical purposes; hot air vibrators for medical purposes; vibromassage apparatus; gastroscopes; glucometers; lice
combs; surgical sponges; defibrillators; dialyzers; containers especially made for medical waste; clips, surgical; mirrors
for dentists; mirrors for surgeons; probes for medical purposes; urethral probes; artificial teeth; acupuncture needles;
suture needles; needles for medical purposes; orthopedic articles; pill crushers; biodegradable bone fixation implants;
surgical implants comprised of artificial materials; inhalers; hydrogen inhalers; injectors for medical purposes; incubators
for medical purposes; incubators for babies; obstetric apparatus; obstetric apparatus for cattle; electric acupuncture
instruments; surgical cutlery; insufflators; endoscopy cameras for medical purposes; cannulae; droppers for medical
purposes; dropper bottles for medical purposes; heart monitors; heart pacemakers; catheters; catgut; draw-sheets for sick
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beds; clips for dummies; artificial skin for surgical purposes; teething rings; anti-rheumatism rings; compressors
[surgical]; thermo-electric compresses [surgery]; abdominal corsets; corsets for medical purposes; crutches; dentists'
armchairs; armchairs for medical or dental purposes; waterbeds for medical purposes; beds specially made for medical
purposes; feeding bottle valves; lasers for medical purposes; lamps for medical purposes; curing lamps for medical
purposes; quartz lamps for medical purposes; ultraviolet ray lamps for medical purposes; lancets; lenses [intraocular
prostheses] for surgical implantation; spoons for administering medicine; masks for use by medical personnel; respiratory
masks for artificial respiration; anaesthetic masks; therapeutic facial masks; gum massagers for babies; suture materials;
childbirth mattresses; air mattresses for medical purposes; furniture especially made for medical purposes; water bags for
medical purposes; breast pumps; body fat monitors; body composition monitors; teeth protectors for dental purposes;
temperature indicator labels for medical purposes; knee bandages, orthopaedic; tips for crutches; finger guards for
medical purposes; medical guidewires; pumps for medical purposes; thread, surgical; knives for surgical purposes;
scissors for surgery; ambulance stretchers; stretchers, wheeled; boots for medical purposes; orthopaedic footwear;
clothing especially for operating rooms; compression garments; blankets, electric, for medical purposes; supports for flat
feet; ophthalmometers; ophthalmoscopes; cooling pads for first aid purposes; slings [supporting bandages]; gloves for
massage; gloves for medical purposes; pessaries; saws for surgical purposes; ear picks; cooling patches for medical
purposes; spittoons for medical purposes; plaster bandages for orthopaedic purposes; orthopaedic bandages for joints;
suspensory bandages; abdominal pads; cushions for medical purposes; pads for preventing pressure sores on patient
bodies; air pillows for medical purposes; soporific pillows for insomnia; heating cushions, electric, for medical purposes;
abdominal belts; galvanic belts for medical purposes; hypogastric belts; belts for medical purposes; orthopaedic belts;
umbilical belts; belts, electric, for medical purposes; condoms; aerosol dispensers for medical purposes;
sphygmotensiometers; pulse meters; esthetic massage apparatus; massage apparatus; veterinary apparatus and
instruments; medical apparatus and instruments; urological apparatus and instruments; brushes for cleaning body
cavities; appliances for washing body cavities; corn knives; incontinence sheets; sterile sheets, surgical; surgical drapes;
hair prostheses; artificial eyes; artificial breasts; dentures; artificial limbs; artificial jaws; ice bags for medical purposes;
toe separators for orthopaedic purposes; orthodontic rubber bands; X-ray photographs for medical purposes; respirators
for artificial respiration; surgical robots; ear trumpets; scalpels; tongue scrapers; dummies for babies; feeding bottle teats;
baby feeding dummies; receptacles for applying medicines; spirometers [medical apparatus]; implantable subcutaneous
drug delivery devices; hearing protectors; contraceptives, non-chemical; orthopaedic soles; stents; stethoscopes;
operating tables; instrument cases for use by doctors; arch supports for footwear; ear plugs [ear protection devices];
thermal packs for first aid purposes; thermometers for medical purposes; tomographs for medical purposes; trocars;
walking sticks for medical purposes; drainage tubes for medical purposes; X-ray tubes for medical purposes; radium
tubes for medical purposes; balling guns; protection devices against X-rays, for medical purposes; apparatus for acne
treatment; filters for ultraviolet rays, for medical purposes; patient examination gowns; quad canes for medical purposes;
wheeled walkers to aid mobility; walking frames for disabled persons; cases fitted for medical instruments; elastic
stockings for surgical purposes; stockings for varices; splints, surgical; tongue depressors for medical purposes;
syringes for injections; syringes for medical purposes; hypodermic syringes; uterine syringes; urethral syringes; pins for
artificial teeth; robotic exoskeleton suits for medical purposes; radiology screens for medical purposes; electrodes for
medical use; electrocardiographs; brain pacemakers; patient walkers; surgical bougies.

Cl.11;Heating and cooling apparatus for dispensing hot and cold beverages; drying apparatus; coolers for furnaces;
expansion tanks for central heating installations; boilers, other than parts of machines; bath tubs; water heaters; water
flushing installations; air reheaters; extractor hoods for kitchens; gas condensers, other than parts of machines; chimney
blowers; coils [parts of distilling, heating or cooling installations]; furnace ash boxes; evaporators; air valves for steam
heating installations; level controlling valves in tanks; thermostatic valves [parts of heating installations]; solar thermal
collectors [heating]; taps; taps for pipes and pipelines; mixer taps for water pipes; forges, portable; light bulbs for
directional signals for vehicles; arc lamps; ice-cream making machines; pounded rice cake making machines, electric, for
household purposes; multicookers; footmuffs, electrically heated; heaters for baths; heaters for heating irons; immersion
heaters; brackets for gas burners; anti-splash tap nozzles; heat pumps; filaments for electric lamps; magnesium filaments
for lighting; heating filaments, electric; heating apparatus for defrosting vehicle windows; incinerators; kilns; solar
furnaces; dental ovens; furnaces, other than for laboratory use; regulating accessories for water or gas apparatus and
pipes; regulating and safety accessories for water apparatus; regulating and safety accessories for gas pipes; anti-glare
devices for vehicles [lamp fittings]; washers for water taps; central heating radiators; radiators, electric; nuclear reactors;
heat regenerators; autoclaves, electric, for cooking; gas scrubbers [parts of gas installations]; lamp glasses; heat
exchangers, other than parts of machines; pipes [parts of sanitary installations]; flues for heating boilers; boiler pipes
[tubes] for heating installations; humidifiers for central heating radiators; wash-hand basins [parts of sanitary
installations]; water conduits installations; bath installations; air-conditioning installations; desalination plants;
installations for processing nuclear fuel and nuclear moderating material; watering installations, automatic; cooling
installations for water; cooling installations for liquids; flare stacks for use in the oil industry; ash conveyor installations,
automatic; whirlpool-jet apparatus; air cooling apparatus; headlights for automobiles; vehicle headlights; lights for
automobiles; bicycle lights; motorcycle lights; lights for vehicles; lanterns for lighting; candle lanterns; street lamps; oven
fittings made of fireclay; carbon for arc lamps; heating elements; thermo-pots, electric.

Cl.12;Motor buses; motor coaches; camping cars; driverless cars [autonomous cars]; motor racing cars; cars for
various purposes for transportation; robotic cars; sports cars; concrete mixing vehicles; refrigerated vehicles; caravans;
shock absorbers for automobiles; suspension shock absorbers for vehicles; space vehicles; aircraft; aeronautical
apparatus, machines and appliances; air cushion vehicles; hot air balloons; ski carriers for cars; luggage carriers for
vehicles; bumpers for automobiles; vehicle bumpers; tyres for vehicle wheels; barges; brake shoes for vehicles; tailboard
lifts [parts of land vehicles]; armoured vehicles; buffers for railway rolling stock; mine cars; tilt trucks; railway carriages;
sleeping cars; dining carriages; refrigerated railway wagons; transmission shafts for land vehicles; bicycles; electric
bicycles; valves for vehicle tyres; helicopters; helicams; automobile hoods; pushchair hoods; hoods for vehicles; oars;
paddles for canoes; sculls; screws [propellers] for ships; lug nuts for vehicle wheels; hydroplanes; seaplanes; flanges for
railway wheel tyres; lorries; trucks with a crane feature incorporated; horns for vehicles; treads for vehicles [tractor type];
doors for vehicles; bicycle motors; motorcycle engines; engines for land vehicles; jet engines for land vehicles; driving
motors for land vehicles; screw-propellers; screw-propellers for boats; airships; brake discs for vehicles; telpher railways
[cable cars]; dredgers [boats]; handcars; military drones; civilian drones; delivery drones; camera drones; clips adapted
for fastening automobile parts to automobile bodies; vehicle bonnet pins; adhesive rubber patches for repairing inner
tubes; bicycle bells; rearview mirrors; portholes; cars for cable transport installations; inner tubes for pneumatic tyres;
inner tubes for bicycle tyres; canoes; hoods for vehicle engines; crankcases for land vehicle components, other than for
engines; boats; caissons [vehicles]; bicycle wheels; vehicle wheels; mine cart wheels; steering wheels for vehicles;
casters for trolleys [vehicles]; brake pads for automobiles; hub caps; pushchairs; pet strollers; side cars; prams; brake
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linings for vehicles; ships; baskets adapted for bicycles; gear boxes for land vehicles; ship hulls; panniers adapted for
bicycles; panniers adapted for motorcycles; fenders for ships; bands for wheel hubs; ejector seats for aircraft;
wheelchairs; caps for vehicle fuel tanks; boat hooks; automobile bodies; tipping bodies for lorries; bodies for vehicles;
treads for retreading tyres; locomotives; masts for boats; golf carts [vehicles]; sprinkling trucks; propulsion mechanisms
for land vehicles; mopeds; motor scooters; motorcycles; rubbish trucks; tyre mousse inserts; fitted footmuffs for
pushchairs; fitted footmuffs for prams; freewheels for land vehicles; clutches for land vehicles; repair outfits for inner
tubes; air pumps [vehicle accessories]; pumps for bicycle tyres; upholstery for vehicles; rims for bicycle wheels; rims for
vehicle wheels; windows for vehicles; engine mounts for land vehicles; axles for vehicles; headlight wipers; parachutes;
ferry boats; bicycle pedals; ashtrays for automobiles; gearing for land vehicles; carts; head-rests for vehicle seats; bicycle
kickstands; vehicle running boards; air bags [safety devices for automobiles]; ski lifts; chairlifts; casings for pneumatic
tyres; sleeping berths for vehicles; pontoons; torque converters for land vehicles; cigar lighters for automobiles; non-skid
devices for vehicle tyres; anti-glare devices for vehicles; anti-theft devices for vehicles; sun-blinds adapted for
automobiles; trailers for transporting bicycles; bicycle trailers; balance weights for vehicle wheels; shock absorbing
springs for vehicles; bicycle frames; motorcycle frames; spars for ships; reduction gears for land vehicles; safety belts for
vehicle seats; security harness for vehicle seats; vehicle suspension springs; rudders; bicycle handlebars; motorcycle
handlebars; vehicle joysticks; bicycle cranks; aeroplanes; amphibious airplanes; sleighs [vehicles]; rescue sleds; kick
sledges; brake segments for vehicles; bicycle saddles; luggage nets for vehicles; dress guards for bicycles; fitted
pushchair mosquito nets; anti-theft alarms for vehicles; reversing alarms for vehicles; safety seats for children, for
vehicles; vehicle seats; bellows for articulated buses; hydraulic circuits for vehicles; mobility scooters; snowmobiles;
rolling stock for railways; rolling stock for funicular railways; spokes for bicycle wheels; vehicle wheel spokes; spoilers for
vehicles; air vehicles; vehicles for locomotion by land, air, water or rail; ambulances; autonomous underwater vehicles for
seabed inspections; water vehicles; remotely operated vehicles for underwater inspections; remote control vehicles, other
than toys; electric vehicles; tricycles; delivery tricycles; inclined ways for boats; windscreens; windshield wipers; hubs for
bicycle wheels; hubs for vehicle wheels; bags adapted for pushchairs; saddlebags adapted for bicycles; railway
couplings; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; handling carts; two-wheeled trolleys;
shopping trolleys; fishing trolleys; hose carts; bogies for railway cars; casting carriages; tilting-carts; roll cage trolleys;
forklift trucks; cleaning trolleys; bicycle brakes; brakes for vehicles; torsion bars for vehicles; tractors; tramcars;
transmissions for land vehicles; military vehicles for transport; aerial conveyors; trailers [vehicles]; funnels for ships;
funnels for locomotives; cleats [nautical]; turbines for land vehicles; signal arms for vehicles; rowlocks; disengaging gear
for boats; steering gears for ships; cable transport apparatus and installations; spoke clips for wheels; tipping apparatus
[parts of railway wagons]; funiculars; vans [vehicles]; automobile chains; bicycle chains; motorcycle chains; driving
chains for land vehicles; anti-skid chains; transmission chains for land vehicles; undercarriages for vehicles; pushchair
covers; spare wheel covers; covers for vehicle steering wheels; saddle covers for bicycles; saddle covers for motorcycles;
seat covers for vehicles; vehicle covers [shaped]; automobile chassis; vehicle chassis; connecting rods for land vehicles,
other than parts of motors and engines; axle journals; gears for bicycles; tubeless tyres for bicycles; bicycle tyres;
automobile tyres; pneumatic tyres; solid tyres for vehicle wheels; spikes for tyres; davits for boats; launches; timbers
[frames] for ships; mudguards; bicycle mudguards; tow trucks; motors, electric, for land vehicles; yachts; gyrocopters;
self-balancing scooters; self-balancing boards; side view mirrors for vehicles; self-balancing electric unicycles.

Cl.15;Robotic drums.
Cl.16;Fountain pens; albums; almanacs; document laminators for office use; mimeograph apparatus and machines;
atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair decorations; name badges
[office requisites]; table linen of paper; tickets; baggage claim check tags of paper; forms, printed; announcement cards
[stationery]; glitter for stationery purposes; note books; pads [stationery]; drawing pads; wristbands for the retention of
writing instruments; pamphlets; booklets; paper; paper sheets [stationery]; waxed paper; paper for medical examination
tables; paper for recording machines; paper for radiograms; papers for painting and calligraphy; electrocardiograph
paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper [stationery]; parchment
paper; writing paper; rice paper; luminous paper; wrapping paper; filter paper; periodicals; printed publications; paper
shredders for office use; graphic representations; credit card imprinters, non-electric; graining combs; drawing
instruments; calendars; tracing paper; tracing cloth; tracing patterns; gums [adhesives] for stationery or household
purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil lead holders.

Cl.21;Scrubbing brushes; toothbrushes; toothbrushes, electric.
Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines,
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch
cards for playing lottery games; starting blocks for sports; bodyboards; boomerangs; dolls' feeding bottles; tricycles for
infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; dumb-bells;
gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors
[fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' houses; dominoes;
swimming kickboards; paddleboards; surfboards; spring boards [sports articles]; skateboards; sailboards; chessboards;
draughtboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; swimming jackets; ascenders
[mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; toys for pets; stuffed toys;
inflatable games for swimming pools; plush toys; novelty toys for playing jokes; games; portable games and toys
incorporating telecommunication functions; parlour games; table-top games; ring games; building games; toy imitation
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis;
trading cards for games; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings;
yoga swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis];
bells for Christmas trees; dolls' rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks;
building blocks [toys]; dolls; flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for
archery; skis; waterskis; roller skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical
masks; fencing masks; toy putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for
billiard cues; targets; electronic targets; toy mobiles; toy models; scale model kits [toys]; scale model vehicles; kite reels;
balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards
[sports articles]; backgammon games; pumps specially adapted for use with balls for games; dolls' clothes; fencing
weapons; play tents; ski sticks for roller skis; ski sticks; twirling batons; paragliders; pachinkos; baseball gloves; boxing
gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; piñatas; toy pistols; toy
air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; protective films adapted for screens for portable
games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole coverings
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for skis; water wings; floats for fishing; portable games with liquid crystal displays; swimming belts; waist trimmer
exercise belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles [toys];
divot repair tools [golf accessories]; billiard markers; video game consoles; hand-held consoles for playing video games;
protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports
articles]; toy robots; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles];
plush toys with attached comfort blanket; scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets
for anglers; nets for sports; tennis nets; bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for
gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial snow for Christmas trees; snowshoes;
snowboards; remote-controlled toy vehicles; clay pigeon traps; billiard tables; coin-operated billiard tables; tables for
table tennis; strings for rackets; gut for rackets; golf bags, with or without wheels; cricket bags; golf bag trolleys; slides
[playthings]; body-building apparatus; machines for physical exercises; men's athletic supporters [sports articles]; rods
for fishing; ornaments for Christmas trees, except lights, candles and confectionery; tennis ball throwing apparatus;
conjuring apparatus; apparatus for games; bowling apparatus and machinery; toy figures; counters [discs] for games;
chips for gambling; foosball tables; party poppers [party novelties]; Christmas crackers [party novelties]; bags especially
designed for skis; marbles for games; billiard balls; playing balls; party balloons; paintballs [ammunition for paintball
guns] [sports apparatus]; snow globes; chess games; draughts [games]; poles for pole vaulting; paper party hats; shin
guards [sports articles]; camouflage screens [sports articles]; chest expanders [exercisers]; flippers for diving; swimming
webs.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial
information agency services; advertising agency services; cost price analysis; rental of office equipment in co-working
facilities; rental of advertising space; business auditing; financial auditing; business intermediary services relating to the
matching of potential private investors with entrepreneurs needing funding; employment agency services; computerized
file management; book-keeping; invoicing; demonstration of goods; transcription of communications [office functions];
opinion polling; market studies; providing business information; business investigations; business research; marketing
research; personnel recruitment; business management and organization consultancy; business organization
consultancy; business management consultancy; personnel management consultancy; professional business
consultancy; consultancy regarding advertising communication strategies; consultancy regarding public relations
communication strategies; layout services for advertising purposes; marketing; marketing in the framework of software
publishing; targeted marketing; business management of performing artists; business management of sports people;
writing of curriculum vitae for others; scriptwriting for advertising purposes; news clipping services; updating and
maintenance of information in registries; updating and maintenance of data in computer databases; updating of
advertising material; word processing; online retail services for downloadable and pre-recorded music and movies; online
retail services for downloadable ring tones; online retail services for downloadable digital music; organization of
exhibitions for commercial or advertising purposes; arranging newspaper subscriptions for others; organization of fashion
shows for promotional purposes; shop window dressing; business appraisals; payroll preparation; data search in
computer files for others; sponsorship search; administrative assistance in responding to calls for tenders; business
management assistance; commercial or industrial management assistance; commercial intermediation services; providing
business information via a website; providing commercial and business contact information; web indexing for commercial
or advertising purposes; presentation of goods on communication media, for retail purposes; economic forecasting;
auctioneering; retail services for works of art provided by art galleries; sales promotion for others; promotion of goods
and services through sponsorship of sports events; production of teleshopping programmes; production of advertising
films; office machines and equipment rental; rental of advertising time on communication media; publicity material rental;
rental of billboards [advertising boards]; rental of vending machines; rental of sales stands; rental of photocopying
machines; publication of publicity texts; radio advertising; bill-posting; distribution of samples; dissemination of
advertising matter; direct mail advertising; registration of written communications and data; writing of publicity texts;
advertising; online advertising on a computer network; advertising by mail order; television advertising; compilation of
statistics; compilation of information into computer databases; business inquiries; systemization of information into
computer databases; advisory services for business management; corporate communications services; negotiation of
business contracts for others; negotiation and conclusion of commercial transactions for third parties; compiling indexes
of information for commercial or advertising purposes; tax preparation; drawing up of statements of accounts;
telemarketing services; psychological testing for the selection of personnel; interim business management; outsourced
administrative management for companies; business management of hotels; business management for freelance service
providers; business project management services for construction projects; commercial administration of the licensing of
the goods and services of others; business management of reimbursement programmes for others; administration of
consumer loyalty programs; administration of frequent flyer programs; administrative processing of purchase orders;
public relations; commercial lobbying services; competitive intelligence services; modelling for advertising or sales
promotion; typing; market intelligence services; appointment reminder services [office functions]; website traffic
optimization; tax filing services; search engine optimization for sales promotion; appointment scheduling services [office
functions]; gift registry services; price comparison services; pay per click advertising; secretarial services; procurement
services for others [purchasing goods and services for other businesses]; shorthand; outsourcing services [business
assistance]; telephone answering for unavailable subscribers; photocopying services; business efficiency expert services;
providing commercial information and advice for consumers in the choice of products and services; organization of trade
fairs for advertising purposes; preparation of publicity materials; provision of an online marketplace for buyers and sellers
of goods and services; media relations services; wholesale services for pharmaceutical, veterinary and sanitary
preparations and medical supplies; retail services for pharmaceutical, veterinary and sanitary preparations and medical
supplies; administrative services for the relocation of businesses.

Cl.40;Custom 3D printing for others; services of a dental technician; millworking; chromium plating.
Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy auditing;
recovery of computer data; business card design; graphic design of promotional materials; industrial design; graphic arts
design; computer virus protection services; oil-field surveys; geological surveys; engineering; installation of computer
software; meteorological information; clinical trials; material testing; textile testing; bacteriological research; biological
research; geological research; research in the field of environmental protection; cosmetic research; mechanical research;
research in the field of welding; research in the field of building construction; research in the field of telecommunications
technology; research in the field of physics; chemical research; research and development of new products for others;
medical research; scientific and technological research relating to patent mapping; scientific and technological research in
the field of natural disasters; scientific research; analysis for oil-field exploitation; underwater exploration; technological
research; calibration [measuring]; website design consultancy; computer security consultancy; information technology
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[IT] consultancy; consultancy in the design and development of computer hardware; architectural consultancy; computer
software consultancy; data security consultancy; technological consultancy; oil-well testing; quality control; vehicle
roadworthiness testing; land surveying; dress designing; updating of computer software; monitoring of computer systems
to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; monitoring of
computer systems by remote access; software as a service [SaaS]; maintenance of computer software; authenticating
works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of wool; digitization of
documents [scanning]; conversion of data or documents from physical to electronic media; urban planning; providing
information relating to computer technology and programming via a website; providing scientific information, advice and
consultancy relating to carbon offsetting; providing search engines for the internet; conversion of computer programs and
data, other than physical conversion; conducting technical project studies; computer system design; rental of web
servers; computer rental; rental of computer software; unlocking of mobile phones; geological prospecting; oil
prospecting; hosting computer sites [web sites]; development of computer platforms; construction drafting; computer
software design; software development in the framework of software publishing; cloud seeding; server hosting;
consultancy in the field of energy-saving; creating and designing website-based indexes of information for others
[information technology services]; creating and maintaining websites for others; computer programming; technical
writing; copying of computer programs; cloud computing; architectural services; chemistry services; packaging design;
off-site data backup; telecommunications technology consultancy; scientific laboratory services; weather forecasting;
styling [industrial design]; cartography services; exploration services in the field of the oil, gas and mining industries; data
encryption services; electronic data storage; surveying; electronic monitoring of credit card activity to detect fraud via the
internet; electronic monitoring of personally identifying information to detect identity theft via the internet; interior design;
platform as a service [PaaS]; information technology services provided on an outsourcing basis.
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5021791 27/05/2021
[International Registration No. : 1592109]
DATAIKU
902 Broadway, 8th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data processors and computers; computer software for database management, data analysis, data mining, data
visualization, predictive data analysis, modeling and visual data transformation and analytics modeling and automation,
data importing, data preparation and transformation, data mining model building, data model fitting and scoring, data
model exporting, and for web-publishing and automation scoring thereof.

Cl.38;Information about telecommunication; providing access to databases; rental of access time to global computer
networks; providing on-line chat rooms and electronic bulletin boards for transmission of messages among users in the
field of general interest.
Cl.41;Data management and data analysis training; electronic publication of books and periodicals online;
micropublishing, namely, publishing of electronic publications about data management and data analysis.

Cl.42;Evaluations and estimates in scientific and technological fields prepared by engineers; scientific and
technological research in the field of data management and data analysis; design and development of computers and
software; research and development of new products for others; design of technical projects, namely, data management
and data analysis projects; development, design, installation, maintenance, updating, or rental of software; computer
programming; analysis of information systems; design of information systems; computer software consultancy; softwareas-a-service (SaaS), namely, featuring software for use in database management, data analysis, data mining, predictive
data analysis, modeling and visual data transformation and analytics modeling and automation, data importing, data
preparation and transformation, data mining model building, data model fitting and scoring, data model exporting;
information technology consulting; server hosting.
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5023811 20/05/2021
[International Registration No. : 1597950]
Waters Technologies Corporation
34 Maple Street Milford MA 01757 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded operating and data analysis software for chromatography and spectrometry instruments; recorded
software for collecting, analyzing, storing, and reporting data in chromatography and mass spectrometry applications;
recorded software for collecting, analyzing, storing, and reporting data for use in scientific analysis; recorded software for
laboratory informatics; recorded computer software for managing laboratory workflow, namely, software for controlling,
organizing, and tracking laboratory testing projects, laboratory test results, laboratory staff utilization, and reagent and
sample inventories; recorded computer software for validating processes in chromatography and mass spectrometry
laboratories; recorded software for facilitating laboratory compliance with government regulation; recorded software for
laboratory analytical method development, testing, and validation management, namely, for creating, testing, and
validating methods for using analytical instruments for laboratory use; recorded computer software programs used to
collect, organize, analyze, and manage data from analytical equipment in the chemical, pharmaceutical, life sciences,
environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; recorded software for validating
processes in chromatography and mass spectrometry laboratories; recorded software for purification of samples in
chromatography and spectrometry applications; recorded software for automating chromatography and mass
spectrometry operations in a chromatography and mass spectrometry apparatus; recorded software for laboratory and
sample management.

Cl.42;Software as a service (SAAS) services featuring computer operating and data analysis software for
chromatography and spectrometry instruments; software as a service (SAAS) services for collecting, analyzing, storing,
and reporting data in chromatography and mass spectrometry applications; software as a service (SAAS) services for
collecting, analyzing, storing, and reporting data for scientific analysis; software as a service (SAAS) services for
laboratory informatics; software as a service (SAAS) services for managing laboratory workflow, namely, software for
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controlling and organizing laboratory testing, laboratory test results, laboratory staff utilization, and reagent and sample
inventories; software as a service (SAAS) services for validating processes in chromatography and mass spectrometry
laboratories; software as a service (SAAS) services for facilitating laboratory compliance with government regulation;
software as a service (SAAS) services for laboratory analytical method development, testing, and validation management,
namely, for creating, testing, and validating methods for using analytical instruments for laboratory use; software as a
service (SAAS) services used to collect, organize, analyze, and manage data from analytical equipment in the chemical,
pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic toxicology fields;
software as a service (SAAS) services for validating processes in a chromatography and mass spectrometry laboratories;
software as a service (SAAS) services for purification of samples in chromatography and spectrometry applications;
software as a service (SAAS) services for automating chromatography and mass spectrometry operations; software as a
service (SAAS) services for laboratory and sample management; software as a service (SAAS) services for updating and
maintenance of laboratory instrument and laboratory management computer software; updating and maintenance of
computer software; services for maintenance of computer software; technical support services, namely, troubleshooting
of laboratory computer software problems; technical support services, namely, operational qualification services for
scientific analytical apparatus and instruments, specifically, technical verification and validation of laboratory instruments
in the chemical, pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic
toxicology fields; providing technical advice relating to use, operation, and function of computerized scientific analytical
apparatus and instruments.
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[International Registration No. : 1597993]
Waters Technologies Corporation
34 Maple Street Milford MA 01757 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded operating and data analysis software for chromatography and spectrometry instruments; recorded
software for collecting, analyzing, storing, and reporting data in chromatography and mass spectrometry applications;
recorded software for collecting, analyzing, storing, and reporting data for use in scientific analysis; recorded software for
laboratory informatics; recorded computer software for managing laboratory workflow, namely, software for controlling,
organizing, and tracking laboratory testing projects, laboratory test results, laboratory staff utilization, and reagent and
sample inventories; recorded computer software for validating processes in chromatography and mass spectrometry
laboratories; recorded software for facilitating laboratory compliance with government regulation; recorded software for
laboratory analytical method development, testing, and validation management, namely, for creating, testing, and
validating methods for using analytical instruments for laboratory use; recorded computer software programs used to
collect, organize, analyze, and manage data from analytical equipment in the chemical, pharmaceutical, life sciences,
environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; recorded software for validating
processes in chromatography and mass spectrometry laboratories; recorded software for purification of samples in
chromatography and spectrometry applications; recorded software for automating chromatography and mass
spectrometry operations in a chromatography and mass spectrometry apparatus; recorded software for laboratory and
sample management.

Cl.42;Software as a service (SAAS) services featuring computer operating and data analysis software for
chromatography and spectrometry instruments; software as a service (SAAS) services for collecting, analyzing, storing,
and reporting data in chromatography and mass spectrometry applications; software as a service (SAAS) services for
collecting, analyzing, storing, and reporting data for scientific analysis; software as a service (SAAS) services for
laboratory informatics; software as a service (SAAS) services for managing laboratory workflow, namely, software for

7595

controlling and organizing laboratory testing, laboratory test results, laboratory staff utilization, and reagent and sample
inventories; software as a service (SAAS) services for validating processes in chromatography and mass spectrometry
laboratories; software as a service (SAAS) services for facilitating laboratory compliance with government regulation;
software as a service (SAAS) services for laboratory analytical method development, testing, and validation management,
namely, for creating, testing, and validating methods for using analytical instruments for laboratory use; software as a
service (SAAS) services used to collect, organize, analyze, and manage data from analytical equipment in the chemical,
pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic toxicology fields;
software as a service (SAAS) services for validating processes in a chromatography and mass spectrometry laboratories;
software as a service (SAAS) services for purification of samples in chromatography and spectrometry applications;
software as a service (SAAS) services for automating chromatography and mass spectrometry operations; software as a
service (SAAS) services for laboratory and sample management; software as a service (SAAS) services for updating and
maintenance of laboratory instrument and laboratory management computer software; updating and maintenance of
computer software; services for maintenance of computer software; technical support services, namely, troubleshooting
of laboratory computer software problems; technical support services, namely, operational qualification services for
scientific analytical apparatus and instruments, specifically, technical verification and validation of laboratory instruments
in the chemical, pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic
toxicology fields; providing technical advice relating to use, operation, and function of computerized scientific analytical
apparatus and instruments.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 18/01/2021; Application No. : 202100646 ;Norway

5023837 18/05/2021
[International Registration No. : 1598017]
Asamedic AS
Postboks 474 Bedriftssenteret N-1411 KOLBOTN Norway

Proposed to be Used
IR DIVISION
Cl.5;Cardiovascular preparations; capsules for medicines; single-dose capsules, empty, for pharmaceutical purposes.
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; medical equipment; receptacles for applying
medicines.
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Class 99

Priority claimed from 12/01/2021; Application No. : 2148399 ;Australia

5026441 18/05/2021
[International Registration No. : 1598194]
Microbiogen Pty Ltd
Unit E, Lane Cove Business Park, 16 Mars Rd Lane Cove West NSW 2066 Australia

Proposed to be Used
IR DIVISION
Cl.30;Instant yeast; brewer's yeast; yeast; yeast extracts as spreads; yeast for culinary purposes; yeast powder for
culinary purposes; yeast products for culinary purposes; yeast tablets for culinary purposes; active dried yeast for
culinary purposes; edible yeast.

Cl.31;Yeast for animal consumption; yeast for animal fodder.
Cl.42;Research relating to biotechnology; biotechnological research; biotechnology research; biotechnology testing;
biochemical engineering services.
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Class 99

5026537 04/06/2021
[International Registration No. : 1490650]
GOLDWIN INC.
210 Kiyosawa, Oyabe-shi Toyama-ken 932-0112 Japan
NANAMICA INC.
2-20-6, Shoto, Shibuya-ku Tokyo 150-8517 Japan

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; tote bags; boston bags; shoulder bags; carry-on bags; pouches for holding
make-up, keys and other personal items; waist pouches; key pouches; leather pouches; purses; backpacks; rucksacks;
pocket wallets; handbags; key cases; all purpose sport bags; vanity cases sold empty.

Cl.25;Clothing; coats; sweaters; shirts; tee-shirts; pyjamas; underwear; underpants; undershirts; brassieres; camisoles;
swimwear; swimming caps; sleep masks; aprons; boas [necklets]; socks; stockings; tights; gaiters; fur stoles; shawls;
scarves; gloves [clothing]; neckties; neckerchiefs; bandanas; thermal supporters [clothing]; mufflers [clothing]; ear muffs
[clothing]; nightcaps; headwear; suits; jackets [clothing]; skirts; trousers; parkas; vests; short trousers; dresses; tank
tops; garters; sock suspenders; suspenders; waistbands; belts for clothing; footwear; inner soles; clothing for sports;
sports shoes.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5027364 24/05/2021
[International Registration No. : 1599028]
Wuhan Kede Medical Apparatus Co.,Ltd.
Room B-1404, Wuhan Square Apartment, No.358 Jiefang Avenue, Jianghan District, Wuhan City Hubei China

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; dental apparatus and instruments; apparatus for ultrasound therapy;
cushions for medical purposes; love dolls [sex dolls]; artificial skin for surgical purposes; esthetic massage apparatus;
surgical implants comprised of artificial materials for use in guided tissue regeneration; physiotherapy apparatus.

Cl.28;Electronic targets; body-building apparatus; apparatus for games; machines for physical exercises; paintball guns
[sports apparatus]; chest protectors for sports use; scent lures for hunting or fishing; Christmas crackers [party
novelties]; camouflage screens [sports articles]; face protectors for athletic use.
Cl.41;Academies [education]; teaching; arranging and conducting of colloquiums; lending library services; publication
of books; entertainment services; production of radio and television programmes; rental of sports grounds; online
publication of electronic books and journals.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5028967 27/05/2021
[International Registration No. : 1487027]
O.S.T.C. Limited
2nd Floor Imperial House, 21-25 North Street BROMLEY Kent BR1 1SD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs;
compact discs, DVDs and other digital recording media; cash registers, calculating machines, data processing equipment,
computers; computer software; software and applications for mobile devices; computer operating programs, recorded;
computer programmes [programs], recorded; downloadable software; computer programs [downloadable software];
computer software applications, downloadable; computer software, recorded; electronic databases; computer databases;
database management software; security software; computer application software; data processing apparatus; mobile
apps; encoded prepaid payment cards; apparatus for processing electronic payments; data capture apparatus; data
encryption apparatus; encryption software; electronic encryption units; security tokens [encryption devices]; secure
terminals for electronic transactions; cards encoded with security features for identification purposes; computer
hardware; data storage devices; encoding and decoding apparatus and instruments; electronic coding units; electronic
decoders; software for application, transaction and identity security related to mobile device applications; software for
electronic signature applications and systems, including administrative and user applications and digital storage systems;
software for the protection of on-line transactions and data transfer by electronic means; computer software for
application and database integration; computer software for accessing, browsing and searching online databases;
software for buying and comparing goods by paying with digital currency; software for currency trading and currency
exchange; software for the creation, issuance and transaction of a digital means of payment; software for the creation and
operation of a database; computer software for communicating with users of hand-held computers; downloadable
publications; downloadable podcasts; e-commerce software; downloadable e-commerce computer software to allow users
to perform electronic business transactions via global computer and communication networks; software for sending
electronic message alerts and reminders via the internet; software for transmitting orders and for sending and receiving
electronic messages via the internet; computer software for the collection, editing, organizing, modifying, transmission,
storage and sharing of data and information; computer search engine software; electronic currency converters; computer
programs used for electronic cash register systems; electronic cash registers; software relating to financial services and
products; day trading software; interactive computer software enabling exchange of information; parts and fittings for all
for the aforesaid goods.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial services; financial data services;
financial consultancy services; financial wealth management services; financial loan advisory services; loan procurement
services; financial administration services; financing services for securing of funds; pension fund administration;
financing services for the securing of funds for others and for the financing and arranging of loans; services for the
financing of home loans; valuation of chattels; financial nominee services; stock broking services; tax services; public and
private equity financing; funds transfer services; brokerage agencies for insurance and credit; management of wealth;
issuing of traveller cheques; credit card, charge card, cash card, cheque guarantee card, purchase, payment and debit
card services; financial planning and investment advisory services; provision of finance, money exchange and money
transmission services; investment advice and consultancy; financial transfers and transactions, and payment services;
currency exchange rate quotations; electronic fund-transfer services; computerised financial analysis; financial evaluation
and analysis; commodity exchange; financial exchange; foreign exchange services; currency exchange services; digital
currency exchange services; currency trading; money exchange services; payment administration services; electronic
payment services; bill payment services; payment processing services; electronic commerce payment services;
conducting cashless payment transactions; clearing services for payment transactions; collection of payments for goods
and services; electronic processing of payments via a global computer network; processing payments for the purchase of
goods and services via an electronic communications network; arranging financial transactions; financial transaction
services; financial consultancy relating to the execution of cashless payment transactions; virtual currency trading
services; virtual currency exchange; virtual currency transfer services; electronic cash transactions; foreign currency
exchange services; issuance of tokens of value for use in loyalty schemes; provision of foreign currency; agencies for the
exchange of money; foreign exchange transactions and services; forecasting of foreign exchange rates; financial database
services relating to foreign exchange; provision of financial protection against foreign exchange risks; provision of pricing
information about foreign exchange rates; services for the underwriting of foreign exchange; providing an electronic
marketplace for trading of financial instruments and foreign currencies; information, information, advisory and
consultancy services relating to the aforesaid services.
Cl.41;Education; education information; provision of training; vocational guidance [education or training advice];
coaching [training]; arranging and conducting of courses and workshops; planning of seminars, lectures and conferences
for educational purposes; provision of online tutorials; tutoring; organisation of quizzes, games and competitions
[education]; publication of educational materials; providing on-line electronic publications, not downloadable; providing
on-line videos, not downloadable; correspondence courses; courses for the development of digital skills [education];
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online research and reference library services; educational examination; awarding of educational certificates; arranging of
seminars, conferences and conventions relating to business; business training and education; training in business skills;
conducting of course relating to business management; courses relating to finance; coaching relating to finance; training
and educational courses relating to finance; provision of instruction courses in finance; training of financial personnel;
publishing services; writing services for blogs; information, advisory and consultancy services relating to the
aforementioned services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; design and development of computer hardware and software; application service provider; software as a service
[SaaS]; platform as a service [PaaS]; hosting online web facilities for others for sharing online content; hosting of
platforms on the internet; hosting web portals; installation, maintenance and updating of computer software; computer
software technical support services; providing technical advice relating to computer hardware and software; providing
search engines for obtaining data on global computer and communication networks; developing computer programs for
electronic cash register systems; hosting of digital content on the internet; technical support services, namely,
troubleshooting of computer hardware and software problems related to the downloading of digital data; hosting of digital
content, namely, on-line journals and blogs; providing computer facilities for the electronic storage of digital data;
computer security services in the nature of administering digital certificates; providing non-downloadable e-commerce
software to allow users to perform electronic business transactions via global computer and communication networks;
constructing an internet platform for electronic commerce; software as a service (SaaS) featuring software for sending
electronic message alerts, for transmitting orders and sending and receiving electronic messages, and to allow users to
perform electronic business transactions via a global computer network; encryption, decryption and authentication of
information, messages and data; data encryption and decoding services; provision of security services for computer
networks; security services for computer access and computerised transactions; programming of data processing
equipment; data security services; software as a service (SaaS) featuring computer software to enable the secure
exchange of funds and information in electronic payment transactions; design and development of computer hardware
and software to enable the secure exchange of funds and information in electronic payment transactions; information,
advisory and consultancy services relating to the aforesaid services.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 14/04/2021; Application No. : 90645800 ;United States of America

5028977 17/05/2021
[International Registration No. : 1599092]
Epic Games, Inc.
620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable and recorded software development tools; downloadable and recorded software for use in the
creation, development, production, and operation of 2D and 3D games, 2D and 3D interactive game and non-game worlds
and virtual environments, virtual reality, augmented reality, mixed reality and extended reality experiences, 2D and 3D
animations, simulations and visualizations, and real-time 3D sites; downloadable and recorded software for use in the
creation, development, and production of motion pictures, television programs, videos, animations, simulations,
visualizations, and digital media; downloadable software for the creation of computer-generated imagery and graphics, for
use in the creation, development, production, and operation of 2D and 3D games, 2D and 3D interactive game and nongame worlds and virtual environments, virtual reality, augmented reality, mixed reality and extended reality experiences,
2D and 3D animations, simulations and visualizations, and real-time 3D sites; downloadable software for the creation of
computer-generated imagery and graphics, for use in the creation, development, and production of motion pictures,
television programs, videos, animations, simulations, visualizations, and digital media; downloadable and recorded
software for character rigging, face rigging, character modeling, and face modeling, for use in the creation, development,
production, and operation of 2D and 3D games, 2D and 3D interactive game and non-game worlds and virtual
environments, virtual reality, augmented reality, mixed reality and extended reality experiences, 2D and 3D animations,
simulations and visualizations, and real-time 3D sites; downloadable and recorded software for character rigging, face
rigging, character modeling, and face modeling, for use in the creation, development, and production of motion pictures,
television programs, videos, animations, simulations, visualizations, and digital media; downloadable and recorded
software for translating human movements, expression, and appearance into digital human characters or representations,
for use in the creation, development, production, and operation of 2D and 3D games, 2D and 3D interactive game and nongame worlds and virtual environments, virtual reality, augmented reality, mixed reality and extended reality experiences,
2D and 3D animations, simulations and visualizations, and real-time 3D sites; downloadable and recorded software for
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translating human movements, expression, and appearance into digital human characters or representations, for use in
the creation, development, and production of motion pictures, television programs, videos, animations, simulations,
visualizations, and digital media; downloadable and recorded software featuring digital human characters or
representations for use in the creation, development, production, and operation of 2D and 3D games, 2D and 3D interactive
game and non-game worlds and virtual environments, virtual reality, augmented reality, mixed reality and extended reality
experiences, 2D and 3D animations, simulations and visualizations, and real-time 3D sites; downloadable and recorded
software featuring digital human characters or representations for use in the creation, development, and production of
motion pictures, television programs, videos, animations, simulations, visualizations, and digital media; downloadable
graphics for use in the creation, development, production, and operation of 2D and 3D games, 2D and 3D interactive game
and non-game worlds and virtual environments, virtual reality, augmented reality, mixed reality and extended reality
experiences, 2D and 3D animations, simulations and visualizations, and real-time 3D sites; downloadable graphics for use
in the creation, development, and production of motion pictures, television programs, videos, animations, simulations,
visualizations, and digital media; downloadable virtual goods, namely, computer programs featuring digital content for use
in online virtual worlds and real-time 3D sites; downloadable software for creating 2D and 3D meshes and models, images,
and graphical representations for use in the creation, development, production, and operation of 2D and 3D games, 2D and
3D interactive game and non-game worlds and virtual environments, virtual reality, augmented reality, mixed reality and
extended reality experiences, 2D and 3D animations, simulations and visualizations, and real-time 3D sites; downloadable
software for creating 2D and 3D meshes and models, images, and graphical representations for use in the creation,
development, and production of motion pictures, television programs, and visual and digital media; downloadable
software for use in creating high-fidelity digital humans for use in the creation, development, production, and operation of
2D and 3D games, 2D and 3D interactive game and non-game worlds and virtual environments, virtual reality, augmented
reality, mixed reality and extended reality experiences, 2D and 3D animations, simulations and visualizations, and real-time
3D sites; downloadable software for use in creating high-fidelity digital humans for use in the creation, development, and
production of motion pictures, television programs, and visual and digital media; downloadable computer software for
creating and processing digital images.

Cl.42;Computer software design; developing computer software; computer graphics design services; providing
temporary use of non-downloadable computer software for use in the creation, development, production, and operation of
2D and 3D games, 2D and 3D interactive game and non-game worlds and virtual environments, virtual reality, augmented
reality, mixed reality and extended reality experiences, 2D and 3D animations, simulations and visualizations, and real-time
3D sites; providing temporary use of non-downloadable computer software for use in the creation, development, and
production of motion pictures, television programs, videos, animations, simulations, visualizations, and digital media;
computer graphics design services, namely, creation of 2D and 3D computer models; computer graphics design services,
namely, character rigging, face rigging, character modeling, and face modeling, for use in the creation, development,
production, and operation of 2D and 3D games, 2D and 3D interactive game and non-game worlds and virtual
environments, virtual reality, augmented reality, mixed reality and extended reality experiences, 2D and 3D animations,
simulations and visualizations, and real-time 3D sites; computer graphics design services, namely, character rigging, face
rigging, character modeling, and face modeling, for use in the creation, development, and production of motion pictures,
television programs, videos, animations, simulations, visualizations, and digital media; electronic 3D scanning services,
namely, scanning humans, animals, and objects, for the purpose of creating 2D and 3D meshes, high-fidelity digital
humans, digital characters or representations not for medical purposes; computer graphics design consulting services.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5030365 03/06/2021
[International Registration No. : 1531796]
Highspot, Inc.
2401 4th Avenue, Suite 600 Seattle WA 98121 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software in the field of knowledge management for the collection, editing, organizing,
modifying, book marking, transmission, storage and sharing of data and information in the fields of business, sales,
advertising, marketing, and promotion; downloadable computer software for creating a database for knowledge
management in the fields of business, sales, advertising, marketing, and promotion; computer software in the field of data
science for use in analyzing and managing data and metadata, transforming datasets, and sharing datasets among users
in the fields of business, sales, advertising, marketing, and promotion.

Cl.42;Providing a website featuring technology that enables machine learning, big data analytics and natural language
processing technology for data mining and analyzing and the secure exchange of information and data by users in the
fields of business, sales, advertising, marketing and promotion; providing temporary use of an online non-downloadable
software application for enabling data mining and machine learning for descriptive, predictive and prescriptive analytics in
the fields of business, sales, advertising, marketing and promotion; providing temporary use of an online
nondownloadable software application that enables the searching, identification, prioritization and use of machine learning
and other analytical techniques to analyze electronic data, information and documents in the fields of business, sales,
advertising, marketing and promotion; providing temporary use of an online non-downloadable software application in the
field of knowledge management for the collection, editing, organizing, modifying, book marking, transmission, storage and
sharing of data and information in the fields of business, sales, advertising, marketing and promotion; computer
consultation related to all of the foregoing.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 01/06/2021; Application No. : 2183138 ;Australia

5030380 01/06/2021
[International Registration No. : 1599937]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd Cheltenham VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer games cartridges; computer games entertainment software; computer games programs; computer games
programs downloaded via the internet, namely, computer software; computer programs for computer games; computer
programs for playing games; computer program discs; computer programs for video games; program discs for video
games; video games software; downloadable software applications, namely, application software in the field of toy games;
recorded software and programmes for use with electronic games of all kinds; computer games programs recorded on
tapes, namely, software.

Cl.16;Adhesive stickers; stickers, namely, decalcomanias; stickers, namely, stationery; erasers, namely, stationery;
gums, namely, adhesives for stationery or household purposes; pastes for stationery or household purposes; patterned
stationery; adhesive backed films, namely, stationery for use as decorative trim; adhesive backed films for stationery
purposes; stationery; art paper; craft paper, namely, arts and crafts; craft cardboard; artists' materials; rule books for
playing games; printing blocks; children's paint-boxes; children's painting sets; modelling materials; writing materials;
drawing materials; art materials, namely, paint boxes for use in schools; adhesive decalcomanias; moulds for modelling
clays, namely, artists' materials; modelling clay; trading cards, namely, printed matter except books and periodicals;
trading cards, other than for games.

Cl.28;Action toys; children's toys; construction toys; craft toys sold complete; craft toys sold in kit form; educational
toys; electronic activity toys; electronic activity toys incorporating a talking mechanism; figurines being toys; plush toys;
toy figures; toy models; toy vehicles; playing cards; dolls; action figures, namely, toys or playthings; educational
playthings; electronic toys, namely, playthings; inflatable toys, namely, playthings; tactile educational toys, namely,
playthings; toys, namely, playthings; playthings; card games; games apparatus adapted for use with an external display
screen or monitor; games apparatus adapted for use with dot matrix liquid crystal displays; tactile educational games,
namely, playthings; trading cards, namely, card games; games; hand held electronic games; electronic games other than
software; apparatus for use with board games; articles for use in playing board games.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5033411 04/06/2021
[International Registration No. : 1600094]
Gpi De Gouwe B.V.
Goudkade 8 NL-2802 AA Gouda Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors [except for land vehicles]; clutches and apparatus for power transmission,
other than for land vehicles; agricultural machines; incubators for eggs.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and
sanitary purposes.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5033422 04/06/2021
[International Registration No. : 1413352]
Helsinki International Schools Group Oy
Kaikukatu 4 B FI-00530 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable educational course materials; children's educational software; e-books; audio books; compact discs,
DVDs and other digital recording media; music playback devices.

Cl.16;Stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; printed materials,
books, manuals, instructional publications, calendars, notebooks; information and teaching materials on transparencies;
printed teaching materials.
Cl.28;Games and playthings; gymnastic and sporting articles; musical games; climbing frames (play things);
playground apparatus; toy music players; toys adapted for educational purposes; electronic educational teaching games.

Cl.35;Business advice relating to franchising; business management advisory services related to franchising; online
retail sale and wholesale, over a network, of educational materials, instructional and teaching aids, books, printed
materials, games, toys, gymnastics and sports equipment, music players, furniture, computer software and applications;
the bringing together, for the benefit of others, of a variety of educational services to form a selection on a network,
enabling consumers to conveniently compare and purchase those services.
Cl.41;Education; providing of training; development of educational materials; advisory services relating to education;
nursery schools, schools; provision of educational daycare centers; training of teachers; rental of instructional materials
and apparatus for instruction; publication of instructional literature.

Cl.42;Providing non-downloadable software for use in education over computer networks.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

5033551 01/06/2021
[International Registration No. : 1599428]
Li Zhiming
No. 2, Guangxialing Group, Li Village Committee, Yangcun Town, Boluo County, Huizhou Guangdong 516100 China

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; machines for making noodles; electric fruit peelers; fruit presses, electric, for household
purposes; dishwashers; mills [machines]; dough cutting machines; kitchen machines, electric; beaters, electric; washing
machines [laundry].

Cl.11;Hot plates; microwave ovens [cooking apparatus]; electric cooktops; air fryers; electric cooking stoves; induction
cookers; gas cooking stoves; electric cooking ovens for household use; extractor hoods for kitchens.
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Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 08/10/2020; Application No. : UK00003542081 ;United Kingdom

5038345 11/02/2021
[International Registration No. : 1600162]
PlaqueTec Limited
Maia Building (B270), Babraham Research Campus Cambridge CB22 3AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Databases; interactive database software; computer software for database management; computer software for
accessing databases; electronic publications; computer software for data generation and data analysis for use in scientific
research.

Cl.42;Scientific research and medical research; providing biomarker data services; biomarker analysis services for
scientific research and development purposes; providing temporary use of on-line non-downloadable software for use in
scientific research and development; providing an on-line searchable database for scientific research and development
purposes; hosting of databases; rental of a database server (to third parties).
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Class 99

5038389 03/05/2021
[International Registration No. : 1600117]
MediMizer, Inc.
1084 North El Camino Real, Suite B423 Encinitas CA 92024 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the collection, storage, management, and reporting of data in the field of biomedical service
and facilities management; mobile applications for the collection, storage, management, and reporting of data in the field
of biomedical service and facilities management.

Cl.42;Providing temporary use of on-line non-downloadable software and applications for the collection, storage,
management, and reporting of data in the field of biomedical service and facilities management; installation and repair of
computer software, including mobile performance of such services on customer premises; custom design and
development of computer software in the field of biomedical service and facilities management; computer services,
namely, integration of computer software into multiple systems and networks.
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Class 99

Priority claimed from 09/04/2021; Application No. : 40202108464U ;Singapore

5038409 16/04/2021
[International Registration No. : 1600082]
ALIBABA SINGAPORE HOLDING PRIVATE LIMITED
8 Shenton Way, 45-01 Axa Tower Singapore 068811 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of
electricity; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data;
recorded and downloadable media, blank digital or analogue recording and storage media; magnetic data carriers,
recording discs; mechanisms for coin-operated apparatus; cash registers, calculating devices, data processing equipment
and computers; computer peripheral devices; diving suits, divers' masks, ear plugs for divers, nose clips for divers and
swimmers, gloves for divers, breathing apparatus for underwater swimming; computer programs; software for processing
electronic payments to and from others; authentication software; computer software supplied on the Internet; computer
software in the form of an application for mobile devices and computers; software applications for use with mobile
devices; computer software for interactive entertainment, which allows users to customize the viewing, listening, and
playing experience by selecting and arranging the display and performance of audio, video and audiovisual elements;
instant messaging software; file sharing software; communications software for electronically exchanging data, audio,
video, images and graphics via computer, mobile, wireless, and telecommunication networks; computer software for
processing images, graphics, audio, video, and text; downloadable computer software to facilitate the electronic
transmission of information, data, documents, voice and images over the Internet; downloadable computer software which
allows users to participate in web-based meetings and classes, with access to data, documents, images and software
applications through a web browser; downloadable computer software for accessing, viewing and controlling remote
computers and computer networks; downloadable cloud-computing software; downloadable cloud-based software;
computer software (including software downloadable from the Internet); computer software applications, downloadable;
computer applications for streaming audio materials, video materials, videos, music and images; downloadable computer
games, pictures, motion pictures, movies and music; digital music (downloadable from the Internet); downloadable audio,
visual, and audiovisual files and recordings, featuring multimedia entertainment programs and content; online electronic
publications (downloadable from the Internet or a computer network or a computer database); downloadable electronic
publications in the nature of magazines, articles, brochures, leaflets, datasheets, informational materials, instructional
materials in the field of business, e-commerce, information technology, cloud computing, telecommunications, the
Internet, business and e-commerce training, business, sales, marketing and financial management; computer software,
semi-conductors; semi-conductor integrated circuits; semi-conductor memory chips; semi-conductor memory controllers;
semi-conductor memory integrated circuits; semi-conductor processor chips; semi-conductor processors;
microcontrollers; microcontroller units; low power microcontrollers; circuit chips; computer chips; CPU (central
processing unit); RISC-V computer chips and central processing units; computer chips and central processing units with
instruction set architecture; computer peripherals; notebook computers; laptop computers; portable computers; handheld
computers; tablet computers; personal digital assistants; personal media players; mobile telephones; smart phones;
digital cameras; batteries, battery chargers; computer workstations consisting of computer apparatus and installations
other than furniture; computer servers; computer and telecommunications networking hardware; computer network
adaptors, switches, communication routing apparatus and hubs; wireless and wired modems and communication cards
(encoded or magnetic) and devices; cases adapted for laptop computers and computers; computer hardware and
firmware; compact discs; telecommunications apparatus; mouse mats; mobile phone handsets; mobile phone parts and
fittings; alarm systems, other than for vehicles; security cameras; mobile radio and television broadcasting units;
television broadcasting equipment; cameras; video cameras; headphones; telephone earpieces; speakers; Global
Positioning System (GPS) apparatus and equipment; computer, electronic and video games programs and software
(including software downloadable from the Internet); liquid crystal displays for telecommunications and electronic
equipment; set top box; remote control apparatus; data storage programs; fire-extinguishing apparatus; spectacles and
sunglasses; outdoor signboards of metal (luminous); encoded or magnetic bank credit, debit, cash and identification
cards; automatic teller machines, cash dispensers; electronic book readers; toner cartridges, unfilled, for printers and
photocopiers; baby monitors; video baby monitors; lens hoods; encoded key cards; 3D spectacles; memory cards for
video game machines; digital media streaming devices; all included in this class.
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Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; technical project studies; hosting a website featuring technology that enables users to share information and
advice; design and development of computer hardware and software; research and development relating to semiconductor, semi-conductor integrated circuits, semi-conductor memory chips, semi-conductor memory controllers, semiconductor memory integrated circuits, semi-conductor processor chips, semi-conductor processors, microcontrollers,
microcontroller units, low power microcontrollers, circuit chips, computer chips, CPU (central processing unit), RISC-V
computer chips and central processing units, computer chips and central processing units with instruction set
architecture; software as a service (SaaS); computer support services [programming and software installation, repair and
maintenance services] in connection with transmitting information, data, documents, and images over the Internet;
application service provider (ASP) services, namely, hosting computer software applications of others; web portal
services, namely, hosting an internet website portal containing an interactive computer database featuring movies
programming, previews, trailers, sports, concerts, celebrity and entertainment news and other related information;
application service provider (ASP) services for providing software in the fields of web-based conferencing, audio
conferencing, electronic messaging, document collaboration, video conferencing, and voice and call processing;
providing online non-downloadable software for facilitating the interoperability of multiple software applications; technical
support services (programming and software installation, repair and maintenance services) provided online, by email and
by telephone; computer support services [programming and software installation, repair and maintenance services] in
relation to creating an online community for registered users to participate in discussions, get feedback from their peers,
form virtual communities, engage in social networking, and exchange documents; computer technology advice on
programming and software installations, repair and maintenance provided to Internet users by means of a support hotline;
computer support services [programming and software installation, repair and maintenance services] relating to creating
indexes of information, sites and resources on computer networks; providing search engines; design of computers,
notebook computers, laptop computers, portable computers and handheld computers; design of personal digital
assistants and personal media players; design of mobile telephones and smart phones; design of digital cameras;
information technology (IT) services (computer hardware, software and peripherals design and technical consultancy);
computer support services (programming and software installation, repair and maintenance services); computer
programming; computer system integration services; computer analysis services; computer programming in relation to
the defence against virus; programming, installation, repair and maintenance of computer system software; computer
network services for exchanging of data; computer software design; computer system design; design and development of
webpages; hosting webpages for others; hosting computer application software for searching and retrieving information
from databases and computer networks; cloud computing; providing on-line non-downloadable computer software and
computer applications for streaming audio materials, video materials, videos, music and images; providing technical
information relating to computer support services (programming and software installation, repair and maintenance
services) at the specific request of end-users by means of telephone or global computer network; consultancy services in
relation to computer software; design and development of search engines; design of computer codes; development of
computer codes; coding of messages; conversion of physical data and documents into electronic media format; testing
and evaluation services, namely, material quality evaluation and testing, commissioning (testing and inspection) services,
product quality evaluation, product testing, safety evaluation, environmental testing, industrial testing, quality testing,
laboratory testing services, testing of computer programs, testing of computers, testing of computer installations;
information services relating to information technology; computer security services, namely, testing and risk assessment
of computer programs; computer security services (testing and risk assessment of computer networks); quality assurance
services; computer technological services in relation to the verification of online business transactions; computer security
services relating to providing access control to computers, electronic networks and databases; data security services
(firewalls) relating to data transmission and of transactions via computer networks; consultancy in the field of computer
security; technological consultancy in the field of computer security relating to securing computer network
communications by means of a global computer network; computerized communication network security services;
providing information in the fields of Internet, world wide web and computerized communication network security and
computer security for the transmission of data and information; consulting services in the fields of Internet, world wide
web and computerized communication network security services, information security services, computer security for the
transmission of data and information; authentication services for computer security; online authentication of electronic
signatures; off-site data backup; electronic storage of data; providing information on computer technology and
programming via a website; cartography services; rental of entertainment software; architectural and design services;
interior designing of buildings, offices and apartments; consultancy, information and advisory services relating to the
aforesaid services; all included in this class.
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Class 99

5038414 09/04/2021
[International Registration No. : 1600067]
Yiwu Waha Home Appliance Co., Ltd
1st Floor, No. 201 Chunhan South Road, Beiyuan Street, Yiwu 322099 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; crimping irons; hair clippers for personal use, electric and non-electric; hand implements for hair
curling; razors, electric or non-electric; laser hair removal apparatus, other than for medical purposes.

Cl.11;Hair dryers for use in beauty salons; hair dryers.
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Class 99

Priority claimed from 10/03/2021; Application No. : 018421480 ;European Union

5038418 20/04/2021
[International Registration No. : 1600060]
Datatex AG
Industriestrasse 47 CH-6304 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer graphics software; application processors; mobile apps; web application software; computer software
applications, downloadable; application development software; computer application software; business software; editing
software; scheduling software; business management software; graphic art software; optimisation software; inventory
software; decision-making software; logistics software; production support software; document management software;
CAD-CAM software; search marketing software; cloud servers; cloud server software; training software; middleware;
computer hardware.

Cl.42;Programming of multimedia applications; hosting of mobile applications; installation of computer software;
software creation; updating of computer software; computer software design; product quality evaluation; development of
computer programs recorded on data media (software) designed for use in construction and automated manufacturing
(CAD/CAM); technological consultancy; engineering consultancy services; consultation services relating to interior
design; professional consultancy relating to technology; computer engineering consultancy services; scientific and
technological design; cloud computing; cloud hosting provider services; textile design services; design of computer
hardware; design and development of computer hardware; maintenance of websites; creating and maintaining web sites
for others.
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Class 99

Priority claimed from 02/11/2020; Application No. : 90293327 ;United States of America

5038422 13/04/2021
[International Registration No. : 1600063]
Exalt Inc.
251 Park Avenue South, 8th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for user interaction to build emotional and spiritual
connections with faith-based communities, faith leaders, and institutions to promote shared interests and calls to action;
downloadable software in the nature of a mobile application for providing digital communities, namely, faith-based
communities; downloadable software in the nature of mobile applications for providing audio, video, and multimedia
transmission of information between leaders of faith and their communities; downloadable software in the nature of a
mobile application, namely, software, enabling users to submit, share, index, store, and collect content in the nature of
religion, philosophy, social issues, current events, news, and politics.

Cl.38;Audio broadcasting; electronic transmission and streaming of digital media content for others via global and local
computer networks; providing internet chat rooms; providing on-line forums for transmission of messages among
computer users; streaming of audio, visual and audiovisual material via a global computer network; streaming of data;
video broadcasting.
Cl.42;Hosting a website featuring technology enabling user interaction to build emotional and spiritual connections with
faith-based communities, faith leaders, and institutions to promote shared interests and calls to action; hosting a website
featuring technology enabling users to create digital communities, namely, faith-based communities; hosting a website
featuring technology enabling users for providing audio, video, and multimedia transmission of information between
leaders of faith and their communities; hosting a website featuring technology for enabling users to submit, share, index,
store, and collect content in the nature of religion, philosophy, social issues, current events, news, and politics.

Cl.45;Online social networking services for faith-based communities in the fields of religion, social issues, charity,
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events, and news provided through a website and mobile application; providing online social networking services relating
to religious and spiritual outreach services.
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Class 99

5038430 12/04/2021
[International Registration No. : 1600011]
Neuro Recovery Group AG
Seestrasse 18 CH-6354 Vitznau Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Research and development services relating to neurology and therapy; scientific and medical research and
development; provision of information and data relating to scientific and medical research and development.

Cl.44;Motor and psychological rehabilitation services; medical services relating to neurology; provision of motor and
psychological rehabilitation installations; rehabilitation clinic services; therapeutic services; physiotherapy and
occupational therapy services; speech therapy and swallowing therapy services; psychological coaching, counseling and
therapy; telemedicine services; provision of dietetic advice; outpatient and inpatient care services; psychosocial care.
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Class 99

Priority claimed from 31/08/2020; Application No. : V0118499 ;Iceland

5038432 26/02/2021
[International Registration No. : 1599600]
ORF Líftækni hf.
Víkurhvarfi 7 203 Kópavogur Iceland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, namely proteins and other biomolecules for use in industry; proteins and other biomolecules used for
making or as ingredients in food and feed products and food and feed supplements; proteins and other biomolecules for
use in the manufacture of beverages; proteins and other biomolecules for use in medical research; proteins and other
biomolecules used for making or as ingredients in cell culture media, diagnostics, soaps, perfumery, essential oils,
cosmetics, hair lotions, dentifrices; proteins and other biomolecules used for making or as ingredients in pharmaceuticals
(biopharmaceuticals); enzymes and other biomolecules for industrial use; biological preparations for use in industry and
science; chemicals used as flavors; proteins and other biomolecules used as flavors; artificial sweeteners; artificial
sweetening additives.

Cl.30;Natural sweeteners; sugar substitutes; extracts for use as flavourings for foods and beverages, other than
essential oils; flavouring additives for non-nutritional purposes; natural sweetening additives for non-nutritional purposes.
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Class 99

5038469 11/05/2021
[International Registration No. : 1600020]
Alcotec Precision Engineering Pte Ltd
31 Defu Lane 10, 04-68 Defu Industrial Estate Singapore 539212 Singapore

Proposed to be Used
IR DIVISION
Cl.40;Custom fabricating, making or manufacturing of goods or materials [for others]; custom manufacture of moulded
components; custom manufacture of composite materials; custom manufacture of medical devices for others; custom
manufacturing services for others in the field of propulsion systems for aerospace vehicles; custom manufacture of
semiconductor wafers; custom manufacturing and assembling services in relation to semiconductor parts and integrated
circuit products; custom manufacture of metal hardware; treatment and processing of plastics; custom assembling of
materials for others; custom assembling of materials for others, namely processing of metal surfaces by precision
grinding and abrasive polishing; custom 3D printing for others; machining parts for others; metal fabrication and finishing
services; metalworking; metal machining; metal casting; galvanization; grinding; laser scribing.

Cl.42;Engineering services; mechanical engineering services; engineering design services; industrial engineering
design services; computer-aided engineering design services; engineering project management services; design of
medical apparatus; design and development of medical technology; technical measuring and testing; calibration
[measuring]; material testing; quality control; inspection of goods for quality control; engineering research; biomedical
research services; mechanical research; scientific research; technological research; research and development of new
products for others; engineering consultancy services.

7620

Trade Marks Journal No: 2010 , 26/07/2021

Class 99

Priority claimed from 11/09/2020; Application No. : 90175266 ;United States of America

5038477 07/03/2021
[International Registration No. : 1599605]
Global Life Sciences Solutions USA LLC
100 Results Way Marlborough MA 01752 United States of America

Proposed to be Used
IR DIVISION
Cl.1;An integrated biological workflow system comprised of a host cell line, vector, cell culture media, for use in cell line
development for the production of human, animal, plant, viral, microbial and synthetic proteins for use in scientific
research, pharmaceutical research, agricultural biotechnology and industrial biotechnology.

Cl.42;Biotechnology research and development services for developing cell lines for protein expression or production.
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Class 99

Priority claimed from 03/11/2020; Application No. : 90296358 ;United States of America

5040391 03/05/2021
[International Registration No. : 1600508]
Powerdot, Inc.
5900 Sea Lion Place, Suite 100 Carlsbad CA 92010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in initiating, controlling, and adjusting length
and intensity of physical training exercises and customizing physical training protocols and programs.

Cl.28;Electro muscle stimulator for use in fitness and exercise programs to stimulate muscles and increase strength
and physical performance.
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Class 99

Priority claimed from 11/11/2020; Application No. : 90313646 ;United States of America

5040482 10/05/2021
[International Registration No. : 1600998]
Panopto, Inc.
600 River Avenue, Suite 100 Pittsburgh PA 15212 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and downloadable mobile applications for livestreaming and for capturing,
uploading, editing, showing, displaying, storing, managing, monitoring, analyzing, and searching of videos, audiovisual
and other media content; downloadable computer software and downloadable mobile applications for digital
communications, namely, providing and facilitating live video and audio conferencing with multiple simultaneous users,
teleconferencing, network conferencing, web conferencing, livestreaming, text messaging, and instant messaging;
downloadable computer software and downloadable mobile applications for teleconferencing and streaming of audiovisual
content and information over the Internet or other communications networks in the fields of education, distance learning,
e-learning, interactive remote learning, recorded lectures, collaborative learning, remote work, virtual meetings,
onboarding and training of employees, broadcasting of presentations and social events.

Cl.38;Telecommunications services, namely, transmission of electronic media, multimedia content, videos, images, text,
user-generated content, audio content, and information via the Internet and other communications networks;
videoconferencing services; internet broadcasting services; web conferencing services; webcasting services;
teleconferencing services; streaming of audiovisual material over the Internet or other communications networks;
videoconferencing services, internet broadcasting services, web conferencing services, webcasting services,
teleconferencing services and streaming of audiovisual material over the Internet or other communications networks, all
for the purpose of education, distance learning, e-learning, interactive remote learning, recorded lectures, collaborative
learning, remote work, virtual meetings, onboarding and training of employees, and broadcasting of presentations and
social events.

Cl.42;Providing temporary use of non-downloadable computer software for livestreaming and for capturing, uploading,
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editing, showing, displaying, storing, managing, monitoring, analyzing, and searching of videos, audiovisual and other
media content; providing temporary use of non-downloadable computer software for digital communications, namely,
providing and facilitating live video and audio conferencing with multiple simultaneous users, teleconferencing, network
conferencing, web conferencing, livestreaming, text messaging, and instant messaging; providing temporary use of nondownloadable computer software for teleconferencing and streaming of audiovisual material over the Internet or other
communications networks in the fields of education, distance learning, e-learning, interactive remote learning, recorded
lectures, collaborative learning, remote work, virtual meetings, onboarding and training of employees, and broadcasting of
presentations and social events; cloud storage services, namely, providing electronic data storage accessible via the
internet of electronic media, namely, audio and video content; software as a service (SAAS) services featuring software for
use in connection with transmitting, streaming, and uploading, downloading and showing videos and audiovisual content.
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Class 99

Priority claimed from 19/01/2021; Application No. : 018377973 ;European Union

5040516 22/02/2021
[International Registration No. : 1600485]
Cotonificio Albini SpA
Via Dr Silvio Albini 1 I-24021 Albino (BG) Italy

Proposed to be Used
IR DIVISION
Cl.24;Textiles; textile products; shirtings.
Cl.25;Clothing; footwear; headwear.
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Class 99

Priority claimed from 18/02/2021; Application No. : 2021-018939 ;Japan

5040529 19/04/2021
[International Registration No. : 1600929]
SARAYA CO., LTD.
2-8, Yuzato 2-chome, Higashisumiyoshi-ku Osaka 546-0013 Japan

Proposed to be Used
IR DIVISION
Cl.30;Apple cider vinegar; iced tea; coffee; cocoa; tea; artificial coffee; prepared coffee beverages; prepared cocoa
beverages; chocolate-based beverages; tea beverages; ice cream, sorbets and other edible ices; cookies; chocolate;
pancakes; biscuits; puddings; waffles; candies; ice cream mixes; cookie mixes; brownie dough; baking mixes; instant
pancake mixes; binding agents for ice cream; crackers; cake batter; cake frosting [icing]; cake flour; mixes for making
sherbets [ices]; tarts; chips [cereal products]; chewing gum; sponge cakes; lozenges [confectionery]; fruit jellies
[confectionery]; frozen yoghurt [confectionery ices]; macarons; cake powder; rusks; sugar confectionery; rice cakes;
sugar; sugar substitutes; vinegar; seasonings; chocolate syrups; chocolate-based spreads; chocolate sauce; maple
syrups; table syrups; golden syrups; dressings for salad; pasta sauce; honey; spices; sushi; cereal preparations; natural
sweeteners; pies; oatmeal; corn flakes; tortillas; bread buns; leaven; dough; breadcrumbs; baking powder; pastry dough;
instant noodles; sandwiches; spaghetti; pasta; pizzas; pizza dough mixes; hot dog sandwiches; popcorn; macaroni; meat
pies; noodles; ravioli; gluten prepared as foodstuff; instant rice.

Cl.35;Retail services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for artificial
sweeteners; retail services or wholesale services for ice cream mixes; retail services or wholesale services for sherbet
mixes; retail services or wholesale services for natural sweeteners; retail services or wholesale services for seasonings
[other than spices]; retail services or wholesale services for candies; retail services or wholesale services for foods and
beverages; retail services or wholesale services for processed food; retail services or wholesale services for nonalcoholic
fruit juice beverages; retail services or wholesale services for alcoholic fruit beverages; publicity and sales promotion
relating to natural sweetener; publicity and sales promotion relating to food and beverages; publicity and sales promotion
relating to artificial sweeteners; online advertising on a computer network.
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Class 99

5042175 05/02/2021
[International Registration No. : 1601347]
GLAMUSE
33, rue de Gasperich L-5826 HESPERANGE Luxembourg

Proposed to be Used
IR DIVISION
Cl.3;Soaps; essential oils; perfumery products; mascaras; non-medicated toiletry preparations and cosmetic products;
perfumes; scented body lotions and creams; shaving products; moisturizing body lotions [cosmetics]; nail polish; makeup removing products; moisturizing creams, lotions and gels; lipstick; creams for leather; beauty masks; depilatories; hair
lotions; dentifrices other than for medical use; leather preservatives [polishes]; beauty creams in the form of balms.

Cl.14;Rings [jewelry]; wristwatches; precious stones; boxes of precious metal; trinkets coated with precious metals;
earrings; rings [jewelry]; jewelry articles; timepieces and chronometric instruments; necklaces [jewelry]; brooches
[jewelry]; bronze charms (jewelry); jewelry cases [caskets or boxes]; jewelry cases [caskets]; bracelets of precious metal;
bracelets (jewelry); jewelry boxes; watches; identification bracelets [jewelry]; precious metals and their alloys; watches
made of precious metals or coated therewith; presentation cases for watches; coins; chains [jewelry]; key rings [trinkets
or fobs]; leather key rings; jewelry articles; medals; semi-precious stones; watch bands; trinkets or paste jewelry for
personal use; watch chains; necklaces; cases for timepieces.
Cl.25;Headwear; footwear; footwear and headgear; shirts; vests; sweaters; gloves; scarves; neckties; hosiery; socks;
slippers; underwear; lingerie articles; underpants; brassieres; panties; dressing gowns; kimonos; nightwear; pajamas;
nightgowns; dressing gowns (robes); shorts; trousers; dresses; skirts; bathing suits; beach clothes; beach shoes; pareus;
sports clothing; underclothing; furs [clothing]; girdles [underwear]; veils [clothing]; stockings; tights; ballet flats [shoes];
ballet flats [dance slippers]; boots; ankle boots; belts of imitation leather; leather belts [clothing]; clothing of leather;
straps for brassieres; cuffs [clothing]; detachable collars; clothing of imitation leather; baselayer bottoms; bikinis;
overalls; nipple covers; long underwear; boxer shorts; shawls and stoles; blouses; hot pants; corsets [underwear]; sports
tank tops; tap pants; tank tops; baselayer tops; leotards; stocking suspenders; garters; leggings [trousers]; Sports
trousers and jerseys; nightshirts; bow ties; knee-high stockings; masks for sleeping; eye masks for sleeping; housecoats;
boy shorts [underwear]; women's underwear; sports shorts; functional underwear; sweatshirts; sports bras; thermal
underwear; loungewear; jackets; leather clothing; tee-shirts; slips (underwear); belts (clothing); men's underwear;
maternity lingerie; turtlenecks [clothing]; evening coats.

Cl.35;Presentation of goods on all communication media, for retail purposes; commercial management in the field of
transport and delivery; commercial management of logistics for third parties; commercial management of retail sale
outlets; customer relations management; negotiating contracts with respect to purchase and sale of products; business
management relating to e-commerce; online ordering services; electronic processing of orders; retail services, in stores,
by mail order or online, on any means of communication, for clothing and footwear, clothing and footwear accessories,
underwear, lingerie, swimwear and beachwear, nightwear, sportswear, headwear; retail services, in stores, by mail order or
online on any means of communication, for cosmetic and beauty products, toiletries and perfumes; retail sale services
concerning jewelry; online retail services for cosmetics; retail services concerning toiletries; online retail sale services
featuring clothing; online retail services for jewelry articles; retail services for clothing and clothing accessories; retail
services concerning footwear; retail services, in stores, by mail order or online on any means of communication, for
jewelry, jewelry articles and timepieces; providing information and consulting services relating to e-commerce;
dissemination of advertisements on online communication networks; dissemination of advertisements on the Internet;
providing space on Web sites for advertising of goods and services; provision of advertising space by electronic means
and via global information networks; advertising; commercial business management; commercial administration;
dissemination of advertising material [leaflets, prospectuses, printed matter, samples]; arranging newspaper subscriptions
for others; arranging subscriptions to telecommunication services for others; business management and organization
consultancy; accounting; advertising for others; computer file management; organization of exhibitions for commercial or
advertising purposes; online advertising on a computer network; marketing; advertising by mail order; rental of
advertising time on all communication media; writing of advertising texts; publication of advertising texts; dissemination
of advertisements; public relations; rental of advertising space; retail services concerning sex aids.

Cl.41;Publication of books, magazines, almanacs and journals; editing of books and magazines; publication of books;
game services provided online from a computer network; preparation, coordination and organization of seminars;
organization of exhibitions for cultural or educational purposes; photographic reporting; photography services;
production of shows and films; videotape film production; lending of books and other publications; leisure services;
education; training; entertainment; sporting and cultural activities; information regarding entertainment; information
relating to education; organization of competitions [education or entertainment]; organization and conducting of
colloquiums; electronic desktop publishing; publication of photographs; publishing by electronic means; online
publication services; publication of periodicals and books in electronic format.
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Class 99

Priority claimed from 22/09/2020; Application No. : UK00003536022 ;United Kingdom

5042404 19/03/2021
[International Registration No. : 1600841]
DKH Retail Limited
Unit 60, The Runnings Cheltenham, Gloucestershire GL51 9NW United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Bags; leather and imitations of leather; leather and imitation leather bags; rucksacks; luggage; wallets; purses;
umbrellas; leather and imitation leather wallets; leather and imitation leather handbags; leather and imitation leather credit
card cases.

Cl.25;Clothing; rainwear; skiwear; sportswear, namely, shirts, hoodies, shorts, leggings, joggers, running tights; sports
bras; sweatshirts; t-shirts; sweaters; trousers; jeans; dresses; skirts; jackets; coats; leather jackets; leggings; socks;
scarves; gloves; swimwear; belts; underwear; footwear; shoes; boots; leather shoes; headwear; hats; caps being
headwear; bags for snowboard boots; cases for ski boots; cases for snowboard boots; ski gloves; snow-boarding suits;
skiwear; belts made of leather or artificial leather.
Cl.35;Advertising and promotion services provided online from a computer database or the Internet; fashion show
exhibitions for promotional and commercial purposes; product demonstrations and product display services; providing
assistance in the field of business management within the framework of a franchise contract; providing business
information in the field of social media; retail store services, online retail store services and wholesale store services all in
connection with the sale of non-medicated cosmetics, deodorants, shower gels, perfumery, essential oils, jewellery,
horological and chronometric instruments, leather and imitations of leather, luggage and carrying bags, umbrellas, textiles
and substitutes for textiles, household linen, clothing, footwear, headwear, sporting articles, indoor fitness apparatus.
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Class 99

Priority claimed from 05/03/2021; Application No. : 018417941 ;European Union

5042444 09/03/2021
[International Registration No. : 1600842]
Andrea Santaniello
Via Città della Pieve, 88 I-00191 Roma Italy
Antonio Carbonaro
Via Benedetto Croce, 28 I-84121 Salerno Italy

Proposed to be Used
IR DIVISION
Cl.9;Loudspeakers; amplifiers; cameras [photography]; sound recording apparatus; sound reproduction apparatus;
sound transmitting apparatus; data processing apparatus; computer software applications, downloadable; ear pads for
headphones; virtual reality headsets; cabinets for loudspeakers; USB flash drives; covers for tablet computers;
headphones; sleeves for laptops; cases for smartphones; electric and electronic effects units for musical instruments;
computers; downloadable image files; downloadable music files; signs, luminous; digital signs; computer memory
devices; microphones; audio mixers; eyewear; sunglasses; smartglasses; smartwatches; computer software platforms,
recorded or downloadable; computer programs, downloadable; computer programs, recorded; electronic publications,
downloadable; smartphones; computer game software, recorded; computer game software, downloadable; computer
software, recorded; tablet computers; mouse pads; computer keyboards; video screens; memory cards for video game
machines; computer software for entertainment purposes.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; clothing for gymnastics; embroidered
clothing; dresses; clothing; bandanas [neckerchiefs]; caps being headwear; underwear; footwear; boots for sports; socks;
breeches for wear; bathing trunks; shirts; short-sleeve shirts; sports singlets; headwear; hats; coats; hoods [clothing];
belts [clothing]; bathing suits; beach clothes; jackets [clothing]; stuff jackets [clothing]; skirts; knitwear [clothing]; jerseys
[clothing]; leggings [trousers]; hosiery; sweaters; skorts; boxer shorts; underpants; trousers; parkas; furs [clothing];
pyjamas; ponchos; sandals; bath sandals; shoes; gymnastic shoes; half-boots; lace boots; boots; tee-shirts;
combinations [clothing]; visors being headwear.
Cl.35;Provision of an online marketplace for buyers and sellers of goods and services; marketing; marketing in the
framework of software publishing; organization of exhibitions for commercial or advertising purposes; organization of
trade fairs; organization of fashion shows for promotional purposes; production of teleshopping programmes; production
of advertising films; advertising; outdoor advertising; online advertising on a computer network; radio advertising;
television advertising; public relations; scriptwriting for advertising purposes; online retail services for downloadable
digital music; online retail services for downloadable and pre-recorded music and movies; retail services for works of art
provided by art galleries; business appraisals; retail or wholesale services for clothing; retail or wholesale services for
sports goods; retail or wholesale services for footwear; organizing and conducting trade fairs, events and exhibitions for
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commercial or advertising purpose.

Cl.38;Radio communications; communications by telephone; communications by computer terminals; providing access
to databases; providing online forums; providing internet chatrooms; providing information in the field of
telecommunications; news agency services; communications by cellular phones; streaming of data; transmission of
digital files; message sending; computer aided transmission of messages and images; transmission of podcasts;
transmission of electronic mail; video-on-demand transmission; satellite transmission; transmission of interactive
entertainment software; satellite broadcasting services relating to entertainment.

Cl.41;Academies [education]; rental of sound recordings; rental of motion pictures; entertainment and cultural
activities; music composition services; radio entertainment; television entertainment; music publishing services;
providing online music, not downloadable; provision of multimedia entertainment programs by television, broadband,
wireless and on-line services; providing entertainment services in the form of live musical performances or recorded
music; providing online videos, not downloadable; providing online electronic publications, not downloadable;
entertainment information; rental of motion pictures and sound recordings; organization of balls; organization of dance
events and discos; organization of live musical performances; organization of exhibitions for cultural or educational
purposes; arranging of film events, musical events, cultural and sporting events and live entertainment events;
organization of fashion shows for entertainment purposes; organization of shows [impresario services]; arranging and
conducting of concerts; organisation and presentation of shows, competitions, games, concerts and entertainment
events; organization and arranging of musical events and other cultural and artistic events; organization and conducting
of balls; booking of seats for shows; film production, other than advertising films; production of music; production of
shows; presentation of live performances; writing of texts; modelling for artists; entertainer services; club services
[entertainment or education]; songwriting; disc jockey services; discotheque services; entertainment services; nightclub
services [entertainment]; recording studio services; video editing services for events; entertainment provided via the
internet; provision of entertainment services through video-films; entertainment services, namely, providing on-line video
games.

Cl.42;Updating of computer software; electronic data storage; conversion of data or documents from physical to
electronic media; duplication of computer programs; computer software design; providing search engines for the internet;
installation of computer software; rental of computer software; maintenance of computer software; monitoring of computer
systems for detecting unauthorized access or data breach; computer system design; graphic design of promotional
materials; recovery of computer data; off-site data backup; user authentication services using technology for e-commerce
transactions; development of computer platforms; electronic storage of entertainment media content; designing home
video game consoles used with televisions for others; video game software programming services for others for video
game machines for use with television for business and personal use.
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Class 99

Priority claimed from 20/07/2020; Application No. : 1421560 ;Benelux

5043751 18/01/2021
[International Registration No. : 1600783]
CLARITER IP S.A.
Rue Pierre d'Aspelt 7 L-1142 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in different industries, including drilling, mining and metal industries and pharmaceuticals and
pharma industry; solvents for use in different industries for manufacturing purposes, including solvents for manufacturing
paints and coatings, solvents for manufacturing metal working fluids, solvents for manufacturing ink, solvents for
manufacturing rubber, solvents for manufacturing adhesives and sealants and solvents for manufacturing cosmetics and
pharmaceuticals; solvents for use in polymerization processes; oils for use in different industries for manufacturing
purposes, including oils for manufacturing ink, adhesives, rubber and sealants.

Cl.2;Anti-corrosive waxes and oils; solvents and oils for thinning paints; solvents and oils for treatment of wood and
wood products.

Cl.3;Waxes, in particular waxes for leather care; waxes for cosmetic use and for body care purposes, including waxes for
hair removal; waxes in the form of emulsions for impregnation for floor, wood treatment and homecare; solvents, namely
degreasing solvents, other than for use in manufacturing processes, solvents for cleaning, other than for use in
manufacturing processes and solvents for removing paints and varnishes; oils, namely essential oils for use in cosmetics,
oils for body care, scented oils and oils for cleaning purposes; oils for home care products.
Cl.4;Waxes being raw materials; waxes for candles; waxes for lighting; oils, in particular oils for lubricant industry and
motor industry and oils for lighting; oils for metalworking fluids; solvents, oils and waxes for fuels; oils for paints and
coatings.

Cl.40;Production of oils, solvents, waxes and other chemicals from plastic waste for use by manufacturers in different
industries.
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Class 99

Priority claimed from 20/11/2020; Application No. : 018340990 ;European Union

5043767 17/12/2020
[International Registration No. : 1600801]
Securitas AB
P.O.Box 12307 SE-102 28 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and
instruments for recording, transmitting, reproducing or processing sound, images or data; recorded and downloadable
media, computer software, blank digital or analogue recording and storage media; computers and computer peripheral
devices; fire-extinguishing apparatus; fire alarms; alarm sensors; alarms; alarm installations; security alarms; smoke
alarms; cameras [photography]; monitors [computer hardware]; monitors [computer programs]; monitoring apparatus,
other than for medical purposes; security surveillance robots; scientific apparatus and instruments; electric and electronic
security apparatus and instruments; photographic, measuring, signalling, checking (supervision), life-saving and teaching
apparatus and instruments; electric and electronic alarm installations, alarm clocks, central alarm posts and stations;
electric and electronic apparatus and installations for security and access supervision; apparatus for monitoring and
controlling industrial processes; apparatus for recording time and presence; cameras for closed-circuit televisions;
apparatus for access security and supervision; electric and electronic apparatus for recording, processing, transmission,
storage and production of data; checking (supervision) and data receiving apparatus; electrical delay lines; electric
apparatus for remote ignition; batteries for lighting; electronic security systems; electronic keys; remote controls; security
systems which continuously monitor the protected transport of securities; security systems which enable abnormal
situations to be detected and, where appropriate, the securities to be destroyed or rendered unusable; systems for
providing protection during the transport and storage of securities; systems for recording and locating vehicles which are
transporting securities; computer software for all the aforesaid goods; safety, security, protection and signaling devices;
alarms and warning equipment; protective and safety equipment; sensors, detectors and monitoring instruments;
application software; software; apparatus providing night vision; fire escapes; radio transceivers; switches, electric;
thermostats; data storage devices and media; global positioning instruments; sirens; data storage media; databases;
electrical control boards; cloud servers; computer components and parts.

Cl.38;Transmission of sound and/or images via communication channels; telecommunications; telex, telephone, radio
telephone and telegraphy services; broadcasting services; video broadcasting; streaming of data; communications by
computer terminals; computer aided transmission of messages and images; providing access to databases; providing
internet chatrooms; providing online forums; providing user access to global computer networks; video-on-demand
transmission.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis, industrial
research and industrial design services; quality control and authentication services; design and development of computer
hardware and software; technological consultancy; engineering services relating to computers; computer security
consultancy, computer software consultancy, computer technology consultancy; cloud storage services for electronic
data; online data storage; hosting services, software as a service, and rental of software; platform as a service [PaaS];
technical research; research in the field of physics; research and development services in the field of chemistry; data
mining; authentication services; engineering consultancy services relating to geotechnics; design, updating and
maintenance of computer software; technological consultancy and support services concerning computerised security
systems; engineering, chemistry and physics services; preparation of expert reports in the field of technology; research
and development in the field of the above services; consultancy and information in the field of the above services;
installation of computer software; user authentication services using single sign-on technology for online software
applications; consultancy in the design and development of computer hardware; computer security consultancy; data
security consultancy; internet security consultancy.

Cl.45;Legal services; security services for the physical protection of tangible property and individuals; security
screening of baggage; personal body guarding; detective agencies; night guards; opening of security locks; guard;
security consultancy; monitoring of burglar and security alarms; computerised monitoring systems related to burglary;
computerised security services for business setup; computerised security services for private organisations;
computerised security services for corporate organisations; computerised security services for household setup; aircraft
security services; providing authentication of personal identification information [identification verification services];
consultation and information services related to security and safety; advisory services related to fire safety; rental of
alarms and safety products; surveillance of industrial plants; monitoring of alarms at alarm centres; security services for
the protection of property and individuals; surveillance; rental and leasing of safes, alarms, security devices and safety
products and fire-fighting services; rental and leasing of safes, alarms, security devices and safety products; fire-fighting
services; rental of fire extinguishers; rental of fire alarms; research concerning legal matters.
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Class 99

Priority claimed from 27/08/2020; Application No. : 2020-106446 ;Japan

5043796 25/02/2021
[International Registration No. : 1600706]
SHIMA SEIKI MFG., LTD.
85, Sakata, Wakayama-shi Wakayama 641-8511 Japan

Proposed to be Used
IR DIVISION
Cl.35;Compilation of information into computer databases; updating and maintenance of data in computer databases;
systemization of information into computer databases.

Cl.42;Technological advice relating to computers, automobiles and industrial machines; hosting computer sites; server
hosting.
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Class 99

Priority claimed from 23/03/2021; Application No. : 90597723 ;United States of America

5043864 04/05/2021
[International Registration No. : 1600683]
Manscaped, LLC
10054 Old Grove Road San Diego CA 92131 United States of America

Proposed to be Used
IR DIVISION
Cl.8;Battery operated ear cleaner.
Cl.9;Downloadable mobile software application for personal grooming and cleaning products.
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Class 99

Priority claimed from 04/01/2021; Application No. : 52690310 ;China

5045900 20/04/2021
[International Registration No. : 1601457]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd. Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, downloadable; downloadable video game programs; computer game programs
downloadable via the Internet; recorded computer game programs; notebook computers; portable computers; electronic
publications, downloadable; personal digital assistants [PDAs]; integrated circuit cards; computer memory devices;
computer keyboards; computer hardware; interactive touch screen terminals; computer software applications,
downloadable; tablet computers; video game cartridges; mouse [computer peripheral]; network cards; computer software
platforms, recorded or downloadable; computer programmes, recorded; smart rings; smartwatches; smartglasses;
computer programs (downloadable software); monitors [computer programs]; computer programs, downloadable;
computer software, recorded; downloadable applications for use with mobile devices; network communication equipment;
smartphones; portable media players; headsets; camcorders; sound transmitting apparatus; video monitors; virtual reality
headsets; loudspeakers; cameras [photography]; video screens; batteries, electric.

Cl.28;Apparatus for games; controllers for game consoles; joysticks for video games; hand-held consoles for playing
video games; ring games; apparatus for games; video game machines; toys; gloves for games; body-training apparatus.

Cl.41;Practical training [demonstration]; organization of shows [impresario services]; organization of electronic game
competitions; organization of competitions [education or entertainment]; providing online electronic publications, not
downloadable; club services [entertainment or education]; providing online videos, not downloadable; providing online
music, not downloadable; virtual reality game services provided on-line from a computer network; game services provided
online from a computer network.
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Class 99

Priority claimed from 09/07/2020; Application No. : 018270993 ;European Union

5045905 08/01/2021
[International Registration No. : 1601469]
Röchling Sustaplast SE & Co. KG
Sustaplast-Strasse 1 56112 Lahnstein Germany

Proposed to be Used
IR DIVISION
Cl.7;Parts for machines and machine tools, engines and motors, couplings, gears of plastic; plastic parts for installation
construction; plastic parts for pumps and axial-flow fans; guides for machines and its parts like chain and curve; plastic
parts for construction machines; gear and drive wheels, track and guide rollers; bearing elements; guides for machines;
mechanical seals [machine parts]; control discs; housings [parts of machines]; sliding and conveying elements and
plastic bearings (being machine parts); pipes, not of metal, for use in general mechanical engineering.

Cl.17;Plastics in extruded form for use in manufacture; rolled goods, round bars, profiles and soldering threads of
plastic; films, sheets and rods of plastics (in extruded form for use in manufacture); spools and rollers of plastic; plastic
bars; hose fittings, not of metal; packing, stopping and insulating materials.
Cl.19;Plastic building materials; plastic boards for floors and treads in apparatus and container construction; plastic
boards for wet areas in swimming pools and sanitary facilities; plastic skating rinks [structures]; plastic boards for interior
decoration; plastic boards for steps, surfaces and coverings; wainscoting of plastic material; pipes, not of metal, for use in
the conveying industry, in mining, in the oil industry, in the textile industry.
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Class 99

Priority claimed from 18/03/2021; Application No. : 302021000049517 ;Italy

5045935 29/03/2021
[International Registration No. : 1601422]
Barilla G. e R. Fratelli - Società per Azioni
Via Mantova 166 I-43122 Parma PR Italy

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish; poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies;
marmalade; eggs; milk and milk products; edible oils and fats; anchovy, not live; stock; soups; caviar; fruits, tinned
(canned (Am.)); vegetables, tinned (canned (Am.)); cheese; milk shakes; fruit chips; frozen fruits; preserved fruits; fruit
preserved in alcohol; cooked fruits; crystallized fruits; mushrooms, preserved; gelatine; fruit jellies; vegetable soup
preparations; vegetable preserves; vegetables, cooked; dried pulses; lentils, preserved; fruit salads; vegetable salads;
margarine; whipped cream; cream (dairy products); potato chips; low-fat potato crisps; fish, preserved; poultry (not live);
soup (preparations for making -); fruit-based snack food; vegetable juices for cooking; tomato juice for cooking; yoghurt.

Cl.30;Coffee; tea; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread;
pastry and confectionery; edible ices; sugar; honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauce
(condiments); spices; ice; oat-based food; farinaceous foods; starch for food; aniseed; star aniseed; seasonings; coffee
flavorings (flavourings); flavourings (other than essential oils); plant-based flavourings, other than essential oils, for
beverages; flavourings, other than essential oils, for cakes; oatmeal; high-protein cereal bars; stick liquorice
(confectionery); cocoa-based beverages; beverages (coffee-based -); beverages (chocolate-based -); tea-based beverages;
baking soda (bicarbonate of soda for cooking purposes); petit-beurre biscuits; sweetmeats (candy); buns; puddings;
cocoa; cocoa beverages with milk; coffee beverages with milk; coffee (unroasted -); cinnamon (spice); caramels;
condiments; crackers; couscous (semolina); sponge cake; wheat flour; flour; fruit jellies (confectionery); ice; baking
powder; macaroni; mayonnaise; rusks; unleavened bread; breadcrumbs; bread rolls; pasta; pesto (sauce); pizza; cereal
preparations; ravioli; table salt; tomato sauce; soya sauce; dressings for salad; sandwiches; peppers (seasonings);
semolina; hominy grits; cereal-based snack food; rice-based snack food; sorbets (ices); spaghetti; meat gravies (sauces);
pasta sauce; noodles; tarts; vermicelli (noodles); saffron (seasoning); ginger (spice); fruit sauce.
Cl.35;Advertising; business management; business administration; office functions; commercial administration of the
licensing of the goods and services of others; dissemination of advertising matter; demonstration of goods; direct mail
advertising; marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for
commercial or advertising purposes; presentation of goods on communication media, for retail purposes; sales promotion
for others; publication of publicity texts; on-line advertising on a computer network; television advertising; retail business
services and online retail business services featuring the following goods: coffee, tea, cocoa and artificial coffee, rice,
tapioca and sago, flour and preparations made from cereals, bread, pastry and confectionery, ices, sugar, honey, treacle,
yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, oat- based food, farinaceous foods, starch
for food, aniseed, star aniseed, seasonings, coffee flavorings (flavourings), flavorings, other than essential oils, flavorings
(flavourings), other than essential oils, for beverages, flavorings (flavourings), other than essential oils, for cakes, crushed
oats, husked oats, high-protein cereal bars, stick liquorice (confectionery), cocoa-based beverages, coffee-based
beverages, chocolate-based beverages, tea-based beverages, baking soda (bicarbonate of soda for cooking purposes),
biscuits, malt biscuits, petit-beurre biscuits, sweetmeats (candy), buns, puddings, cocoa, cocoa beverages with milk,
coffee beverages with milk, unroasted coffee, cinnamon (spice), caramels (candy), condiments, crackers, couscous
(semolina), cakes, wheat flour, flour, fruit jellies (confectionery), edible ices, baking powder, macaroni, mayonnaise, rusks,
unleavened bread, breadcrumbs, bread rolls, pasta, pesto (sauce), pizzas, cereal preparations, ravioli, cooking salt, tomato
sauce, soya sauce, dressings for salad, sandwiches, oatmeal, semolina, hominy grits, cereal-based snack food, ricebased snack food, sorbets (ices), spaghetti, meat gravies, noodles, tarts, vermicelli (noodles), saffron (seasoning), ginger
(spice).
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Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies (education); practical
training (demonstration); education information; recreation information; gymnastic instruction; correspondence courses;
organising cookery courses; organising of competitions; organization of sports competitions; organization of
competitions (education or entertainment); organization of exhibitions for cultural or educational purposes; organization of
shows (impresario services); arranging and conducting of concerts; arranging and conducting of conferences; arranging
and conducting of congresses; arranging and conducting of colloquiums; arranging and conducting of seminars;
arranging and conducting of symposiums; arranging and conducting of workshops (training); entertainment party
planning; publication of books; publication of texts, other than publicity texts; publication of electronic books and journals
on-line; electronic desktop publishing; presentation of live performances; game services provided on-line from a computer
network.

Cl.43;Services for providing food and drink; temporary accommodation; cafés; cafeterias; rental of temporary
accommodation; canteens; hotel reservations; temporary accommodation reservations; boarding house bookings;
restaurants; self-service restaurants; hotels; bar services; holiday camp services (lodging); food and drink catering;
motels; snack-bars.
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Class 99

Priority claimed from 31/03/2021; Application No. : 570950 ;Czech Republic

5045990 01/04/2021
[International Registration No. : 1601438]
MXM s.r.o.
Turgenevova 632/19 CZ-412 01 Litomerice, Predmestí Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Motorcycles; electric motorcycles; quadricycles; motorboats; go-carts.
Cl.28;Paragliders; hang gliders.
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Class 99

5046009 09/03/2021
[International Registration No. : 1601384]
Glencoe Software Inc.
800 5th Avenue 101-259 Seattle WA 98104-3102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloadable from the Internet; software tools; data access tools; data
management tools; downloadable electronic publications; all the aforesaid being for use in connection with the accessing,
visualisation, analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and
images, all being for use in the field of healthcare, life science and biomedical science.

Cl.35;Business services; data processing services; all the aforesaid services relating to the accessing, visualisation,
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy
services in connection with the aforesaid services.

Cl.42;Design and development of computer software, software tools, data access tools and data management tools;
computer programming; installation, maintenance and repair of computer software; design of computer websites and
maintenance thereof; software as a service [SAAS]; all the aforesaid services relating to the accessing, visualisation,
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy
services in connection with the aforesaid services.
Cl.45;Licensing of computer software for use in connection with the accessing, visualisation, analysis, management,
publication, sharing, storage and manipulation of biological and biomedical data and images, all being for use in the field
of healthcare, life science and biomedical science; information, advisory and consultancy services in connection with the
aforesaid services.
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Class 99

5046044 03/03/2021
[International Registration No. : 1601403]
UHT CORPORATION
446-268, Aza Shimokagamida, Oaza Haruki, Togo-cho, Aichi-gun Aichi-ken 470-0162 Japan

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; glass cloth [abrasive cloth];
sandcloth; abrasives; abrasive carbides of metal; emery; emery cloth; emery paper; abrasive preparations; sharpening
preparations; grinding preparations; scouring solutions; polishing cream; polishing rouge; polishing stones; polishing
wax; abrasive silicon carbide; smoothing stones; abrasive cloth of non-woven textile fabrics; abrasive paper coated with
diamond grains; abrasive cloth coated with diamond grains; stick-type abrasives.

Cl.7;Laser-based metal processing machines and apparatus and their parts and accessories; positioning machines and
positioning instruments for use with metal processing machines and apparatus; metalworking machines and tools; laserbased plastic processing machines and apparatus and their parts and accessories; plastic processing machines and
apparatus; stone working machines and apparatus; laser-based ceramics processing machines and apparatus and their
parts and accessories; ceramics processing machines and apparatus; machines and apparatus for manufacturing rubber
goods; chemical processing machines and apparatus; machine elements not for land vehicles; construction machines and
apparatus; loading-unloading machines and apparatus; printing machines for use with electronic components; industrial
inkjet printing machines, printing heads and other parts and accessories therefor; printing or bookbinding machines and
apparatus; coating machines and apparatus; laser-based semiconductor and electronic component manufacturing
machines and their parts and accessories; electronic component manufacturing machines; automatic mounting
appliances for use in populating IC chips and other electronic components onto a printed circuit board; coating or
discharging apparatuses for fluids such as adhesives, inks and paints for use in manufacturing semiconductors; coating
applicators being parts of machines for use with semiconductor wafers; positioning machines and positioning instruments
for use with semiconductor manufacturing machines and apparatus; control apparatuses and their parts for use with
semiconductor manufacturing machines; manufacturing and processing machines for use with electronic circuit boards;
thin layer forming machines for use with semiconductors, metals and insulating materials; semiconductor manufacturing
machines and systems; non-electric prime movers not for land vehicles; thin layer coating and drying machines and
apparatus for ceramic slurry; thin layer coating machines and apparatus for ceramic slurry; thin layer drying machines and
apparatus for ceramic slurry; thin layer coating and drying machines and apparatus for plastic slurry; thin layer coating
machines and apparatus for plastic slurry; thin layer drying machines and apparatus for plastic slurry; laminating
machines and apparatus for ceramic films; laminating machines and apparatus for flexible films; laminating machines and
apparatus for metal films; apparatuses for temporally fastening work pieces for punching machines or cutting machines;
apparatuses for fastening work positioning frames and work pieces using adhesive tape being parts of machines;
apparatuses for fastening work pieces using adhesive tape being parts of machines; laminating machines and apparatus
for ceramics green sheets; laminating machines and apparatus for plastic sheets; laminating machines and apparatus for
metal films; pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping
machines; vacuum cleaners for industrial purposes; food mixing machines for commercial use; food cutting, chopping
and slicing machines for commercial use; vehicle washing installations; dust collecting machines for industrial purposes;
dust removing machines for cleaning purposes; dynamo brushes; electric arc welding machines; electric metal cutting
machines by arc, gas or plasma; electric welding apparatus; electric door openers.
Cl.8;Bladed or pointed hand tools; hand-operated tools; hand-operated abrading instruments; drills; emery grinding
wheels; engraving needles; farriers' knives; hand-held files; glazing irons; hand-held graving tools; hand-held grindstones;
hand-operated drills; leather strops; sharpening steels; whetstones; hand-operated sharpening wheels; hand-operated
grinding tools; whetstone holders; whetstone with shaft; cup-shaped whetstones; whetstones made of diamond;
whetstones made of ceramics; graving knives; pen-shaped engraving needles; hand-operated super hard cutters; handoperated abrasive disc cutters.

Cl.9;Testing and checking machines for printed circuit boards; testing machines for semiconductor substrates; inkjet
discharge testing and checking machines; inspection machines and instruments; analyzing machines and instruments for
scientific purposes; material testing machines and apparatus; testing apparatus not for medical purposes; automatic
liquid flow rate control machines and instruments; positioning measuring machines; precision measuring machines and
instruments for inspection; laser-based measuring machines and instruments; form measuring machines for
semiconductor substrates; measuring or testing machines and instruments; photographic instruments and apparatus;
cinematographic instruments and apparatus; optical apparatus and instruments; blueprint apparatus; cash registers; coin
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counting or sorting machines; photo-copying machines; drawing or drafting instruments and apparatus for use with
computers; time and date stamping machines; time recording devices; punched card office machines; voting machines;
postage stamp checking apparatus; laboratory apparatus and instruments; electric or magnetic meters and testers.
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